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LOK SABHA

Friday, April 22, 1968/Vaisakha 2,
1888 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. Speaker in the Chair)
ORAL ANSWERS TO QUESTIONS
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The Minister of State in the Minis.
try of (Shri Bibudhendra
Misra): (a) and (b). A statement is
laid on the Table of the House.

STATEMENT

(a) The indigenous portion in the
purchases made by the DGS&D.
continued to be very high during the
past five years in spite of special im-
ports that had to be made for highly
technical and sophisticated ltems. The
break up of purchases, indigenous and
imported, is as indiated bglow:

Period Indigepous  Imported Totsl % Indigenous to
(Value in crores of rupees) total

1961-62 210 49 259 81
1962-63
April-October
1962 82 9 101
October 62-March
1963 27 13 304

353 53 408 &7
1963-64 454 100 553 82
1964-65 357 99 . 456 78
1965-66

ril-November

?&5 216 51 267 81
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The progressive substitution of indi-
genous items for imported items to
meet the difficult forelgn exchange
position is being stepped up further.
Bpecia] efforts are being made for
developing indigenous capacity for im-
ported items. Specifications are being
modifled to suit indigenous manufac-
ture of stores and indenting depart-
menfs are being persuaded to accept
ftores made out of indigenous
materials.

2, So far as stationery items are con-
cerned, it has been decided to dis-
continue supply of all imported items.

{b) The import of articles available
from indigenous sources is not allow-

s

st ®o wie fyWd®t : weww Wy,
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“The progressive substitution of

indigenous items for imported

items to meet the difficult foreign

exchange position is being stepped
up further.”
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8hri Bibudhendra Misra: I do not
find any contradiction. As already
stated, not only import substitution is
being made but steps are taken to

further step up import substitution. I
may correct the impression of the hon.
Member by saying that the figures
given here do not relate to stationery
articles alone, but they also cover
many other important items like
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st wo o fiddt : wom Wiy,
T AWA W RV WEETE ¥ oart
ﬁfﬂmg:

“So far as stationery items are
concerned, it has been decided to
discontinue supply of all imported
items.”
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T A AaeT AR E T

Shri Bibudhendra Misra: For the
last three years, so far as the statio-
nery items are concerned, the Works
& Housing Ministry, which is in
charge of them, have not got any
foreign exchange.

Shri P. C. Borooah: Some of the
Government offices are still very crazy
about imported articles like imported
cars and other things. May I know
by what time Government think that
it would be possible to be independent
of imported articles so far as cars and
other articles for Government offices
are concerned,

Shri Bibudhendra Misra: Import
of cars is not allowed, In certain
cases, certain vehicles for the Defence
Ministry have been imported. Even
though the departments concerned or
the Ministries concerned show prefer-
ence for imported articles, steps are

taken fo see that, if the things are
available indigenously, imports are
not permitted.
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Shri Bibudhendra Misra: As I
have already stated, it is not a ques-
tion of increase or decrease. Not only
stationery items but many otherthings
are also needed for the different
departments, Posts and Telegraph and
also Defence, and according to their
requirement of priorities, these imports
are made. [ have got a list also to
show what articles are imported.

Bhri 8. C, SBamanta: Is it a fact that
some indigenous manufacturers do not
pay heed to the warnings given to
them about the bad quality of goods
that they supply and if so what steps
are taken against them?

Shri Blbudhendra Misra: So far as
defence supplies are concerned there is
quality inspection. So far as the other
Departments are concerned also,
there is quality inspection and 1SI
standard marking, and care is taken
always to see thal the indigenous
manufacturers conform to the guality.

Dr. Ranen Sen: Regarding statio-
nery goods, it has now been decided
by the Works and Housing Ministry
that the whole thing will be decentra-
lised, that is to say each Ministry will
indent its own stationery. Has this
Ministry informed al]l the Ministries
that henceforth even the stationery
items should be taken only from the
indigenous sources and not from the
imported ones, and it so, has that
information reached the other Minis-
tries, and if the answer be in the affir-
mative, what has actually been the
result? For, 1 find from the state-
ment that the percentage of the indi-
genous goods to the total is decreas-
ing after 1963; in 1963-64 it was 82,
but now it is 81. May I know how
the whole thing has been operating?

Mr. Speaker: The question should
not be so long, ¥

Shri Bibudhendra Misra: As far as
my knowledge goes, the bulk supply
of the stationery articles is made by
the Controller of Stationery and Prin-
ting and not by the individual depart-
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ments. As I have already stated, the
Ministry of Works and Housing has not
got any foreign exchange for the last
three years to import any stationery
articles.

«ft five smovgwt : & ag SAAT gt
§ f& zoae s9mt & fag $ o
Sl % age ¥ wmAr o § P @
T a7l F THAT ¥ Y g ?
Shri Bibudhendra Misra: 1 have

already stated that no stationery
article is imported.

it forw arerawr ¢ g av e o
ara fe wfa-e & o Aawd § 7
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Shri Sheo Narain: The House should
not be kept in dark in regard to this.

Shri Btbudhendra Mista: I can read
out the list; some of the imported
articles are: some specia] type of
machines needed by the Defence
Ministry, jeep type vehicles, vehicle
chassis, transmitters, spare parts for
motor vehicles, boring machines, tanks,
aircraft, bombs, helicopters avalation
spirit, zinc ingols ele.
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Shri Kapur Singh: Is it a fact that
the real reason for preference for
imported goods is the poor quality of
the corresponding indigenous goods,
and if so, what steps are being taken

to improve the quality of the indigen-
ous goods?

Shri Bibudhendra Misra: ] have
already answered that question. Qua-
lity control is enforced,

ot R WY WO : FAT AEEE A
aarx ¥ w1 5 g dawdi § §o M
g ¥ W § 1 A w WA g
W A fren wife geEw am ¢ 7
&7 og A wEr & 5 o arae fadw
# Tvad & v s amar @ SEE
TG A T AW AT ATATT ¥ 0 F41-
mAdmErfawa g ?

Shri Bibudhendra Misra: 1 have
given the figures here; I have given
the amount that is being imported and
also the purposes for which the items
are imported.

Mr. Speaker: He wants to know how
much foreign exchange has been spent
on that.

Shri Bibudhendra Misra: The amount
of foreign exchange has been given
in the statement itself.

APRIL 22, 1966
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Shrimati Savitrl Nigam: While
replying to a supplementary question,
the hon. Minister has stated that the
import of stationery material has been
stopped since the last three years. But
earlier in this very House, when a
question had been asked regarding the
apecial type of paper which was being
imported for printing currency notes,
the reply was that this type of paper
was not being manufactured in the
country and that was why it was being
imported, I would like to know which
reply is correct and whether the im-
ports of al] types of paper have been
discontinued since the last three years
or not.

Shri Blbudhendra Misra: I have
said that newsprint is imported, paper
is imported and currency paper is
ulso imorted.

Shri Ranga: She asked one thing,
he has given answer to another!

Yen Credit For Alloy Steel Plant

+

*1278. Shri Bhagwat Jha Aszad:
Shri M. L. Dwivedi:
Bhri 8. C. Samanta:
Shri Subodh Hansda:
Shri P, C. Borooah:
Shrimati Savitri Nigam:
Shri R. 5. Pandey:
Shri Kindar Lal:
Shri Vishwa Nath Pandey:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri C. K. Bhattacharyya:
Shri D, C. Sharma:
Shri Jashvant Mehta:

Will the Minister of Iron and Steel
be pleased to state:

(a) whether any negotiations have
taken place with the Japanese Gov-
ernment for increasing the Yen credit
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for expansion of the Alloy Steel Plant
at Durgapur; and

(b) if so, the progress of the talks?

The Deputy Minister in the Minls-
try of Iron and Steel (Shri P. C.
Sethi): (a) No, Sir.

(b) Does not arise,

sft WTTAW W1 W : W7 I
geee ¥ W wORTT X dW W WY
3z & & fou am o 5T F
Lk ich ik

ot ¥: FigT & uew &=
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T g fadkn @9 ¥ ag 9w & amE-
Lok cod
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AT g o A # 2w
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Shri §. C. Samanta: What will be
the amount of yen credit that will
be available for expansion of this
plant, and may 1 know whelher we
will have to spend more foreign ex-
change over and above the yen credit
that will be available?

Shri P. C. Sethi: No, I do not think
that would be necessary. We hope to
be able to procure yen credit for the
project when the expansion is
decided.

Shri P. C. Borooah: By how much
is the alloy steel plant proposed to
be expanded, what will be the total
cost  of the
will be the
content?

and what
exchange

expansion
foreign
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Shri P. C. Sethi: The CEDB has
submitted two reports. One alterna-
tive is to have another 68,000 tonnes
of finished product and another is to
have 1,20,000 tonnes of finished steel.
The two alternatives are now being
considered. Government are thinking
of expanding it to an even greater
extent.

Shrimat] Savitri Nigam: Have the
Japanese Government given any as-
surance that in the case of any such
agreement which is going to be finalis-
ed regarding the expansion of this
Durgapur plant, they would be able
to extend the yen credit to that extent
or not?

oft foro avo T : it #18 wrwr ey
(Swdtde) a7 *1 wave wgf Izar &)
FAR gy = AT A F et e
THETAA T T a9 JEF 418 99
w & amdia # amt

Bhri BR. 8. Pandey: May [ know
the target date of production and the
reasons for the delay? Is it a fact
that the contractors are responsible
for the delay? If so, what action do
Government propose to take against
them?

Shri P. C. Sethi: It is true that
the present Durgapur alloy steel plant
has been delayed on account of very
many factors. But now the progress
{s quite satisfactory. The Hammer
Bay of the Forge Shop has already
been ecommissioned and by August
1967 the plant will go inte full pro-
duction.

Shri Surendramath Dwivedy: What
sbout the default of the contractors?

Shri R. §5. Pandey: I mean building
contractors.

Shri P. C. Sethi: Yes, the contrac-
tors were alsp responsible, Delay in
obtaining the constructional wteel was
also responsible.

Shri Ramga: Therefore, what are
thay doing?

APRIL 22, 1066 Oral Answers
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‘What
the

Shri Surendranath Dwivedy:
action has been taken "against
contractors?

Shri P. C. Sethi; All possible action
has been taken and now the progress
is satisfactory.

Shri D. C. Sharma: Alloy steel is
one of the essential things pot only
for our civilian use, but also for our
defence industries. May I know whe-
ther it is not a fact that the Japanese
Government did not try to give any
yen credit for the expansion of this
plant because they thought that the
repatriation of the capital from this
country to their country was becom-
ing more and more difficult.

The Minister of Iron and Steel
(Shri*T. N. Singh); Nothing like
that has been in the minds of the
Japanese, I can assure the House, The
fact is that we have yet to formulate
our programme for alloy steel in
regard to the fourth plan, and then
only probably those decisions can be
taken and the Japanese reaction
known.

ot qoare fag ;AR H wvaw oft
qETT W e T w7 g e @
gfsr T et @ ot & s amgan
g % w fgw & 3% swifm v
# fat & aim 7
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AT qTEE deT g 1
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oW ey 0 A §@ g ¥
N T & TR ¢ |

Y gwaw e AT AL

we witan ;- Fa g A )

Shr| Sham Lal Saraf: Now that the
bon. Minister has said that some dis-
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cussion has already taken place with
the Japanese representatives, may I
know whether at least this is decided
as to what will be the content of the
future expansion of this plant, and by
what time it is proposed that expan-
sion will be taken in hand?

Shri T. N. Singh: The hon. Mem-
bery are aware that we have yet to
finalise the dimensions of steel as
well as other industrial sectors so far
as the fourth plan programme is con-
cerned, and that is why this element
of uncertminty regarding the actual
expansion programme for alloy steel.

Prices of Cars

+
*1279. Shri 8. M. Banerjee:
8hri D. C. Sharma:

Will the Minister of Industry be
pleased to refer top the reply given to
Short Notice Question No. 8 on the
Sth April, 1965 and state:

(a) the further steps taken to re-
duce the prices of cars manufactured
in India;

(b) whether some agreement has

been reached with the manufacturing
firms; and

(c) it so, the main features there-
of?

The Minister of State in the Mimls-
try of Industry (Shri Bibudhendra
Misra): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

As stated in the reply to Short
Notice Question No. 8 on 9-4-1865,
some manufacturers had increased the
prices during 1885 consequent upon
Government Jevying a 10 per cent
regulatory customs duty and this was
done by the manufacturers without
Government's approval. The price in-
creases were examined carefully by
the Government and it was seen that
such price increases were not exces-
sive. Government's displeasure was
communicated to the manufactwrers

Oral Answers VAISAKHA 2, 1888 (SAKA)
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for their having given effect to price
increases without Government &p-
proval and they were warned against
a repetition. (vide reply to Starred
Question No. 264 dated 27-8-1965).

The prices of cars have been sub-
jected to an informa] system of con-
trol by Government whercunder price
increases are automatically allowed
on increaseg in fiscal levies imposed
by Government on finished compo-
nents and/or on component parts and
materials. Similar  increases are
allowed consequent upon increases in
ocean freight, prices of imported com-
ponents as also on the high cost of in-
digenous production to the extant of
25 per cent of the reduction in the
value of the imporied cost. Other in-
creases are allowed only after careful
cost examination of the manufactur-
ing units.

Having regard to the present foreign
exchange position, Government have
laid emphasis upon the reduction of
imported componenls’ and the neced
for import substitution. The low
output of the manufacturing units, the
relatively high cost of filnished com-
ponents and raw  materials and
the increase in Government levies are
factors which leave little scope for
reduction in the price of cars manu-
factured in the country. A  careful
watch is being kept by the Govern-
ment on the price of carg sold in the
country and, as stated earlier, In-
creases are allowed only after a care-
ful examination of the claims asked
for by the manufacturers.

Shri 5. M, Banerjee: It is stated in
the statement:

*“The prices of cars have been
subjected to an informal system
of control by Government where-
under price increases are auto-
matically allowed....”

Then it says:
“Similar increases are allowed

consequent upon increases in
ocean freight, prices of imported
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componentis. . . . Other increaseg are
allowed only after a careful cost
examination of the manufacturing
units.”

1 want to know what is the actual
cost price or production price of Fiat
and Ambassador, and what is the gel-
ling price, and what is the difference
and how Govermment is going to
bridge this great gulf?

Shri Ranga: And how much is ab-
sorbed by taxation?

Shrl Bibudhendra Misra: Recently
some cost accounting officers of the
Ministry of Finance made a cost study
of some of the indigenous parts that
gu to make a car. They have sub-
mitted & report, and now it is under
the consideration of the Government,
and we are negotiating with the auto-
mobile manufacturers about that, I
have got a statement here—I wanted
to get this statement myself and got
it prepared—showing the cost of fall
these three makes of cars in 1962 and
why by 1866 the prices have gone up.
I1f 1 may be permitted, it would be
better for futurc use that I place it
on the Table of the House.

Shri Bhagwat Jha Azad: What is the
difference?

it fire wromw - A= AT e
a7

W WRIRY : AT AT T A
T e € fr weae frmar g 7

Shri Bibudhendra Misra: So far as
Hindustan Ambassador is concerned,
the price on 1-1-1882—1 am talking of
the ex-factory price—as Ras. 11,867
and by 1966 it has gone up to Rs.
13,554, For this increase, at diffe-
rent times different reasons have been
assigned.

Mr. Speaker: What is the sale price?

Shri Bibudhendra Misra: It will be
plus excise duty plus the surcharge,
any other taxes and all that.

APRIL 22, 1966
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Shri Bhagwat Jha Azad: How much?

Shri Bibudhendra Misra;
BAY.

I cannot

Shrimati Tarkeshwar] Sinha: Let the
Minister say categorically how much
tax has been levied and what is the
price.... .

=Y v wAy weeT - fRad ST
¥ & owmg Mg § 7

W AT OF AT §ee
F 9 wATH qOT &, TS IEE
utd fifaq | 1w qg A% # waer
qo T 3w g g

Mr, Speaker: The cost price has
been given by the Minister, Mem-
bers want the sale price and also whe-
ther the difference is covered solely
by taxation,

Shri Bibudhendra Misra: I hope the
Government tax is not less than 33-1/3
per cent; 1 am not sure.

Shri Bhagwat Jha Asad: Let this
question be postponed.... (Interrup-
tions) ,

Mr. Speaker: | will get the informa-
tion for the Members. He wmay collect
it and place it before the House....
(Interruptions.)

Shrl S. M. Banerjee: I would like to
know what has happened to the pro-
posal of the Government af India to
manufacture a small car to counteract
the high price of the private mono-
polies. Has any final decision been
taken to keep the proposal perma-
nently in cold storage or is there any
chance of it ever being implemented?

Shri Bibudhendra Misra: | do not
know if the question of small car
arises out of this. Since the hon.
Member has asked it, | may say that
no final decision has been taken so
far., There has been a difference of
opinion between the Ministries and the
Planning Commission which says it is
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a low prioriiy and no investment
should be made. We have a different
opinion. We have decided to go to
the Cabinet and within a month we
will take a final decision.

Mr. Speaker: Years have rolled by
though a small car had always been
in the discussion, Ministers have
changed but no decision has yet been
taken.

Shri D, C. Sharma: The kind of c¢on-
trol that the Ministry exercises over
the car manufacturers is shown in the
very statement which the hon. Minis-
ter has given to us. He says that
some manufacturers had increased the
price during 1865 consequent upon the
Government levying a ten per cent
regulatory customs duty and this was
done by the manufacturers without
Government's approval. This shows
how the Government is acting vis-a-
vis the car manufacturers. What
effective steps has Goverrrment taken
after this non-compliagce with the
Government orders to put the fear of
God into the hearts of car manufac-
turers so that they do not raige the
price of these cars unreasonably and
untrmely?

Shri Bibudhendra Misra: There is no
statutory control over the manufac-
turers but there is an arrangement
and understanding that they would not
raise the price without taking Govern-
ment's permission, In this particular
case, they thought that since thig is
customs duty imposed by the Govern-
ment. they may probably raise the
price automatically. But subsequently
we told them that even though it is
a duty, they cannot raise it without
informing Government and a notifica-
tion has to be issued.

Shri Inder J. Malbhotra: This is a
chronic disease that the ‘manufacturers
increase the price without Govern-
ment approval. In view of all these
facts, has Government given consider-
ation to take certain very effective
steps to check further increases in
prices of cars?
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Shri Bibudhendra Misra: It is not
chronic, As I said, it happened only
in one case and thereafter, it would
have to be done after the permission
of 1the Government,

Shri U. M. Trivedi: A question was
put by Shri S. M. Banerjee us to
how long it will take for the amall car
to be manufactured in the public sec-
tor. 1 am afraid whether the Govern-
ment will be able to say how long it
will take, but atleast, may I know
whether the Government will take
care to see that the prices, at least are
not trebled, if not doubled, by having
it put in the public sector?

Mr. Speaker: He is only advising
them to take care of it. Shri Daji.

Shrl Daji: What is the margin of
profit alone of these car manufac-
turers? Is the Government aware that
one of them has shown that the net
profit, after taxation, is to the tune of
18 per cent every year for the last
four years? I refer to Premier Auto-
mobiles.

Shri Bibudhendra Misra: I do not
know whether they have gold it at a
profit, after taxation, But recently
they have given a memorandum....

Shrl Bhagwat Jha Azad: The Minis-
try is ignorant of these things.

Shri Bibudhendrs Misra: ... .that
they are incurring a loss on the car.

Shri Daji: They have not taken it
away from them,

Mr. Speaker: Order, order.  Shri

Ansar Harvani.

Shri Ansar Harvani: May I know
whether the Government is aware of
the price charged for a small car
manufactured in the UAR, which is
known ag Nasser for consumption in
the UAR and the prices charged for
the same car in India? Have they
studied the comparative prices?

Shri Bibudhendra Misra: In UAR?
Mr. Speaker: Yes.
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Shri Bibudhendra Misra: 1 do not st wnftom qar o e ¥ AW
know, Sir,

Shri Harish Chandra Mathur: The
Government seems to have absolutely
no control over the car 'manufacturers:
I do not know why. Apart from the
rise in price, are the Government
aware that there has been a constant
deterioration also in quality of these
cars? There is a genear] complaint re-
garding Fiat that during the last one
and a halt years, there has been a
deterioration in its quality, that there
1:us been a deterioration in the quality
of Hindustan also. May 1 know whe-
ther they propose to have any control
whatsoever even on quality, or, whe-
ther they are going to give them free
foreign exchange for the manufacture
and loot the world as they like?

Shri Bibudhendra Misra: As soon as
a complaint ig received about the qua-
lity of 4 new make of a car or an old
one, the Technical Department of the
Government depute its officers and
they ensure that the quality is main-
tained. So far as the import of the
car is concerned, there has been no
mmport; except the CKD pack, no im-
port has been allowed either for ex-
pansion or for capital goods.

Shri Harish Chamdra Mathur: Not
for expansion. In giving foreign ex-
change to the manutfacturers, I want
to know whether the Governmment have
exercised any control whatsoever, if
not on the prices, at least on the qua-
lity of the car and, if there is con-
trol, what is the control and who is
regponsible for it.

Shri Bibudhendra Misra: The Direc-
torate-General of Technical Develop-
ment is responsible for it.

Shri D. C, Sharma: The Ministers
are not in a position to give answers.

Shri M. L. Dwivedl: They must come
prepared with proper answers.

M. Speaker: On the answering abi-
lity of Ministers, 1 cannot say'any-
thing.

gERma A agay o @
T ZEd T w@ree #1 froae §
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aql & ag ot & a<g @ TG
21 ¥ ag ST gan § e wn
F ow Tt #1E 15T & A A9Y R ag
w1 Q0 9 § WAy T A
¥ ; o AT T A @
FT W EEET TNTEA T AT AT
= ofd &T a¥m

Shri Bibudhendra Misra: The indi-
genous content is progressively rising
In the case of Ambassador, it is 90 per
cent; Fiat, 83 per cent, and Standard,
76 per cent,

ot et TW qw T AW A
e
wery W c aE qed §

WO & g AT & F9 a% W
Y )

Shri Bibudhendra Misra: It will be
within two to three years.

Stee]l Flants

*1283. Shri Bibhutl Mishra: Will the
Minister of Iron and Sieel be pleased
to state:

(a) whether it is a fact that he has
said that India has to take decisions
now not only on the next steel plant
but on half a dozen more plants; and

(b) it so, whether Government have
selected the places where all these
plants arc going to be located?

The Deputy Minister in the Mimls.
try of Iron and Steel (Shri P. C.
Sethl): (a) Yes, Sir.

(b) The matter is under considera-
tion.

sh firgfx fawt @ 8% qet & %
O WO & #AE ¥ g T TTeTC
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Shri Surendranath Dwivedy: May I
know whether any final decision has
been taken about the location of the
fifth and other steel plants under con-
sideration? Since it is suggested that
a place near a port would be advan-
tageous, may I know whether they
are consldering all places near poris
for this purpose including Paradip?

Shri T. N. Singh: We have got all
points of view under exemination in-
¢luding the suitability and feasibility
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of projects near port towns. But the
studies so far made do not include,
1 must gdy anything about Paradip.
We do not have any expert opinion
on that. We have got examined the
feasibility of Vizag as well ag Goa.

Shri D. N. Tiwary: May I know
whether the Government has thought
about the future patiern of steel
plants and whether they will be under
one overall organisation such as
Hindustan Steel or there will be
separate corporations for each plant?

Shri T. N. Singh: The hon. member
happens to be the Chairman of the
Public Undertakings Committee, We
have reccived very valuable sugges-
tions from that Committee in regard
to these very important problems. Na-
turally on this very important issue,
we shall give due consideration to all
the points before coming to a final
decision. I am in the hands of the
House and the other advisers and ex-
perts. We are examining this ques-
tion and certainly we shall take into
account all these things before coming
to & decision.

Shrimati Tarkeshwarl Sinha: May 1
know whether before deciding about
the composition of the steel plants,
Government would take into consider-
ation the recommendations of the Com-
mittee which has been appointed to
fo into the cost of producing steel in
India and whether after the recom-
mendations of the Committee are re-
ceived the whole composition of these
steel plants will be planned and orga-
nised?

Shri T. N. Singh: That Commitiee
has got a separate function relating to
the cost structure of steel production
in India at present in the existing
plants. Surely this examination need
not hold up decisions on other vital
isgues. So far as the Fourth Plan is
concerned, we are having discussions
with the Planning Commission in re-
gard to thet. I Think if you go on
postponing this at every point, no decl-
sion will be taken in the near future,
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Shri Kapur Singh: Is it so that there
cxists a strong prejudice in Govern-
ment circles against locating a sieel
plant in Punjabi Suba and, if it is hot
50, do they propose to locate one there
now?

Shri T. N. Singh:
the question,

1 could not follow

Mr. Speaker: Is there a slrong pre-
judice in the minds of the Gowern-
ment against locating & steel plant in
Punjabi Suba®

Shri T. N. Singh: | can assure the
hon. House that there is no such pre-
judice in the mind of the Govermmen:.

Shri Kapur Singh: Do they propose
to ¢t up one there now"

Mr. Speaker: He says there is no
prejudive. (Interruption).

oft e g fegrteh : & afarer

e drEe g
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weTw AEt - ST ga A & faar
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Shri Muthiah: May I know whether
the Japancse Survey team led by Mr.
Quareshi, which visited Salem last
vear, has submitted its report to the
Government; if so, whether the Gov-
ernment has come to any decision
about the Salem steel plant?

Shri T. N. Singh: The Japanesc team
has submitted its report and it is under
examination, As I have said already,
the whole steel programme is under
discussion with the Planning Commis-
sion and a decigion will be taken only
after that,

Shrimati Lakshmikanthamma: Is the
Government aware of the assurance of
the late Shri Lal Bahadur Shastri,
that when an expert committee is ap-
pointed the Government make it a
point not to go against the decision
of that Committee; if so, may I know
whether an early decision of the
Cabinet will be taken to establish the
fifth steel plant at Vishakhapatnam?

Shri T. N. Singh: I can only assure
the House that so far as lies in my
power I shall always try to observe
whatever undertaking the late Prime
Minister has given.

Y %o wro frwredt : war 7 g WY
¢ f& ot 9 W 1 SeaRe g @R,
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m=rF  wAfeeey g gwr ¥ 7 oAr



12447

st wo o foardt :  qiwafeT
oz & ard § e Ay e

waw wivew - I g feam d
fr gz Tm¥ art ¥ art

Shri Sivamurthi Swamy: May 1
know if all the Committees, Indian as
well as foreign, have recommended
that for the internal consumption of
steel, Hospet is the richest iron ore
centre and so the steel factory will be
very much successful a tHospet?

Mr. Speaker: That is a suggestion.

st wrtw fay fewth @ v
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European Ecomomic Commitiee

+
*1284. Shri P. C. Borooah;
Shri M. L. Dwivedi:
Shri Bhagwat Jha Aszad:
Bhri S, C. Samanta:
Shri Subodh Hansda:

Will the Minister of Commerce be
pleased to state:

(a) whether the European Economic
Committee has extended the arrange-
ment for duty free entry of tea into
the member-countries of the Common
Market;

(b) if so, for how long; and

(e) the gquantity of Indian tea ex-
ported to the Common Market coun-
tries during 1964-65 gince the conces-
sion was graated and how it com-
pared with the Indian tea exported in
the preceding twgo years and the
extent to which these exports are ex-
pected to increase during the next
year?
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The Minister of Commerce (Shrl
Manubhal Shah): (a) and (b), Yes, Sir.
The European Economic Community
has extended the period of validity of
the suspension of customs duty on tea,
which was originally effective for a
period of two years ending the 3lst
December, 1965, by another year till
the 31st December, 1966.

(¢) During the year 1964-65 India
exported to the Common Markel
countries 3.8 million kgs. of tea valu-
ed at Rs. 378 lakhs as against 4.8
million kgs.,, valued at Rs. 321 lakhs in
1963-64 and 5.2 million kg., valued at
Rs. 338 lakhs in 1062-83. Wijth the
continuation of the suspension of duty
on the import of tea by the E.CM.
countries and increased efforts for
promoting exports, it is expected that
exports of tea to E.C.M. Countries in
the coming years would increage fur-
ther.

Shri P. C. Borooah: May [ know
which are the main competitors for
Indian tea in the European Common
Market, and whether imports from any
of them have increased since the sys-
tem of duty-free entry of tea Was in-
troduced; if so, from which country
and to what extent?

Shri Manubhal Shah: The rise is
about 20 per cent. In terms of ‘money
it is about Rs. 60 lakhs. Mostly it is
Germany, France ang Italy.

Shri Ranga: The question was about
the other countries which have gol
entry into the Common Market.

Shri Manobhai Shah: Under the
Rome Treaty {Fiere are six countries of
which the two countries which mainly
contributed to this are Germany and
Italy?

Shri P, C. Porooah: In spite of the
best efforts of the Tea Board since its
inception some ten years ago to popu-
larise tea, it has not been able to
arrest the downward trend of exports
in that market, which is the mother
of markets of tea of the world, that
is, United Kingdom. In that context,
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may I know whether Government is
going to give a second thought to the
question of refunding excise duty on
exports to 'makte it competitive In the
near markets of ECM countries and
also to reciprocate the liberal gesture
shown by the Common Market coun-
tries to make tea imports duty-free
in their respective areas?

Shri Manubhai Shah: The hon. Mem-
ber is very experienced in tea. But
there has been a slight slip on hig part
The European Common Market is
neither the father, nor the mother. Tt
is only a child market for Indian tea.
It is the smallest market for Indian
tea in the world. The real market is
the United Kingdom, which is outside
the ECM. "The gquestion relates to the
Europcan Common Market. I just
wanted to clear the misunderstanding.
The European Common Market is a
very very small market for Indian
tea.

Shri P, C. Borooah: The Minlster
has not followed me. I said that UK.
is the mother of markets.

Shri Mamubhal Shah: That mother 1
accept.

Mr. Speaker: Let that issue by re-
solved first.

Shrl Manubhai Shah: The point is
that this question relates to the
European Common Market with which
we are very vitally concerned and we
do not want to distract attention of
the House from the basic fact that the
suspension of the duty has earned us
Rs. 60 lakhs and 20 per cent, increase
in two years. I hope that should be
considered satisfactory, looking to the
smallness of that market.
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Shri Bhagwat Jha Azad: May I
know whether ‘the attention of the
hon. Minister has been drawn to the
comments in the foreign press that the
British economy is in the doldrums
and that Britain is breaking its head
hard to enter the European Common
Market, this time with the courtesy of
President De Gaulle, who takes a
different view about NATO from that
of America, an action on the part of
the United Kingdom “which will hit
hard the members of the Common-
wealth. May I know what preventive
measures are being taken by the
Indian Governmen{ to save our eco-
nomy?

Shri Manubhal Shah: As far as the
entry of United Kingdom into the
European Common Market is concern-
ed, T have had the privilege of men-
tioning several times before this House
that the Commonwealth Trade Minis-
ters' Conference successively for two
yearg hag stipulated that while enter-
ing in any manner the European Eco-
nomic Community U.K. should see in
their negofiations that compensatory
advantage to the products of the deve.
loping counfries of he Commonwealtn
is secured in the markets of the Rome
Treaty countries before UK, joins the
Common Market,
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Shri 8. C. Samanta: May | know
whether any other tea trading coun-
tries of the world have also got this
concession and, if so, whether their
vxports have also increased?

Shri Manubhaj Shah: There are only
four countries as far as tea is concern-
ed and, I hope, the hon. Member refers
to tea. As far as this question is con-
cerned, the same advantage will go to
all.

Closure of Textile Mills

+
*1286, Shri R, S, Pandey:
Shri Yashpal Singh:
Shrl Firodia:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that a Com-
mittee consisting of officials of gome
Ministries has recently been constitut-
ed to conduct investigations into the
affairs of some textile mills which
have been closed or are facing closure
on account of the flnancial erisis; and

(b) if so, when the Committee is
likely to submit its report?

The Deputy Minisier in tbhe Minls-
try of Commerce (ShriShafl Qureshri):
{n) Yes, Sir. Inter-ministerial com-
mittees have been appointed for this
purpose,

(b) The
shortly.

reports are expected

Shri E. 5. Pamdey: Although the
miajority of the textile mills are going
well so far as the production of qua-
lities is concerned, some of the mills
are closed down or are facing clogure.
What concrete steps are they going to
take in order to see that production
should not suffer and labour should
not be unemployed? The moment
the mills are closed, labour becomes
unemployed and nobody takes care of
ihe labour,

Shri Shafl Qureshi: That is the
nain reason why we come jn, We
appoint a committee of investigation

350 (Ai) LSD—2
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under gection 15 of the Industries
(Development and Regulation) Act
and that committee goes into the
whole affair of the mill and sees whe-
ther it is due to mismanagement or
financial paucity that the mill is not
functioning. The main problem of
unemployment is also taken into con-
gsideration. It is to see that people
are not thrown out, there are no lay-
offs, there is no unemployment that
we alsp come in.

Shri R. S, Pandey: It is all right to
appoint a committee, but this is just
jugglery. Whenever the question
comes, the committee i3 appointed.
What steps are going to be taken by
Government to help the labour at the
time the mills are closed and the
labour is wunemployed? Have they
formulated any scheme to help
labour?

Shri Shafi Qureshi: The question
iy that when the mill is taken over
by the Government, wages which are
in arrears are paid to the labourers.
That way the labour does not suffer,

Shri Daji: Sir, the question is some-
thing and the reply is something else.
How can we keep quiet then?
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Shri Ranga: It is a sick child.

Shri Manubhal Bhah: 1t is a perma-
nently sick child but the hon. Mem-
ber does not accept it. It is my re-
quest that once for all the sick child
of the textile industry must be taken
as written off and a substitute mill of
a much larger capacity with modernis-
ed equipment should be established
there. We have told the Maharashtra
Government that and they have ac-
cepted that suggestion.
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Shri Thimmaiah: Has it come to
the notice of Government that two
textile mills at Bangalore have been
closed down afid the workers are
carrying on a hunger strike? It is of
great concern for the State Govern-
ment and the members of the State
Assembly are also agitated that it
should be taken over by Government.
Has any remedial step been taken by
Government or has any step becn
suggested to the State Government
to remedy the situation?

Shri Manubhai Shah: One question
has come to our notice in the Banga-
lore mill where we have suggested
that if after proper examination the
unit is dound to be economically
workable, the State and the Central
Governments should take it over.

Shri Dinen Bhattacharya: May I
know whether it is a fact that the
majority of the mills that have been
closed down have been closed down
due to mismanagement and corruption
in the management? If it is so, why is
so much time taken by Government
to take over the conferns or at least
to take some action against them
under the Company Law Adminis-
tration?

Shri Manobhai Shah: That has been
the whole history. We have taken
prompt action. ...

Shri Dinen Bhattacharya: What is
the prompt action? For years, it has
been hanging on.
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Shri Manubhai Shah: Out of more
than 600 or 700 units, the House will
appreciafe that the entire question re-
lates to about 19 mills which bave
closed down. Out of these 19 mills,
14 mills have been taken over to be
run by the Government. The House
will appreciate that those mills werc
completely defunct, where machinery
has been 50 or 75 or 100 years old,
due 1o mismanagement as well as the
low productivity of the old machinery.
They have got to be allowed to die
out.

Shri R. Ramanathan Chettiar: Last
week, the Minister for Commerce, in
reply to a question, said that he will
not give a directive to the State Bank
of India to help the mills which are
in need of finance. May I know what
other agencies he has in view to help

such of those mills which require
finance?
Shri Manubhai Shab: The House

will appreciate and' I would belleve
that the House is jealous to protect
the autonomy of the autonomous cor-
porations establish®d in the public
sector. If the State Bank does not
give money, we can use our good
offices. It does not mean that we
have always decided that we will not
use the power of direction. But, by
and large, where the corpus is not
economical and where the mortgage
and hypothecation is not found to be
profitable, we should leave it to the
discretion of the autonomous bodies
whether to give the loan or not.

=t v Ty g Wi
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Dr. Ranen Sen: After affecting the
cotton textile industry, this closure
has now come in e Jute industry
also. The Minister said that a minis-
terial committee has been set up to
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investigate intg this thing. Does the
Minister know that the Laxmi Narain
Jute Mills of Calcutta are being clos-
ed gradually along with other jute
mills due to some reasons known 1o
the mill-owners and, if so, what steps
the Government is taking in regard
to the closure of The jute mills, parti-
cularly in regard to the Laxmi Narain
Jute Mills?

Shri Manubhaj Shah: As far as the
jute industry is concerned, it is conti-
nuously expanding and this year there
has been a record production. As a
matter of fact, it is the only industry,
if T can say, which has far exceeded
the Third Plan targets. Regarding
the Laxmi Narain Jute Mills, it 15 a
junk which hag passed several hands
and it has been transferred continu-
ously asg such. The only jute mill
which has threatened is the Mahesh-
waridevi Jute Mills in Kanpur whose
afffairs a committee is examining.
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Shri 5. M. Banerjee: I would like
to know whether it is a fact that most
of the textile units in Xanpur, in-
cluding the jute mill of which the
hon, Minister hag made a reference,
are producing medium and coarse
cloth and that actually they are very
old mills. In view of this, may 1
know whether it is a fact that the
Chief Minister of Uttar Pradesh or
the Uttar Pradesh Government has
as.ed for permission of the Centre to
set up two new textile wunils in
Kunpur to absorb those people who
are going {o be found surplus and, if
so, the reactton ¢ the Government,
whether permis#on haes been accord-
ed or not.

Shri Manubhai Saha: This was our
own suggestion to the U.P, Govern-
ment that the only long-term remedy
of Kanpur is to have two most
modernised textile mills in Kanpur, so
that the gradual deferioration of the
old mills can be reabsorbed in these
mills. Ag soon as the formal pro-
posals come, we shall very favourably
consider the same and sanction.

fihrimati Savitri Nigam: On the one
hand a Committee has been appoint-
ed and on the other hand, one after
the other, the textile mills are being
closed down. In my opinion, there
w8s no necessity to appoint any com-
mittee because the Minister already
knows. ...

Mr. Speaker: She is giving her
oplnion. She might ask the question.

Sbrimati Savitri Nigam: 1 would
like to know why, instead of appoint-
ingf a committee and delaying ‘the
mutter, the Government is not taking
over the management of these textile
mills in their hands and is not support-
ing the various State Governments
which have taken charge of these
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textile mills; for example, in the case
of Muir Mills of Kanpur, why has
Government not given  gufficient
money to the UP. Government so
thit they may run it and modernise
it?

Shri Manubhai Shah: We have given
money, as I have already mentioned,
to 14 mills and another ten mills in
Mudras, Gujarat and Maharashtra are
belng assisted by local Governments.
May I crave the indulgence of the
House that where the momney is not
considered safe by examination of an
experl committee, then the commit-
tee comes in. The corpus of each
mill is different; the purpose is differ-
ent; the liquidities are different; the
amount of encumBerances and debts
which are accumulateqd” is different.
We have to assess the corpus and if it
is a solvent corpus, then certainly we
give money,
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Indusirial Estates
*1288. Shrl B. Barua: Wil the
Minister of Indusiry be pleased to
state:

(a) whether any assessment regard-
ing the growth of Industrial Estates
in difterent States has been made;

(b) if s0, the result thereof; and

(¢) whether any plan is in hand to

vitalise the industrial estates for
contributing towards national eco-
nomv?

The Minister of State in the Minis-
try of Indusiry (Shri Bibudhendra
BMisra): (a) to (c). A statement is
Inid on the Tablé of the House.
[Placed in Library. See No. LT-6120/
861,

Shri R. Barua: From the statement
it appears that from the inception of
the Industrial Estates Programme in
1956, establishment of 442 Industrial
Estates had been taken on hand upto
the end of September, 1885 by the
various State Governments and Union
Territories, but they have been able
to complete only 180 Estates and out
of these 180 Estates, only 75 per cent
of them have come to the production
stage. May I know why is it that the
progress is so slow?

Shri Bibudhendra Misra: It has heen
slow not because funds have not been
available, buf mainly because with
the experience gained in the location
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of industrial estates in the First and
Second Plan periods, the State Gov-
ernments want to be more careful.

WRITTEN ANSWERS TO
QUESTIONS

Public Sector Products

*1280. Shri Madhu Limaye:
Shri Kishen Patinayak:

Will the Minister of Industry be
pleased to refer to the reply given to
Unstarred Question No. 1262 on the
25th Navember, 1885 and state:

(a) the reasons for lack of demand
for some public sector products in Lhe
country,;

(b) whether possibilities of finding
expori outlet for these products have
been sufficiently explored; and

(e) if so, the results thereof?

The Minister of State in the Minis-
try of Industry (Shri Bibudhendra
Misra): In reply to the Question No.
1252 under utilisation of capacity
owing to lack of demand of the pro-
ducts was stated in respect of Pipe
Plant Rourkela and Coal Washeries
of the Hindustan Steel Ltd; National
Coal Development Corporation; Mining
and Allieq Machinery Corporation,

(a) There is temporary fall in de-
mand of pipes from the Plpe Plant
from the Oil Industry. The lack of
demand from Coal Washeries does not
exist now. The demand for the cosal
mined by the National Coal Develop-
ment Corporation and for the machi-
nery manufactured by the Mining and
Allied Machinery Corporation conti-
nues to be low owing to fall in the
consumption of the grade coal genmeral-
ly produced by our Collieries.

-»

(b) and (c). Efforts are being
made for the export of Pipelines to
Australia.  There is little export
demangd for the grade of coal for
which the National Coal Development
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Corporatlon has idle capacity. Efforts
for the export of Mining Machinery
are being made,

Import of T. V., Sets from U.AR.

“1281. Shri Vishwa Nath Pandey:
Will the Minister of Commerce be
pleased to siate:

(u) whether it is a facy that in the
recent Indo-U AR. trade agreement,
U.A.R. has decided lo sell to India
locally made T.V. Sets;

(b) if so, the total number of such
television sets to be  supplied by
U.AR.; and

(¢) the terms thereof?

The Minister of Commerce (Shri
Manubhai Shah): (a) Yes, Sir.
(b) and (c). A senior represenia-

tive of the U.AR. exporting organisa-
tion for television sets has been in
India recently. Preliminary discus-
sions on technical specifications, price,
delivery terms etc. have been held
by him with the ST.C. It is only
after satisfactory settlement is reach-
ed on all points, that the total pum-
ber of sets may be about 1000 to 1500
but the actual number and the terms
will be known only during negotia-
tions.

Manufacture of Stee] Ingots from
Scrap

“1282, Shri P. R. Chakraverti: Will
the Minister of Tron amd Steel be
p'eased to state:

{a) whether Government have
granted letters of intent for the estab-
lishment of three concast units to
manufacture steel ingots from scrap;

(b) if so, the location of the concast
units, and the estimated combined
capacity of preduction; and

(¢) whether the units will be in the
private sector?
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The Minister of Iron and Steel (Shri
T. N. Singh): (a) Yes, Sir.

(b) Two units are proposed to be
located in Bombay and the third at
Arkonam (Madras Statc). The com-
bined capaciiy of these three units is
aboui 230,000 tonnes.

{e) The Madrag unit is a  State
Government scheme ang the other two
units will be in the private sector.

Production of Khadi

*1285, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of
pleased to state:

Commerce be

(a) whether production of Khadi

has considerably gone gown;

(b) if so, to whal extent; and

(c) the steps taken by Government
to increase the Khadi production dur-
ing the current year?

The Deputy Minister im the Minls-
try of Commerce (Shri Shafi Qureshi):

(a) No, Sir.
(b) and (c¢). Do not arise.
Prices of Raw Jute

1289. Shri D. C. Sharma: Will the
Minister of Commerce be pleased to
state:

(a) whether the Indian Jute Mills
Association has urgeq Government to
grant a higher tax credit in view of
the heavy losses incurred by the in-
dustry in recent months on geeount of
the high prices of raw jute; and

(b) it s0, Government's
thereto?

reaction

The Deputy Minister in the Minis-
try of Commerce (Shri Shafl Qureshi):

(a) and (b). Yes, Sir. Government's
decigion on this is expected to be
announced very shortly.
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Export of Steel

#1290, Shri Firodia: Will the Min-
ister of Iron and Steel be pleased 1o
Slate:

(a) whether Government have fixed
an export targel of 3 lakh tons of steel
including rails and pipes to [oreign
countries;

(b) if so, the names of the countries
to which it will be exported; and

(v) the terms on which it is to be
exporied?

The Minisier of Iron and Steel (Shri
T. N, BSimgh): (a) A provisional
target of approximately 500,000 tonnes
of finished steel has been fixed for
export during 1966-67. The categories
of steel proposed to be exported are
rounds and flats, rails, structurals,
sheets of 10—14 gauge and chegquered
plates, and a small quantity of billets,

(b) and (c). It will be premature
ut this stage to specify the countries
to which these will be exported as
well as the terms of export. These
will depend largely on the demand
and market ‘conditions in the various
<ountries,

Consortia of Exporters

*1291. Shri Dharmalingam: Will
‘the Minister of Commerce be pleased
‘to slate:

(a) whether the ‘Mudaliar Commit-
tee" has recommended special facilities
to consortia of exporiers;

(b) if so, whether the recommenda-
tions have been accepted;

(¢) whether any special facilities
have been given to any consortia of
exporters so far; and

(d) if so, the facilities exiended?

The Minister of Commerce (Shri
Manobhai  Shah): (a) to (c). Yes,
Sir. )

(d) Special facilities to be extend-
ed to consortia of exporters are de-

termined on the basis of requirements
in each case. Such facilities have, in
the past, included exclusive right to
expory globally or to a territory,
assistance from the Marketing Deve-
lopment Fund to promote exports and
release of foreign exchange and
grants-in-aid for visits abroad to con-
clude export business.
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Closure of HM.T, Watch Factory

*1295, Shri Linga Reddy; Will the
Minister of Industry be pleased to
state:

(a) whether there is a proposal to
close the Watch Factory of the HM.T,
at Bangalore again, on account of the
shortage of foreign exchange;

(b) if so, the number of workers
that would be rendered unemployed
thereby; and

(c) the alternative steps proposed
to be taken to absorb such employees?

The Minister of State in the Minis.
try of Industry (Shri Bibudhendra
Misra): (a) No, Sir.

(b) and (c). Do not arise.

Structural Steel

*1296. Shri Bhagwat Jha Aszad:
Shri M. L. Dwivedi:
Shri 8. C. Samanta:
Shri Subodh Hansda:
Shrimatl Savitri Nigam:
Shri P. C. Borooah:

Will the Minister of Irom and Steel
be pleased to state:

(a) whether Government have con-
sidered the report of the National
Council of Applied Economic Research
which has recommended that if
standards evolved by the Indian
Standards Institute were implemented,
there would be a big saving of
siructural steel; and

(b) if so, Government's reaction
thereto?
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The Minister of Iron and Steel (Shri
T. N. Singh): (a) Yes, Sir.

(b) Some of the revised ISI stand-
ards have already been implemenied;
as regards the implementation of the
others meetings have been arranged
between the main producers of Steel
and the ISI to consider and resolve
certain difficulties experienced by the
producers in implementing them. It
is expected that decisions will be
reached to overcome these difficulties-
at an early date.
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Manufacture of Equip t for Oil

Refinery
#1208, Shri Vishwa Nath Pandey:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Industry be
pleased to refer to the reply given to
Starred Question No. 788 on the 10th
December, 1965 and state:

(a) ‘whether Government have
examined that technica] project
report regarding the establishment of
a project designed to manufacture,
among other things, equipments for
oil refinery;

(b) if so, the main fealures of the
report; and

(c) Government's reaction thereto?
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The Minister of State in the Mimis-
try of Industry (Shri Bibudhendra
Misra): (a) to (c). Since the receipt
of the technical report, certain sup-
plemental datu regarding capital
equipment, sources of supply etc. have
also been received. These are being
examined. The plant will have an
output of about 22000 tons of vessels,
heat exchangers, pipe fabrication elec.
The tolal cost of the project is esti-
mated at Rs. 1025 million (exclusive
of any township). Of this, Rs. 25
million will be in foreign currency.

Export of Cashew Nuts

*1299, Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Commerce be
pleased to state:

(a) whether Government are aware
that mechanised cashew factories are
being set up in Portuguese colonies
and East-African States which will
consume their indigenous production
of cashew nuts ang leave less for
export to India;

(b) the steps being taken to reduce
the dependence on imports from the
above countries and slimulate indi-
genous production to maeintain or
increase the present level of exports
of the finished products; and

(c) other steps being taken 1lo
increase the export of cashew nuts?

The Minister of Commerce
Marubhai Shah): (a) Yes, Sir.

(Shri

(b) Indigenous production  of
cashew is planned to be increased
from the present level of 1'35 lakh
tonnes to 3-28 lakh tonnes by the end
of the Fourth Five Year Plan. An
additional area of 4'5 lakh acres will
be planted with cashew during the
Fourth Plan. These plants will bear
fruit during the Fifth Plan period.

(c) There is a Special Export Pro-
motion Scheme in operation at present
under which exporters of cashew
kernels get various assistances like
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import of rawnuts, box strappings,
kraft liners, machineries ang spares,
elc. Also under the Scheme tinplate
is supplied at concessional prices.

Besides, there iy a Cashew Exporl
Promotiop Council at Ernakulam. A
Foreign Office of the Cashew Export
Promotion Council has started func-
lioning at Brussels with effect from
1st January, 1965 to look after the
promotional activities in the Western
European region which is a potential
market for cushew kernels.

Import Substitution

*1300. Shri R. 5. Pandey:
Shri Firodla:

Will the Minister of Imdustry be
pleased to state:

(a) whether Government have
evolved some scheme to grani re-
wards lo those who invenl new
methods of improved techniques in
industry and also ways of substitut-
ing imports; and

(b) if so, the salient features there-
of?

The Minister of Staie in the Minls-
try of Industry (S5hri Bibudhendra
Misra): (a) Yes, Sir. In order to give
impetus to the inventive talents and
to encourage ways of substituting
imports, the Inventions Promotion
Board has introduced:—

(1) Prize Award Competition for
outstanding 1 tions to be
held twice a year, and

(2) A scheme for participation of
Industrial enterprises in the
promotion of inventions.

(b) Following are the
features of the two schemes:—

salient

(1) In Prize Award competition,
Prizes will be given for in-
ventions which are patentable
or Patented not earller than
5 years and should be
either:—

(a) an original product or pro-
cess; or
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(b) an improvement of present
product or process by in-
creasing utility or reducing
cost or both: or

(¢

a substitute for an imporied
product or process; gnd
the invention should be of
indigenous manufacture and
a; far as possible with
materials of Indian origin;

(2) In the scheme for participa-
tion of enterprises both
small and big enterprises are
inviteg to participate. They
can have the suggestions for
new produets or processes eof.
their workers examined by a
technical group of the enter-
prise itself, or the group set
up with the assistance of In-
ventions Promotion Board.
In case, the technical group
finds the suggestion feasible,
the lines of development are
worked out and the cost
thereof estimated. The enter-
prise has then to submit the
suggestion with all details
and recommendations of the
technical group to the Inven-
tions Promotion Board for
ity consideration and grant of
financial assistance.

Issue of Licences

*1301. Shri P. C. Borooah:
Shri Yashpal Singh:
Shri Jashvant Mehta:

Will the Minister of Imdusiry be
pleased to refer to the reply given to
Starred Question No. 798 on the 25th
March, 1966 and state:

(a) the nature of the decision since
taken about the proposed changes in
the policy of issue of licenceg to the
industries;

(b) if not, when a decision is likely
to be taken; and

(e) the main defects in the previous
policy which are sought to be
remedied?
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The Minister of State in the Minmis-
try of (Shyj Bibudhendra
Misra): (a) to (c). The proposals in
question are still under consideration.
A decision ig expected to be taken
shortly.

Maheshwari Devi Jute Mills, Kanpur

*1302. Shri S. M. Banerjee: Will the
Minister of Commerce be pleased to
state:

(a) whether it is a fact that a
survey team of the Company Affairs
has been appointed to investigate into
the affairs of the Maheshwari Devi
Jute Mills, Kanpur; and

(b) if wo, when this investigation is
likely to be completed?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafi Qureshi):
(a) Yes, Sir A survey team of
officers representing the Ministry of
Commerce, Company Law Board and
Director of Industries, UP. Govern-
ment has been appointed to examine
the financial position and working o
M|s. Maheshwari Devi Jute Mills,
Kanpur.

(b) The investigation has been
completed and the team's repori has
just been received by Government
and is under examination.

Delegation from Poland

*1303. Shri Firodia:

Shri P. C. Borooah:

Shri Kindar Lal;

Shrl Vishwa Nath Pamdey:

Shri Onkar La] Berwa:

Shri Huokam Chang
Kachhavaiya:

Shrli R. 8. Pandey:

Shri R. Barua:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the
Minister for Foreign Trade of Poland
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visited some of the factories near

Delhi; and

(b) if so, whether he recommended
some of the items manufactured in
those factories to be exported to his
country?

The Minister of Commerce (Shri
Manubhai Shah): (a) and (b). The
Minister for Foreign Trade of Poland
visited factories near Delhi which
manufacture tractors, agricultural
implements, automotives, railway
ancillaries etc. and showed great satis-
faction at the progress. He also
evinced interest in the import of auto-
motive parts, agricultural implements
and railway ancillaries manufactured
by them.
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Export of Jute

*1305. Shri D, C. Sharma:
Shri §. M, Banerjee:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the ex-
port of jute has declined recently;

(b) it so, the reasons therefor; and

(¢) the steps taken to step up its ex-
port?

The Deputy Minister in the Minds-
try of Commerce (Shri Shafl Qureshi):
(a) to (c), Presumably the question
relates to export of jute goods. The
value of jute goods exporied during
1965 was of the order of Rs, 184 crores
compared to Rs. 161 crores in 1964,
There iz an increase of Rs. 23 crores
over the previous years exports. A
stalement detailing the steps taken to
sicp up export of jute goods is laid on
the Table of the House. [Placed in
Library. See No. LT-6121/66].

Bokaro Steel Plant

*1306. Shri Bhagwat Jha Asad:
Shri M. L. Dwivedi:
Shri §. C, Samanta:
Shri Subodh Hansda:
Shri P. C. Borooah:
‘Shrimati Savitri Nigam:
Shri Madhn Limaye:
Shri Onkar La] Berwa:

Will the Minister of Iron and Steel
be pleased to state:

(a) whether Government have invi-
ted the Soviet Prime Minister to lay
the foundation-stone of the Bokaro
Steel Plant; and

(b) if so, whether the invitation has
been accepted?

The Minister of Iron and Steel (Shri
T. N, Singh): (a) Yes, Sir,

(b) It has been proposed that the
formal foundation-stone laying cere-
mony by the Soviet Prime Minister
may be performed during his next
visit to India.

Sale of Iron and Steel Scrap

42]1. Shri Karnl Singhji: Will the
Minister of Iron and Steel be pleased
to state: °

(a) whether a delegation jointly
sponsored by Government and the
Metal Scrap Trade Corporation of
India visited Japan {o negotiate the
bulk sale of iron and steel scrap; and

(b) if so, the result thereof?

The Minister of Iron and Steel (Shri
T. N. Singh): (a) Yes, Sir.

(b) The delegation carried out nego-
tiations with Japanese Trading con-
cerns and was able to sell about
100,000 tons of scrap to Japan.

Extraction of Fibres from Banana

4202. Shri A, K. Gopalan: Will the
Minister of Commerce be pleased to
to state:

(a) whether it is a fact that the
Maharashtra Government are planning
to extract filbres from banana fronds;

(b) it so, where from the machinery
is being imported; and

(e) whether Government propose to
introduce the scheme in other States
also?

The Deputy Minister in the

of Commerce (3hri Shafi Qureshi):
(a) No, Sir.
(b) and (¢). Do not grise.

Quilon Rallway Station

4208 Shri A. K. Gopalan: win
the Minister of Rallways be pleased to
state;

(a) whether it is a fact that the
Madurai Railway Consultative Com-
mittee has requested the Rallway
Authorities to re-construct the Quilon
Railway Station since it is out-moded;
and

(b} if so, the decision taken in the
matter?
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The Minister of State in the Minis-
try of Rallways (Dr, Ram Subbag
Bingh): (a) Yes.

(b) The matter is under considera-
tion.

Quilon-Trivandrum Crossing

4202. Shri A. K. Gopalan: Will
the Minister of Railways be pleased to
state:

(a) whether it is a fact that there is
considerable delay in Quilon-Trivan-
drum crossing at Paravur due to lack
of adequate facilities for crossing;

(b) whether there is a proposal to
have a crossing station opposite S. N.
College, Quilon; and

(c) if so, when the work thereon is
likely to begin?

The Deputy Minister in the Minis-
try of Railways (Shri Sham Nath): (a)
No.

(b) No.

(¢) Does not arise.

Approach Roads to Rallway Stations
in Kerala

4205. Shri A. K, Gopalan: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
approach roads to the Kayankulam-
Mavelikara and Chengannur Railway
Stations are not usable; and

(b) it so, whether it is proposed to
take up this work immediately?

The Deputy Minister in the Ministry
of Rallways (Shri Sham Nath): (a)
No. The approach roads to Kayanku-
lam, Mavelikara and Chengannur Rail-
way Stations are in a fit condition for
use. Some patch repairs that are
required are being done.

(b) Does not arise

APRIL 22, 1866
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Parcel Offices at Kottarakara and
Punalur Stations

4206, Shri A. K. Gopalan: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
are np parcel offices at Kottarakara
and Punalur railway stations (South-
ern Railway);

(b) whether Gowvernment have re-

ceived any representation from  the
public in this regard; and
(c) if so, the action taken in the

mattler?

The Deputy Minister in the Minis-
try of Rilways (Bhri Sham Nath):
(2) While no separate Parcel Office is
provided at Kottarakara there is se-
parate Parcel Office at Punalur station.
At Kottarakara, parcels are stored in a
room adjacent to the Station Master's
room.

(b) No.

(e) Does not arise as the existing
facilities at both the stations are consi-
dered adequate tp cater to the traffic
deal with.

Handloom Co-operative Societies in
Eerala

4207, Shri P. Kunhan: Will the
Minister of Commerce be pleased to
state:

(a) the total number of powerlooms
sanctioned to the Handloom Coopera-
tive Societies in Kerala during the
years 1964-65 and 1865-66;

(b) the names of the societies which
have been selected for distribution of
these looms; and

(¢) whether the Palappuram and
Kollamgode societies have also been
included?

The Deputy Minister in the Minis-
trly of Commerce (Shri Shafl Qureshi):
{a) Nil

(b) and (c). Do not arise
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Spun Silk Factory

4208. Bhri Linga Reddy: Will the
Minister of Commerce be pleased to
state:

{a) whether the raw material name-
Iy silk waste' produced in Mysore is
sufficient {0 meet the demand of the
Spun Silk Factory in Mysore;

(b) whether the surplus quantity
of 'silk waste’ is allowed to be export-
ed and if so. how much; and

(c) whether the spun silk factory is
working at profit for the last five
years and if so, the total profit so far
earned each year?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafi Qureshi):
(a) Yes, Sir.

(by Yes. A quantity of 3.22 lakh
kgs. of silk waste of South Indian ori-
gin was exporied during 1964-85.

{c) The Government Spun Silk
Mills, Channapatna, have ben working
at profit from 1962-83 onwards as will

be observed from the following
table:—
(Rs. i: lakhs)
Year Profit or Loss
1960-61 0.90 Loss
1861-62 1.54¢
1962-63 1.35 Profit
1963-64 405
1964-65 40,

Accident at New Delhi Railway
Station

4209. Shri Ram Harkh Yadav: Will
the Minister of Rallways be pleased to
state:

(a) whether it is a fact thal a pas-
senger fell out of a running train at
the Delthi Railway  Station on the
night of the 24th March 1966 and was
killed; and

(b) if so, the details of the incident?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) No report regarding this
incident was received,

(b) Does not arise.
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Newsprint Mill near Nangal

4210. Shri Ram Harkh Yadav: Will
the Minister of Industry be pleased to
refer to the reply given to Unstared
Question No. 1002 on the 25th Febru-
ary, 1966 and state:

(a) whether Government have deci-
ded to start a newsprint mill at Kirat-
pur Sahib near Nangal;

(b) if so, whether the mill is being
set up in collaboration with some fore-
ign enterprise;, and

(c) the approximate lay out on the
project and Government's contribution
therein?

The Minister of State in the Ministry
of Indusiry (Shri Bibudhendra Misra):
(a) 1o (¢). There is a proposal in the
private sector lo put up s newsprint
plant in Nangal area but the exact
location of site has not yet been in-
dicated. The terms of foreign colla-
boration and other details regarding
the approximate lay out and filnancing
of the project, etc, are still awaited.

Production of Handicrafis

4211, Shri Ram Harkh Yadav: Will
the Minister of Commerce be pleased
to state:

(a) whether the Al] India Handi-
crafts Board has decided to open 100
production centres to increase the pro-
ductivity capacity of the handicrafts;
and

(b) if so, the details thereof?

The Deputy Minister in the Minils-
try of Commerce (Shri Shafi Qureshl):
(a) and (b). The matter is under con-
sideration.

Export of Cashew Kernels

4212. Shri Warlor:

Shri Vasudevan Nair:

Will the Minister of Commerce be
pleased o state:

(a) whether it is a fact that the
Cashew Export Promotion Council has
any scheme for quality control on the
exnort of kernels;

(h) if so. the details of the scheme;

(¢) whether anv complainis have
been received rogwding the working
of the scheme from foreign buyers;
and
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(d) if so, the percentage of the total
exports in respect of which buyers
have complained regarding the
quality?

The Minister of Commerce (Shri
Manubhai Shah): (a) The Cashew
Export Promotion Council has now no
such scheme for quality control on the
export of kernels. However, this
Council had a schemes which was in
operalion up to 31st March, 1966,

(b) The scheme laid down:

(i) grade, designations and defini-
tions

(ii) freedom from defects, such as
insect damage, damaged or
rancid kernels, black or brown
spots and testa.

The Inspectorate staff of the Coun-
cil used to inspect the cashew kernels
to determine whether the consignment
conformed to the definitions of quality
and grade designations and were free
from defects. On being satisfied about
the quality, the Inspeetorate staff of
the Council used to jssue certificates
for export-worthiness and the packers
used to apply the label of the Export
Promotion Council on the cases.

(c) Yes, Sir.

(d) The percentage in respect of
which overseas buyers complained re-
garding quality was 0.2 per cent of
total exports in the year 1965-668 which
worked out to a little over 50,000 Rup-
ees worth of exported cashew ker-
nels.

Rajkot-Jasdan and Bhavnagar-Tarapur
Lines

4213. Shri Ram Harkh Yadav: Will
the Minister of Rallways be pleased to
state:

(a) whether Government have sanc.
tioned two traffic surveys between
Rajkot-Jasdan and Bhavnagar-Tara-
pur, the two new proposed Railway
lines on the Western Railway;

{b) if so, when the survey opera-
tions will commence; and

APRIL 22, 1066
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(c) the total expenditure involved
in the projects?

The Deputy Minister in the Min's.
try of Rallways (Shri Sham Nau):
(a) to (¢), Fresh traffic surveys and
up-dating of the earlier engineering
estimates of the Rajkot-Jasdan M. G,
and Bhavnagar-Tarapore B.G., rail
links, undertaken at an estimated cost
of Rs. 71,652, are in progress.

Two and Three-Tier Sleeper Coaches

4214, Shri Ram Harkh Yadav: Will
the Minister of Railways be pleased
to state:

(a) whether a large number of
two-tier and three tire sleeper
coaches have been attached to some
of the Mail Express Trains on the
Indian Railways passing through
Delhi or starting therefrom; and

(b) if so, the details of the tiers
with reference to the trains to which
the tiers are being attached?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) Yes.

(b) A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-6122/66],

Through Carriages from Karaikkudl
to Madras

4215. Shri V. V. Thevar: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that the
through compartment from Karaik-
kudi to Madras attached to the
Rameshwaram Express is heavily
over-crowded in III class and pas-
sengers are subjected to inconwe-
nience;

(b) the average number of III class
tickets to Madras sold at the railway
stations between Karaikkudi and
Tiruvarur;

(¢) whether Government propose
to introduce additional through car-
riages to cater to the needs of the
traffic; and
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td) if not, the reasons therefor?

‘The Minister of State In the Minis-
try of Railwayg (Dr. Ram BSobhag
Singh): (a) Yes, mainly on account
of short distance passengers utllising
the through service coach for jour-
neys over small stretches.

(b) The daily average number of
third class tickets issued from sta-
tiong on the Kjraikkudi-Tiruvarur
(exclusive) section to  stations in
Madras area is about 45 as per census
taken in October 1985

(c) No.

(d) With a view to ease overcrowd-
ing on this route, a pair of additional
Express trains Nos. 153|154 have been
introduced from 1-4-1866 between
Madras and  Tiruchchirappalll on
the main line. These trains con-
sect Nos. 139140 Mayuram-Karaik-
kudi Passenger trains at Mayuram.
With effect from the same date,
ene composite first and third class
through service eoach has also been
introduced between Mad as Egmore
and Manamadurai via Karaikkudi by
Wos. 119{120 Madras-Tirunelveli Ex-
press and conected trains, Passengers
Petween Karaikkudi and Mad as can
alro avail of this additional facility.
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Grading of Coal

4218, Bhrimat] Ramdulari Sinha:
Will the Minister of Miney and Metals
be pleased to state:

(a) the present arrangement for
the grading of coal;

(b} whether the number of Samp-
ling Assistants to take regular sam-
ples of coal for the checking of grades
or initia] gradings is adequate;

(¢) whether it iz a fact that sam-
ples are not taken from the collieries
for months together due to the inade-
quate number of Sampling Assistant:.

(d) whether all the candidates
selected for these posts have been
appointed and if not, the reasons for
the delay; and

(e) the time to be taken to appeint
the requisite number of persons for
the proper and regular checking of
grades of coal?

The Minister of Mines and Metals
(Shei 8. K. Dey): (a) As soon as a
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seam {s opened or re-opened, & provi-
sional grade is granted on the basis
of seam samples drawn by Inspecting
Officers and later final grades are
fixed on the basis of loading samples
generally drawn by Sampling Assis-
tants and in important cases by Ins-
pecting Officera.
(b) Yes, Sir.

(c) In some cases, there have been
delays in taking samples but this 1is
due to not so much the inadequacy
of Sampling Assistants as the non-
availablility of loaded wagons when
the Assistants go by surprise,

(d) and (e). A panel of candidates
for the post of Sampling Assistants
drawn up in March, 1965, is being
made use of to fill up vacancies in the
light of requirements.

Ticketleas Travel in Bihar

4219. Shrimatl Ramdulari Sinha:
‘Will the Minister of Rallwa¥s be pleas-
ed to state:

(a) the names of the gections of the
Eastern Railway in Bihar where the
largest number of ticketless travellers
have been found during 1965; and

(b) the steps taken in the matter?

The M nister of State in the Minis-
try of Rililwavs (Dr. Ram Subhag
Bimgh): (a) Kiul-Gaya, Patna-Gaya
and Gomoh-Barwadih sections.

(b) Checks in the sections have
been intensified and in addition, con-
centrated cross-country surprise
checks, in which police force are also
mssociated, are being conducted by
stopping trains out of course, under
the supervision of Commercial Of-
eers. Besides, some special squads of
Travelling Ticket Examiners have
been formed for carrying out
futensive checks on these sections.

Public Sector Industries

4220. Shri Kolla Venkalah:
Shri M, N. Swamy:
8hri Laxmi Dass:

Will the Minister of Industry be
pleased to refer to the reply given

APRIL 22, 1066  Written Answers
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to Unstarred Question No. 1252 on the
25th November, 1965 and state the
public sector industries which improv-
ed their working since then and those
which improved to full capacity?

The Minister of State in the Minis-
try of Indusiry (Shri B.budhendrs
Misra): The following units are mow
working to higher capacities:

(i) Tin plate plant of the Hindus-
tan Steel Ltd.

Wheel and axle Plant of the
Hindustain Steel Ltd.

(iii) Coal Washeries of the Hindus-
tan Steel Ltd.

(i)

(lv) Kiriburu Iron Ore Project of

the National Mineral Develop-
ment Corporation

Sindrl Unit of the Fertiliger
Corporation of India Ltd,

(vi) Underground Coaxial cable
Unit of the Hindustan Cables
Ltd.

Heavy Electricals
Bhopal.

(vili) Barauni Refineries of the
Indian Oil Corporation Ltd.

(ix) Pencilin Unit of the Hlndu!
stan Antibiotics Ltd. Hindus~
tan Teleprinter Ltd, improv-
ed their working to capacity.
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Diversification of Exports

4225. Bhri P. C. Borooah:
Shri M, L. Dwivedi:
Shri Bhagwat Jha Asad:
Shri 8. C. Samanta:
Shri Subodh Hameda:

Will the Minister of Commerce be
pleased to state:

(a) whether the 19th All-India
Commerce Conference held in Vallabk
Nagar (Gujarat) recently evolved a
scheme to diversify exports; and '

(b) if so, the details of the decisions
taken and what action Government
was called upon to take for helping
in the implementation of the schemef

The Min'ster of Commerce (Bl
Manubhaj Shah): (a) No, S.r.

(b) Does not arise.

Construction of Bridges on Eastesn
Rallway

4226. Shri Madhu Limaye:
Shri Yashpal Singh:

Will the Minister of Hallwayas be
pleased to state:

(a) whether Government's attes-
tion has .been drawn to the delay in
the construction of two bridges om
the railway track between Jhajha amnd
Gidhaur (Eastern Railway) which has
held up the extension of the Nagl
Reservation Irrigation Scheme Canals
in the Jamui Sub-Division of Mon-
ghyr district;

(b) if o, the reasons for the delay,
and .
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(e) the steps taken to speed up the
construction of these bridges to en-
able the canal water to pass below
the railway track?

The Deputy Minister in the Minis-
try of Rallways (Shri Sham Nath):
(a) to (c). There are two proposals
from the Government of Bihar for
eonstruction of syphon  bridges—at
Kms.368|3-4 and Kms.373/10-11 respec-
tively on the Eastern Railway Main
Line. Plan and estimate for the work
at Km. 368/3-4 have been finalised in
consultation with the State Govern-
ment, and the work is expected to be
completed before the next monsoon.
Plan for the work at Km.373/10-11
also has been approved by the State
Government and the estimate for the
work is being sent to he State Gov-
ernment for acceptance. The work
will be physically taken in hand as
soon as the State Government's ac-
ceptance to the estimate is received.
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Retrenchment on  Bouth

Railway

4228, 8hr! Subodh Hansda:
Sarli Hukam Chand
Eachhavaiya:

Will the Minister of Rallways be
pleased to state:

(a) whether it s a fact that recently

Eastern
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a number of employees have Deen
retrenched from the South Eastern-
Railway;

(b) if so, the total number there-
of;, and

{c) the reasons of this retrenchment
and whether there was any protest
from the Railway Union?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) to (¢). No regular emp-
loyees have been retrenched. How-
ever, 13002 casual labourers were
discharged due to completion of or
reduction in works. Unions have
represcnted against the discharge.

Manufacture of Baby Food

4229, Shri Linga Reddy: Wil] the
Minister of Industry be pleased to
state:

(a) whether it is o fact that the
Ministry of Food and Agriculture
have suggested the setting up of five
units for the manufactture to low cosd
vitaminised Baby Food in the Fourthk
Plan Period. and

(b) if so. the details thercof?

The Minister of State in the M'nls-
try of Industry (Shri Bibodhendra
Misra): (a) and (b). The Ministry of
Food and Agriculture have suggested
the sctting up of four units each wth
a capacity of 3 tonnes per day for thu
production of low cost vitaminised
weaning food which will contain be
sides skim milk powder, edible groun
nut flour end wheat flour. The pro-
posals is In a preliminary stage :.nd
the details have not yet been worked
out.

Clash of N.C.C. Cadets with (e
Rallway staff at Peppeganj Rallway
Btation

42%. Shri P. R. Chakravert!: Will
the Mnister of Rallways be pleased
to state:

(a) whether it is a fact that s ue
N.C.C. Cadets and the Railway ¢ -cw
clashed on the 4th January, 188t i
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a Gorakhpur bound passenger train
on the N.E. Rallway;

(b) whether it is also a fact that
some cadets went to the Driver, when
the train reach=d Peppeganj station,
and manhandled him; and

(c) whether cases have been regis-
tered by the Police against the offen=
ders?

The Minister of State in the Minls-
try of Rallways (Dr. Ram Subhag
Singh): (a) Yes, but the incident oc-
curred on 2-1-86.

(b) Yes

(c) A case us 147[332/353 IPC and
127 IRA has been registered by
G.R.P. Gorakhpur which is still under
investigation.

Closure of Match Factories

4231, Shri Ko'la Venkaiah:
Shri M. N. Swamy:
Shrl Laxmi Dass:
Shri A. K. Gopalan:
Shri P. Kunhan:
Bhri Kasinitha Doral:
Shri M. P. Swamy:
Will the Minister of Industry be
pleased to state:

(a) whether it Is g fact that the
match factories in tha various States
in the Southern Zone have been af-
fected adversely because of the nen-
availability of potassium chlorate and
red phosphorous;

(b) if so, the number of factories
closed down and the number of per-
sons rendered unemployed; and

(c) the assistance rendered by Gov-
ernment to remove thos? difficulties
and to help the unemployed?

‘Ths Minister of State in the Minls-
try of Industry (Shri Bibodhendra
Misra): (a) Yes, Sir. It is a fact tht
match factorles in the Southern Zone
were affected adve sely because of a
temporary shortage of potassium chlo-
rate and red phosphorous.

(b) Tt has been mscertained from
the States concerned that about 800
factories were under-worked or closed
rendering about 8000 people under=
employed or unemployed.
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(c) The following steps, smong
others have been taken to ease of

situation; -

(i) A system for distribution of
potassium chlorate to all the
match factories in South
India has been put in‘o opera-
tion with the co-operation of
the three manufacturers of
potassivm chlorate by poo-
ling their production and
distributing it to the match
factories on the basis of thelr
excise returns. A total quam-
tity of 101 tonnes of potas
sium chlorate was distributed
among the match factories
during February, 1986, As-
rangements were also made
for supply of 130 tonnes dus-
ing March, April and subes-
quent months, which meamh
supply of a ration at the raw
of 5.5 Kg per 100 gross boxes
of matches, Now arrangs-
ments have been made te
reiease 8 Kg. per gross boxes
from April, 1866.

(ii) Arrangements to import 308
tonnes of Chlo ate of potash
from Rupee Area countries
by the State Trading Corpora-
tion have been made.

(iii) Import licences for the im~
port of red phosphorous for
a total value of Rs. 167612}
have been issued to the match
units in South India.
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{3)

{4)

India Productivity Year

§233, Bhri Kolla Venkalah:
Shri M. N. Swamy:

Will the Minister of Industry be
pleased to state:

(a) while inaugurating the India
Productivity Year 1988, at Bombay
whether any guggestion was made for
inviting an Awmerican Productivity
specialist to make the year a success;
and

(b) if so, Government's reaction

thereto?

The Minister of State In the Minls-
try of Indusiry (Shri Bibudhendra
Misra): (a) No, Sir.

(b) Does not arise.

Export of Handlocm Cloth

4234. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Ministe: of Commerce be
pleased to staie:

(a) the quantity of handloom cloth
exported by ths Handloom Expoit
Promotion Organisation itself, exclud-
ing its associates during the last three
months;

(b) the quantity of handloem cloth
sold to the business associatys fo. ux-
ports against orders ecived by them
during the same period?

The Deputy Min's'»: in the Minis-
try of Commerce (Shrl Shafl Qureshi):
(a) and (b). Th2 e is no o ganisatiun
ca.led Handloom Export Promotirn Or-
ganisation. Presumably, the reference
is to the Handicrafts and Handlnoma
Exports Corpy ation of India Ltd. This
Corporation has + xported  handloom
cloth worth Rs. 13.41,124.52 during the
quarter ended 31st D:cember, 963.
Du ing the sam2 period, it has also
gold locally handloom cloth worth Rs
57,683.74 to its business associates, The
Corporation has no information as to
the actual quantity of exports made
by its business assiciates out of the
cloth sold to them. Information of
exports for the qua ter ending 3ist
March, 1966 is not as yet available.

Small Scale Industries in Orisaa

4235. Sh-i Ramachand a Ulaka:
Shri Dhaleshwar Meena:

Will the Minister of Indust-y be
pleased to state:

(a) the number of persons sent at-
road for training in the Small Scale
Industries frem Orissa during the last
three months; and
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(b) the names of countries to which
they were sent?

The Minister of State in the Minis-
try of (Shri Bibudhendra
Misra): (a) Nil, Sir.

(b) Does not arise.

Allocation of Cement to Orissa

4236. Shri Eamachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Indusiry be
pleased to state:

(a) the cement requirement of Orissa
during 1965-86; and

(b) the quantity of cement actually
allotted to Urissa during that period?

The Ministir »f State in the Minis-
try of Induwiry ‘Shri Bi
Misra): (a) 99, .6 tonnes under the
State Quota according to the demand
of the State Gove.nment.

(b) An allotment of 148,550 tonnes
of coment was made for the period
trom April to December 1865 to the
State Government under State Quola
which included the requirements of
the public and the State Government
depa tments.

After the decontrol of cement with
affect from 1-1-88, the cement industry
s maintaining broadly the earlier put-
tern of despatches, The allotment to
the State Goverriment is now restrice
ted to the requirements of Gowvern-
ment departments for supply under
the rate contract. For Pd, 1|66 (Jan-
uary-March, 1966), within the over-
all 50 per cent of production reserved
for essential Government requirement,
an allotment of 24000 tonnes was
made to Orissa Government. The re-
quirements of the public are met by
the cement industry out of the un-
reserved portion of 50 ‘par cent of
production. Any additional require-
ment of Government departments,
which cannot be met within the Gov-
ernment quota referred to above can
also be met from the unreservad
qunta by negotiation with the industry.
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Delegation from British Gaiana

4237, ﬁﬂ P. C. Borooah; Will the
Minister of Commerce be pleased to
state:

(a) whether & delegation led
by the Minister of Industry of British
Guiana recently wisited New Delhi;
and

(b) if so, the agreement, if any, for
mutual ald between India and British
Guilana for industry anmd trade deve-
lopment arrived at during the dele-
gation’s wisit?

The Minister of Commerce (S8hrd
Manubhai Shah): (a) Yes, Sir, The
Delegation was led ‘by the Minister of
Trade and Industry of British Guiana.

(b) Negotiations for purchase of
10,000 tons of rice from British Guiana
are nearing a Yucccasful conelusion
and there are also good prospects of
increasing our exports to  British
Guiana. The possibility of sending a
Delegatlon of Indian industrialists to
Georgetown is under consideration.

Export of Textiles to Italy

4238. Shri P. B. Chakravertl: Wil
the Minister of Commerce be pleasea
to state:

() whether it is a fact that Italy
had lifted restrictions on the import
of textiles from India in  January,
1966;

(b) if so, the steps laken to €X-
plore the potential market in Italy;
and

(c) the volume of anticipated trade
resulting from the facilities offered by
Italy?

The Deputy Minister fn the Minis
try of Commerce (Shri Shafi Qureshl):
(a) Yes, Sir.

(b) There is good scope for the ex-
port of grey cloth and cotton flour
bags to Italy. Business for the export
of about & million yards of cloth has
already been concluded. A proposal
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for the survey of the Inl.lu market y* considared having regard to trafic

for Indian cotton textiles is
consideration.

(c) It is difficult to estimate the ex-
tent to which the volumg of trade
will reach before the market survey
s completed,

under

Export Houses

4239. Shri B. 8. Pandey: Will the
Minister of Imdusitry be pleased to
refer to the reply given to Unstarred
Question No. 1788 on the 3rd Decem-
ber, 1985 and state:

(a) whether Government have since
taken a decision on the recommenda=-
tions of the Official Working Group on
Small Scale Industries for seiting up
of Export Houses and packing units
for the forwarding services; and

(b) if so, the decision taken In the
matter?

The Minister of State in the Minls-
try of Industry (Shri Bibudhendra
Misra): (a) No, Sir. .

(b) Does not arise.

Electrification on Igatpuri-Bhusaval
Section (Ce::tral Eallway)

4240, Shri M. L. Jadhav: Will the
Minigter of Rallways be pleased to
state:

{a) whether the electrification on
the Central Railway betw:en Igatpuri
and Bhusaval is likely to be com-
pleted shortly; and

(b) whether there are any possi-
bilities of introducing New Janata
and Shuttle trains on that line to
m.et the heavy passenger traffic?

The Deputy Minister in the Min-
Istry of Rallways (Shri Sham Nath):
{a) The energisation of Igatpuri-
Bhusaval section i3 expected to be
done in stages before th2 end of 1967.

(b) Yes, after additional line
eapsrity becomes available on com-
pletion of electrification, the intro-
duction of additional trains including
Janata and Shuttle trains will be duly

requirements.
Ambar Charkha Training Courses i
Panjadb

4241, Shri Daljit Singh: Will the
M nister of Commerce be pleased to
state:

(a) the number of Ambar Charkha
training courses conducted in Punjab
during the last six months;

(b) the total number of trainges
who took part in the training; and

(c) the total expenditure incurred
thereon during the above period?

The Deputy Minister in the Min-
istry of Commerce (Bbrl Shafi
Qureshi): (a) 51,

(b) 719.
(c) Rs. 34461
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Setting up of Publlc Sector Enter-
prises with Savlet Technical Collabe-
ration

4.43. Shri Ramachandra Ulaka:
Shri Dhuleshwar Me :na:

W.lIl the Minister of Industry be
pl.ased to state:

(a) the number of public sector
-enterprises cur.ently under construc-
tion with Soviet technical collabora-
Mon; and

(b) whether the progress In their
:eonstruction is proce.ding according
to the Schedule?

‘The Minister of State In the
M'n'siry o! Industry (Shri Bibu-
dh:nira Misra): (a) and (b). A
statem :nt showing the requisite
informition is la.d on the ‘lable of
the Hou;e. [Placed in L brary. See
Mo. LT-6123/86].

Begisiered Irom and Steel Dealers

4244. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Iron and Steel
‘be pleased to state the number of
registered iron and steel dealers in
‘tha country at present in each State
and each Union Territory separately?

Ths Minister of Iron and Steel
(Bhrl T. N. Singh)': Two statements
are lald on the Table of th: Housa,
[Placed in Library. See No. LT-8124/
8],

Public Sector Industries

4245, Shrimati Ramdulari Sinha:
Will the Minister of Indastry bo
pleas:d to state:!

(a) whether in view of the otser-
vat'ons made bv the Congress Presi-
dent at the last Jaipur Sesc'on,
‘Government propose ta cxpand the
public sector; and

(b) if g0, in what manner?

APRIL 22, 1968
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The Minister of Btate in the Min-
istry of Indusiry (Shri Bibudhendra
Misra): (a) and (b). Government's
present policy is in consonance with
what was s'ated by th: President of
the Indian National Congress at the
last Jaipur session, and subject
planne] ta-gets and available re-
sources, Government will endeavour
to expand th: public sector not only
in the industries listed in the Sche-
dule ‘A’ of the Industrial Policy
Resolution but also in other indus-
tries, including consumer industries.

Indlan Vesssls for Import of Dales
and Dry-fruits

4246, Shri P, C. Barman;
Shrl B. K, Das:
S8hrl 8. C. Samanta:
Shrimatj Savitri Nigam:;

Will tha Minister of Commerce be
pleased to state:

{a) whether it Is a fact that the
prices of imported dates and dry
fruits from P_rsian Gulf areas hawve
increas:d monif.id since the intro-
duction of l.ceasin? system;

(b) it 35 what were the prices
during th: O.G.L. period and what
they are at present;

much foroign exchange
wag involved during O.GL. period
and how much is involved al
present to Import the same cargo.s;
and

(d) whether it is also a fact thad
during O.G.L. per.od the Indlan
sailing vessels us:d to carry full
cargo from thes_ areas?

(c) how

The Minister of Commerce (Shr)
Manubhal Shah): (») to (v). Licens-
in? was first introduced In respect of
dry fruits, other than dates, from
January, 1950 and in respect of dates
from January, 1857. The presoni
system of licensing for both was
introiuced from O-tober, 1962 and the
period prio- to that is considered to
be th» OGL., nreriod. From the
{~to*mation readily available tweo
Statements have been prepared and
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are laid on the Table of the House
{Placed in Library. See No, LT-0125/
@8] indicating:—

(1) in respect of dry fruits other
than dates, the total quantity,
total wvalue in foreign ex-
chang>, and average declared
value per unit of imports in
respect of each of the years
1948-52 and the year 1963-03;
and

(li) in respect of dates, the total
quantity, total wvalue in
foreign exchangz, and ave-
rage declared value per unit
of imports during the years
1954—58 and 1963—1965.

(d) The requisite information is
being crllected and will be laid on
#h: Table of the House in due course.

Impert-Export Control Employees®
Assoclation

€247, Shri Vasudevan Nalr:
8hri Warlor:

Will the Minister of Commerce be
pleased to state:

(a) whether Government have re-
ceived an application for recognition
from the Import-Export Control Em-
ployees' Association; Bombay; and

(b) it so, the declsion taken in the
matter?

The Min'ster of Commerce
Manubhal Shah): (a) Yes, Sir.

(b) The Central Civil Services
(Recognition of Service Associalions)
Rules, 1959, have become Invalid as
a result of a decision by the
Buprem2 Court. The question of
amendment of these rules is under
the consideration of the Ministry of
Home Affairs. After these rules are
emended, the question of recogni-
tion of the Association will be taken
un. CCL&E. has, however, been
advised top dea] with the Association
without insisting on formal
recagnition,
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Rubber and Tea Plantations In
Andamans

4249, Shri 8. Kandappan: Will the
Minister of Commerce be pleased to
state:

(a) the impedimenis in the way of
reviving the rubber plantation in
Andamans; and

(b) whether there 13 any proposal
to promote tea plantation in Anda-
mans and whelther any scheme has
been drawn towards that end?

The Deputy Minister in the Minls-
wry of Commerce (ShriShafi Qureshl):
(a) The Rubber Board's Pilot Pro-
ject for rubber cultivation in Anda-
mans, now in operation, envisages
planting of 500 acres in a phased pro-
gramme spread over three years com-
mencing from 1985-86. No  impedi-
ments have besn experienzed in the
exscution of shis Project.

(b} A Study Team is proposed to
be 3ent to Andamans to explore the
possibilities of tea culllvation in the
ialands

Finland Newsprint SBheet

429, Shrl Hari Vishaw Kamath:
Will the Minister of Commerce be
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pleased to state:

(a) the contractual C.LF. price of
Finland newsprint sheet per metric
tonne in 1962-63 at Indian port fixed
by the State Trading Corporation;

(b) whether Government are aware
that an importing agent, Mesars
Abdulla Fida Ali & Company, Bom-
bay charged Rs. 7|- per metric ionne
in excess of the actual rate, and thus
contravened the conditions of the let-
ter of authorily as well as the rules
and regulations of the Import Trade
Control Act during thaty period;

(e) whether thz Chief Controiler
and Secretary, Ministry of Commerce,
also calculated the prices wrongly:
and

(d) if so, the action proposed to be
taken against the said importing agent
and other persons involved in  the
transaction, so as to protect the legiti-
mate rights of the licence holder?

The Minis‘er of Commerce (Shri
Manubhal Shah): (a) The State
Trading Corporation entered in Feb-
ruary, 1862 into a controct with the
Scannews Association, Stockholm (an
association of newsprint manufacturers
of the Scandinavian countries) for
the import of nowsprint sheets £ 68
per metric tonne. cif, main Indias
Ports.

(b) to (d). Newsprint is generally
invoiced on gross weight basis; licen-
ces are issued on nett weight basis
and so it was necessary to provide
for the fare. During 1962-83 import
licences for newsprint were issued on
the basis of e.if. price of £60 per
metric tonne with an extira of 3 per
cent (Approximately) of the wvalue
licensed added to cover the tare. A
complaint was received from a licen-
s2¢ that his letter of Authori‘y hol-
der, Mls. Abdulla Fidali and Company,
Bombay, had charged hizher prices
and indulged in blackmarketing. The
complaitant himself had chosen this
firm to act as his Indenting agent on
terms (including the interest, com-
mission, handling charges etc.) settled
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betweean them. The complaint was
examined in the light of the facts
mentioned above and it was found
that the Letter of Authority holder
bad imported the goods within the

prices stipulated and as such could '

oot be deemed to have contravened
the LET.C. Regulations. Hence the
question of Government taking any
action does not arise.

Allotment of Tin ang Cement to
Punjab

4251. Shri Daljit Singh: Will the
Minister of Industry be plzased to
refer to the reply given to Unstarred
‘Quegtion No. 2425 on the 18th March,
1986 and state:

(a) whether it 1s a lact that the
Government of Punjab are in great
peed of the quota of tin and cement
for the rehabilitation of the uprooted
persons on the border areas of the
Biate; and

tb) if su, the steps taken (o meel
whe situation?

The Minister of State in the Minis-
try of Industry (Shri Bibudheadra
Misra): (a) and (b). Supply of
wement to border districts of Punjab
has been stepp~d up. During the
period January-March, 1966 a quan-
ity of 11,125 tonnes was despatched
%o Amritsar, Forozepur and Gurdas-
pur districts of the State. As regards
the quots of tin for the rehabilita-
tion of the uprooted p-~rsons on the
dordeyr areas, np requet  has been
reeceived from the Government of
Punjab.

Mamufactare of Amhassador Cars

4252. Shri R. Batoa: Wil the Minls-
ver of Industry be pleasad to refer to
the reoly given tn Unstarred Question
No. 632 on the 18th March, 1966 and
ftate the number of individual com-
plaints received by Government about
defec's in thy Ambacsrdo- Cars which
were referred to the manufacturers
for rectification?

The Ministor of State in the Minks-
try of Industry (Shri Bibudhendm

"Misra): No statistics have been main-

tained of such complaints. However
the number of such complaints is not
large.

Assistance for new Indusiries in UP.

4253, Shri 8. M. Banerjee:
Shri Warior:

Will the Minister of Industry be
pleasad to state:

(a) whether any financial assis-
tanee has been given to U.P. Govern-
ment for setting up new industrial
units;

(b) if so, the total amount paid in
1985 and 1966 so far; and

(c) the amount demanded by nhw
U.P. Government?

The Minister of State in the Minis-
try of Industry (Shri Ridudhendra
Misra): (a) to (c). No amount is
sanctioned by the Central Govern-
ment for setting up of Industries.
Central assistance in the form of
block loans and grants is given to the
State Governments for the develop-
ment of Small Scale Industries ie. for
advancing of loans to small ecale
units under the State Aid to Indust
ries Act, Common Facility Centres,
Production Centres, Subsidy on power
supply to Small Scale Units, stipends
to artisans during tralning etc. Loans
gre also advanced to the State Govw-
ernments for setting up Industrial
sta’es. The C-ntral assistance to the
Uttar Prad>sh for the year 1965-68 is
as follows:—

Development of Small
Scale Industries:
Loans and
Grants .. .. Rs. 80.98 lakh (Prov.)
Industrial Estates:
Loans ,... Rs. 31.70 lakhs (Prov.)

Central assistance in reepect of
small scale Industries and Industria!
Esta*es in the Uttar Pradesh for the
vear 1988.87 hag nnt vet bren finalised
The tentative esfimates drawn up by
the Working Group for Village and
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Small Scale Industrieg for the annual
plan 1966-67 are as follows:—

Small Scale

Industries. Rs. 180.62 lakhs
Industrial

Estales, Rs. 11.00 lakhs

Indian Exhibition in Moscow

4254. Shrl Vishram Prasad: Will
#he Ministar of Commercs be pleased
to state:

(a) whether it is a fact that a firm
in Bombay was granted a licapge for
the import of aluminium and stainless
stecl in order to manufacture alumi-
nium badges for presentation as
souvenirs to the visitors to the Indlan
Exhibition at Moscow held during
July-August, 1963;

(b) if so, the total value and quantity
of the aluminium and stainlcss ateel
required for the manufacturg uf these
badges; and

(c) the reasons for granting such a
licence?

The Minister of Commerce (Shri
Manabhai Shah): (a) to (c). It iz not
= fact that a licence for import of alu-
minium and stainless steel wag grant-
od to s Bombay firm in order Lo manu-
facture aluminium badges for pre-
sentation to the visitors to ‘he Indian
Exhibition at Moscow he d during
July-August, 1963. The Bombay f[rm
supplied, in a very short tim~ an? at
a very nominal cost, Considerably
beloyw the market price ov'r 2} lakhs
of souvenir made of aluminium re-
quired by the Goernment for distri-
bution at the above exhibition. Even
th~ Arms in USSR whna we-e ann-o-
wched were not prepared for manu-
facturing such badges and at  wsuch
short notice for double to treble the
prices charged by the Indian .firms n
appre lation of the firm's producing
for the Indian National Exhibitior such
Targe quantities of baders at a nominal
cost and the smecial efforts mad= hy
them to meet the urgent requirements
of the Government, an import licence
to the total value of Rs 1 lakh was
grented to them ad-hoe for Import of
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raw materialy required for the approv-
ed production line in their own fucto: y.

‘Dmholultamdmmstul

4255 Shri P, C. Borooah: Will the
Minister of Iron and Stee] be pleased
to state: ]

(a) whether Government propose to
decontrol more items of iron and steel;

(b) if so, which ones; and

(¢) the details thereof?

The Minister of Iron and Steel (Shri
T. N, Singh): (a) There is at pres:nt

no proposal to decontrol more it:ms of
iron and steel.

(b) and (c), Do not arise,
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Grisvanoes of Rallway Staff

4257, Shrl Yuodhvir Singh: Will the
Minister of Rallways be peased to
state:

(a) whether it is a fact that the Rail-
way Administrations are not entertain-
ing grizvances of staff represented
through Registered Tra'e Unions on
she Railways, especially the All- ndia
B.Ms /A SMs Associationrs and they
are not given interviews by the Offi-
cers ang their correspondence is not
replied to; and

(b) if so, the reasons therefor?

The Minister of State in the Minis-
éry of Rallways (Dr. Ram  Subhag
Singh): (a) Grievances of staff, when
they come to notice through any chan-
mel, are always examined on merits.
No interviewg are granted to office-
Bearers of unrecognised Uniong  and
no replies are given to communica-
tions r-ceived from them, nrotwith=
#tandin? the fact that suzh Unions
may be registered under the Trade
Unions Act, This anplies to S.Ms/
A.S.Ms Associations also.

(b} Governmeant'y policy in the mat-
fer is not to encourage reprezcutation
through unrecognised channels,

Derallment of Traln near Bombay

4258, Sh-1 Vishwa Nath Pandey: Wil
the Minister of Rallways be pleaszd
o state:

(a) whether it is a fart that the
Railway traffic between Thana and
Virtarin Toerminus stations, a distance
of 20 miles from Bombay on the Cen-
tral Railway, was disrupted on the
$0th November 188% fallowing the de-
ealiment of a guburban train; and

(b) it #o, the causes of derailment?

The Denuty Ministar in the Minta.
#ry of Rallways (Shri Sham Nath):
fa) Yes,

M) The arcident was due Lo fallure
of the railway staff,

Ei.ectrification on North Eastern Rall-
way

4259, Shri Vishwa Nath Pandey: Will
the Minister of Ral ways be pleased
to state:

(a) the names of the stations electri-
fied on the North Eas.ern Railway
during 1965-66;

(b) the total expenditure incurred
thereon; and

(c) the nameg of the stations pro-
posed to bz electrified during 1966-577

The Minister of State In the Minis-
try of Railways (Dr, Ram Subhag
Singh): (a) to (), A s'atem nt i« 'aid
on the Table of the House [Placed in
Library. See No. LT-6128/66],

India-Japan Joint Trade Commission

4260. Shri Firodla: Will th= Minis-
fer of Commerce be pleased Lo state:

(a) whether there is any proposal
fo set up a high-powereq India-Jupan
Joint Trade Commission; and

(b) if so, the detaily thereof?

The Minister of Commerce (Shrl
Manubhai Shah): (a) and (b). A pro-
wposal to set up a high-powered India«
Japan Joint Tradz Commission came
up for consideration when a Japanese
Economic Mission visited India in
Tanuary-February, 1966 at the invita-
tion of th: Federation of Indian
Chambers of Commeoree and In .ustry,
As a result of discussiong beiween the
visiting Mission and th> Frdoration, it
was agreed that steps be taken  for
estab’ishment of an India-’apan Busi-
ness Co-operation Committee in India,
and a Japan-India Businesg Co-op ra-
tion Committee ag a counterpart in
Japan with a view to promoting iiai-
gon and consultation between business
circ e3 of the two countrien. Tt has
also been agreed that the fArst Joint
Mneting of the two crmmittsre he hirld
in Tnkvo as moon as practicable. The
dstails are heing worked out by the
Foderation of the Indian Chambers of
Commerce and Industry.

.
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Export of Cotton Textile Goods

4262, Shri EB. Barua: Will the Minis-
ter of Commerce be pleased o mare:
(a) whether the rising cost of cot-

ton textile goods has affected our ex-
port market; and

(b) if so, the steps taken in
regard?

The Deputy Minister in the Minis-
iry of Commerce (Shri Shafl Qureshi):
(a) and (b), India has been facing
keen competition from other exporting
countrieg both in regard to price and
quality of textiles. Government have
taken a number of steps to enrure
that Indian textiles are not priced out
of foreign markets. Raw cotton which
constitutes the major portion of ‘he
cost of production of cotton tex*iles is
made available to the cotton textile
mills in adequate quantities and at
reasonab'e prices, The mills export-
ing cotton textiles are given some
assistance ag regards import of dyes,
chemicals, etc, witk a view to boosling
their exports. They are also allowed
to import items of machinery not
indigenously available so as to aceccle-
rate the pace of modernisation and
rchabilitation of the textile industiry
which will enable theq to produce
guality textiles at competitive prices.
Government have also taken a num-
ber of steps to maintain and improve
the quality of textiles. A Textiles
Committee has been statutorily set up,
the functions of which include pres-
cription of standards of quality [or
textiles. both for internal eonsump-
tion and for export. Morcover, cvery
reputed mill in the country is now
maintaining a quality control d~part-
ment to ensure production of quality
textiles. Pre-shipment inspection of
exports of textiles is being carried
out. About 10,000 automatic looms
have also been licensed to vailnus
units with export ohlization sn that
flawless cloth may be exported.

this

Titaninm Factory at Trivandrum

4263, Shri Vasudevan Nair: Will the
Minister of Infustry be pleased to
shate:

”(s) whether there is a proposal to
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increase the production in the
Titanium Factory at Trivandrum; and

(b) what will be the estimated sav-
ing of foreign exchange due to this
increased production?

The Minister of State in the Minis-
try of Industry (Shri Bibudhendrs
Misra): (a) and (b). Yes, Sir. The'
unit has been granted a licence in-
creasing its capacity from 6500 tonnes
per annum to 24500 tonnes per annum.
During the year 1964-85 import of
about 3000 tonnes of titanium dioxide
valued approximately at Rs. (2 lakhs
was made to meet the inereasing de-
mand for the product. With the im-
plementation of the additional capa-
city licensed, the foreign exchange
expenditure on the import of the pro-
duct would be saved.
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Express Train from Delhi to Bombay

4285 Shri Firodla: Will the Mirister
of Rallwayg be pleased to state:

(a) whether Government propase to
start a new Express train from Declhi
to Bombay via Central Railway;

(b) whether g number of represerta-
tions have been made by the people
of Madhya Pradesh in which  they
have urged Government o start a new
irain; and

(c) if so, whether any decisior Yaz
been taken in the matter?

The Minlster of State in the Minis-
try of Rallways (Dr, Ram Subhag
Singh): (a) to (c). Representations
have been received urging the intro-
duction of an additional train between
Bombay V.T. and Delhi on the Central
Railway route, It is, however, not
feasible 1o introduce an additional
train on thig route at present for wunt
of spare line capacity on various scc-
tions there. Works to increase line
capacily on this route are in progress,
on completion of which the introduc-
tion of an additional train will be duly
considered.

Retting of Coconut Husk by Chemieal
Processes

4266. Shri Warlor:
Bhrl Vasudevan Nair:

Will the Minister of Commerce be
pleased to state:

(a) whether Government have taken
any steps to reduce the cost of retting
of coconut husk by chemical processes;

350 (A LSD—4

(b) whether the Coir Research Insti-
tute has tackled this technical pro-
blem; and

(e) if so, the result thereof?

The Deputy Minister im the Minis-
try of Comnmeoros (Shri Bhafl Qureahi):
(a) to (c), Experiments on retling of
coconut husk by chemical process have
been done at the Central Coir He-
search Institute, Kalavoor but without

Instead of reduction in cost,
the chemical processes have bcen
found to increase the cost of retting.

Colr Mats Factory in Alleppey

4267. Shri Warlor:
Bhri Vasudevan Nair:

Will the Minister of Commerce be
pleased to state:

(a) whether Government have taken
any stepg to establish mechanised coir
mats factory in Alleppey; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafl Qureshi):
(a) Yes, Sir,

(b) The factory at Alleppey will
have five powerlooms to begin with.
It will produce coir matting and the
products are intended for export.
Orders for the import of five power-
looms have been placed and they are
expected shortly. Steps for the con-
struction of the factory building have
been taken on hand,

Sea Food Exporiers

Shri Warlor:
Shri Vasudevan Nair:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the
Indian sea-food exporters who have
set up peeling shedy are prosecuted
under the Factories Act;

(b) if so, whether Government have
received any representation from these
exporters; and

(c) the action taken thereon?
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The Minister of Commerce (Shri
Manubhail Shah): (a) to (c). Informa-

tion is being collected and will be laid
on the Table of the House in due
course.

Export of Textlles

4289. Shri Kolla Venkaiah:
Shri M, N. Swamy:
Shri Laxmi Dass:

Will the Minister of Commerce be
pleased to state:

(a) whether the export of textiles
to some African, European and Asian
countries has fallen during 1865;

(b) if so, the reasons therefor;

(¢) the countries to which textile
exports have fallen and the extent
thereof; and

(d) the steps taken to overcome the
fall in exports and to increase ex=
ports in 19667

The Deputy Minisier in the Ministry
of Commerce (Shri Shafi Qureshl):
(a) to (d). A statement is laid on
the Table of the House. [Placed in
Library. See No. LT-6127/66].

Import of Wool Tops

4270. Shri Yashpal Singh: Will the
Minister of Commerce be pleased tn
state:

(a) whether it is a fact that the
Textile Manufacturers' Association
have urged Government to allow the
import of wool tops in exchange of
Indian wool; and

(b) if so, Government's
thercto?

reaction

The Deputy Minister in the Ministry
of Commerce (Shri Shafi Qureshi):
(a) No, Sir.

(b} Does not arise,

Export Offices of HMT. Abread

4271, Shri Firodia: Will the Minister
of Industry be pleased to state:

(a) whether it is proposed to set up

APRIL 22, 1066  Written Answers

12518

Export Offices of HMT, in US.A.,
U.K. and other European countries;
and

(b) if so, the number of offices to
be opened and the foreign exchange
expected to be earned thereby?

The Minister of State in the Ministry
of Industry (Shri Bibudhendra Misra):
(a) and (b). Before formulating pro-
posals in this regard, the Company
are considering the extent to which
they can utilise the services of various
offices abroad of the Engineering Ex-
port Promotion Counecil and the State
Trading Corporation.

Manufacture of Wine

4272, Shrl Linga Reddy: Will the
Minister of Industry be pleased to
state:

(a) whether it is a fact that a large
quantity of grapes are grown n
Mysore;

(b) whether it is also a fact that the
grape growers are put to a lot of
inconvenience and incur heavy losses
for want of marketing facilities; and

(e) it so, the facilities offered by
Government for the manufacture of
wine or other beverages?

The Minister of State in the Ministry
of Industry (Shri Bibudhendra Misra):
(a) Yes Sir.

(b) No such difficulties have been
brought to the notice of Government.

(e) Further licensing for the manu-
tacture of wine js, however, banned

Decontrol of Hard Coke

4273. Shri Yashpal Singh: Will the
Minister of Mines and Metals be
pleased to state:

(a) whether control over the price
and distribution of hard coke has been
lifted; and

(b) if so, the reasons therefor?

The Minister of Miney and Metals
(Shri 8. K. Dey): (a) Yes, Sir,
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(b} It was removed against the
background of the cost of production
and the need to provide incentives for
increased production,
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Import of Copper Tubes

4275, Shri D. 8, Patil: Will the
Minister of Industry be pleased to

state: .
(a) the State-wise allocations made
by the Development Commissioner,

Smal] Scale Industries on the 10th
July, 1965 and on the 26th February,
1966 of copper tubes from Yugoslavia,
imported by the State Trading Corpo-
ration of India under rupee payment
arrangement for supply to small scale
industrial units; and

(b) the basis of such allocations?
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The Minisier of State in the Minkstry
of Industry (Shri Bibudhendrs Misra):
(a) A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-6128/66].

(b) The allocations made on the
18th July, 1965 were based on the
demands for copper tubes (in rupees)
communicated by the State Dircetors
of Industries, The total availability of
Rs. 7 lakhs was distributed pro-rata
to the demands communicated by each
State.

The allocations made on the 26th
February, 1966 were based on the
assessed annual demands for copper
tubes (in tonnage) communicated by
the State Directors of Industries. The
total availability of Rs, 15,91,600 was
distributed pro-rate to the demand
(in tonnage) of each State, except in
the case of Assam, Jammu and Kash-
mir and Nagaland to whom allocations
were made on an ad hoc basis.

Train Halt at Thekkankutiur in
Kerala State

4276. Shri Mohammed Koya: Will
the Minister of Rallways be pleased
to state the decision arrived at about
a troin halt at Thekkankultur near
Tirur in Keralg State?

The Depuly Minister in the Minis-
try of Rallways (Shrli Sham Nath):
The proposal is under examination.

Indo-Bulgarian Joint Ventures

4278. Shri Kindar Lal:
Shri Vishwa Nath Pandey:
Shri Firodia:

Will the Minister of Industry be
pleased to state:

(a) whether it is & fact that the
Bulgarian Government are readv 10
set up joint industrial ventures in the
State of Punjab with Indian and Bul-
garian collaboration;

(b) if so, when and on what terms;
and

{¢) the total amount of expenditure
involved?
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The Minister of State in the Ministry
of Industry (Shri Bibudhendrg Misra):
(a) to (c). A trade delegation from
the Peoples Republic of Bulgaria
which visited India during March-
April 1966 also went to Chandigarh
where they had some discussions with
the officials of the Government of the
Punjab  Information about the con-
clusions reached at the discussions is
being collected and will be placed on
the Table of the House.

Export of Dried Fish to Ceylon

4279. Shri Vasudevan Nair: Will the
Minister of Commerce be pleased {o
slate:

(a) whether the Chairman of the
Sea Food Export Promotion Council
visited Ceylon recently; and

(by whether an agreement has been
reached for more export of dried fish
from India to Ceylon?

The Minister of Commerce (Shri
Manubhai Shah): (a) Three-man team
led by Chairman of the Marine Pro-
duets Export Promotion Couneil,
Ermakulam visited Ceylon in March,
1968,

(b} Arrangemenl has been arrived
at with Cooperative Wholesale Estab-
lishment, Ceylon, for cxport of more
dried fish from India to Ceylon,
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Rallway Coaches

4281. Shri D. C, Sharma:
Shri 5. M. Banerjee:

Will the Minister of Rallways be
pleased to state:

(a) whethe;y Railway coaches are
manufactured on a large scale in
India: and

(b} if so, the steps laken to export
the surplus coaches?

The Minister of State in the Ministry
of Rallways (Dr. Ram Subhag Singh):
(a) Yes. According to the require-
ments,

(b) Competitive quotations have
been submitted on a number of
occasions against foreign enquiries.
An order for 33 M.G. coaches valued
at about Rs. 59 lakhs has already been
secured by an Indian manufacturer.
Further efforis to export coaches are
being continued.

Rakha Copper Miney

Shri N. R. Laskar:
Shri R. Barua:
Shri Liladhar Kotoki:

Will the Minister of Mines and
Metals be pléased to state:

4282,

(a) whether Government have
sought any foreign collaboration to
exploit Rakha Copper Mines in Bihar
and Agnigundha Mines in Andhra;

(b) if so, the names of the countries;
and

(c) the terms and conditions of the
agreement?

The Minister of Mines and Metals
(Shri S. K. Dey): (a) and (b). Gov-
ernment of USSR, has been ap-
proached for technical and financial
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assistance in the development of the
Rakha Copper Mines. An American
firm has offered to collaborate in the
development of Agnigundala Copper
Deposits in Andhra Pradesh.

(c) Both the above
yet to be finalised.

Price of Cloth

4283, Shri N, B. Laskar
Shri Liladhar Kotoki:

Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that the
cloth wholesalers ang retailers gell
the popular varieties of cloth at a
rate higher than that fixed by Gov-
ernment;

(b) whether it is also a fact that
the Civil Supplies Department raided
a few shops in Delhi on the 30th
March, 1966;

(¢} if so, the result thereof; and

proposals are

{d) Government's reaction in the
malter?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafi Qureshi):
(a) to (d). A few reports were re-
ceived from a few places in the coun-
try, including Delhi, that some wari-
eties of controlled cloth were being
sold at prices higher than the stamp-
ed prices. The Civil Supplies De-
partment, Delhi, organised, in coope-
ration with the Enforcement Wing of
the Textile Commissioner's Office,
inspections of a few wholesale shops
in Delhi on the 30th March, 1866. It
is reported that two wholesale dea-
lers were found charging prices
higher than the retail prices stamp-
ed on the cloth. Action to institute
prosecution proceedings in both these
caseg is in progress, Subsequently a
few ‘more inspections were organised
during the week of April, 1968; and
it is understood that 11 retail dealers
were found to have indulged in over-
charging. In these 11 cases also steps
are being taken to initiate prosecu-
tion proceedings. Government are
keeping a close watch over the situa-
tion; and have advised all State

Governments to carry out periodical
inspections with a view to ensuring
that controlled varieties of cloth are
not sold at prices higher than the
stamped prices.

However, latest reports show that
in almost all places, the controlled
cloth is being sold to consumers at
the controlled retail prices.
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Export of Onlons

4286. Shrl Muthiah: Will the Min-
isier of Commerce be pleased to
slate:

ta) whether Government are aware
that the Government of Ceylon pur-
chases onions al the lowest prices by
creating unhealthy competition among
Indian exportérs;

(b) whether, as a result, India has
lost a large volume of foreign ex-
change besides facing a heavy decline
in onion cultivation;

(c) whether Government propose to
fix the export price of onions; and

(d) the steps taken to implement
the decisions taken on the 20th
March, 1985 to form an apex body
uader the chairmanship of the Joint

APRIL 22, 1966

Written Answers 12526

Controller
Madras?

of Imports and Exporis

The Minister of Commerce (Shrl
Manubhai Shah): (a) The Govern-
ment of Ceylon centralised the im-
port of onions through their Food
Commissioner by introducing a tender
system from February, 1965. Under
this system the Food Commissioner
invites quotations from prospective
suppliers abroad. After fixing the
price and quantity for fmport, actual
importation is handled by the pri-
vate traders on the basis of their past
performances. The tender system has
no doubt introduced an element of
competition @mongst our exporters,

(b) A wvalue of Rs. 215 lakhs was
realised for export of 65818 tones of
onions to Ceylon in 1964 against the
value of Rs. 156 lakhs for export of
80,500 tonnes in 1985, Government is
not aware of any adverse elT.~t on
onion cultivation ag a result of :ntro-
duction of tender system by the Gov-
ernment of Ceylon,

(¢) and (d).
consideration.

The matler is under

Burning of Wooden Sleepers

4287. Shri Baswant:
Shri Vishwa Nath Pandey:

Will the Minister of Rallways be
pleased to state:

(a) whether it ig a fact that three
trains were held up at Krishnanagar,
Dhubulia and Muragacha Stations
when some miscreants set fire to the
wooden sleepers siacked under a bridge
on the Lalgola Station of the Eastern
Railway on the §th April, 1966; and

(b) it so, Government's reaction
thereto?

The Minister of State in the Minis-
try of Rallways (Dr, Ram Subhag
Singh): (a) end (b). No. The
correct position is that the stacks
of wooden sleepers supporting
bidge No. 24 at Km. 114[7)8
between Dhubulia and Muragacha
stations caught fire accidently, per-
haps as a result of live cinder falling
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from the engine, Enquiry revealed
that it wasz accidental fire. Imme-
diate action was taken to put down
the fire. Repairs to the bridge were
effected expeditiously. Some trains
were held up from safety point of
view and normal service was resum-
ed after the bridge was certifled fit
for passage of trains.

atew (ToEaE) § @RwE @ '@
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Lock and Key arrangements in
Sleeper Coaches

4289, Shrimati Mamdulari Sinha:
Will the Minister of Rallways be
pleased to state:

(a) whether Government have re-
ceived any representation for pro-
viding lock and key arrangement in
2-tier sleeper coaches on Paleza
Ghat-Narkatiaganj section; and

(b) it so, the steps being taken in
the matter?

The Minlster of State in the Minis-
try of Rallways (Dr. Ram BSubhag
Singh): (a) A suggestion has recently
been received to consider provision
of locking arrangements in the doors
of these coaches for the safety of
passengers and their luggage at night,

(b) North Eastern Railway are tak-
ing necessary steps to provide lock-
ing arrangements.

Ultrasomia Rall Flaw Detector

4290, Shrimat] Ramdulari Sinha:
Will the Minister of Rallways be
pleased to state:

(a) which of the Hailways are using
Karaut Kramer ultrasonic rail flaw
detector to find out the hair crack;
and

(b) with whal result?

The Deputy Minister in the Minis-
try of Rallways (Shri Sham Nath):
(a) Central and Eastern Railways.

(b) A total of 61] kilometres of
track have so far been examined for
defective rails with these detectors
on the two Railways and
action to replace ralls requiring re-
placement as & result of thiz exami-
nation has been taken
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4291, Shri Dighe:
Shri Kamble:
Shri Mukane:

Shri B. D. Deshmukh:

Will the Minister of Ra{lwa¥s be
pleased to state:

(a) whether it is a fact that cer-
tain passengers, male and female,
were harassed by a group of students
travelling by the Khandwa-Kache-
guda passenger train between Hin-
goli and Dhemni on the 18th March,
1968;

(b) whether there was also a case of
molestation of a girl in the train;

(¢) whether it is a fact that the
Railway staff could not give any pro-
tection to the aggrieved passengers;
and

(d) whether any enguiry has been
made in the matter and if so, the
result thereof?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) A passenger had reported
to the train guard of train No. 581
(Khandwa-Kacheguda passenger
train) of 16th March, 1966 at Basmat
Nagar that some students had thrown
out his turban and were not allowing
him to enter the compartment in
which he was travelling from Hingoli.

(b) No such incident was reported.

(¢) A G.R.P, Conslable was asked
by the train guard to help the pas-
senger, who accompanied him in the
{rain.

(d) Does not arise,

et @ R et & s wfied
4193 St gEN W WS W
T weft g Tt & g7 W fn
(§) W ag aw ¢ fs T &
o werfadi & ww 0 afeat @
= w7 femr mm ¥
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Third Class Sleeper Coaches

4285. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Rallways be
pleased to state:

(a) whether additiona] third class
sleeper coacheg have been attached
to Pmportant trains on all the routes
from the 1st April, 1966; and

(b) if so, which are those trains?

The Minister of State in the Minis-
try of Rallways (Dr. Ram Subhag
Singh): (a) and (b). No. However,
the facility of sleeping accommoda-
tion in third class has been introdue-
ed with effect from 1-4-1966 on the
following trains:—

(i) Nos. 53 Dn./54 Up Madras-
Hyderabad Express trains,

(ii) Nos. 89 Up/80 Dn.
Madras Fast
Express trains,

(iii) Nos. 25 Dn.y26 Up Cochin-
Bangalore Express trains.

Howrah-
Passenger

(iv) Nos. 41 Dn./42 Up Madras-
Cochin Kerala Express trains.

(v) Nos. 207 Up/208 Dn. Banga-
lore-Poona Deccan Express
trains.

(vi) Nos. 5 Up/6 Dn, biweekly
Tatanagar-Waltair Express
trains,

Paper factory in Gorakhpur

4206, Dr. Mahadeva Prasad: Will the
Minister of Industiry be pleased to
state:

{a) whether it is a fact that & \eam
of experts visited a few places in
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-Gorakhpur district recently to explore
the possibilities of establishing a
paper factory; and

(b) if so, the result thereof?

The Minister of State in the Minis-
try of Industry (Shri Bibudhendra
Misra): (a) Yes, Sir.

(b) The report of the team is ex-
pected by end of May, 1966,

wreege fus & wft @ (W qEe)
W W™
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Rallway Godvwn at Kiratpur Sahib
Station

4298. Shri Daljit Singh: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question No. 1970 on the 11th March,
1986 and state:

(a) the size of the room constructed
which jx named as godown and the
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size of the room under construction
or to be constructed at Kiratpur
Sahib Railway Station;

(b) the total number of bags of
cement and fertilizer which arrived
at Kiratpur Sahib during 1966 so far;
and

(e} the place where these bags were
kepl?

The Minister of State in the Minis-
try of Rallways (Dr. Ram Subhag
Singh): (a) One room of size 10x 20
feet along with & verandah measuring
10 x 8} feet has been constructed for
stacking goods, No new work is under
construction or proposed.

(b) 135 baps of fertiisers and 17
bagg of cement have so far been re-
ceived during 1966

(c) These bags were kept in the
varandh duly covered with tarpau-
lins.

12 hrs.

PAPERS LAID ON THE TABLE

Mr. Speaker: Now, Papers laid gn
the Table.

wt gen Wy wogna ()
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NoOTIFICATIONS UNDER EBSENTIAL
Commonrties Act

The Deputy Minister in the Minis-
try of Commerce (Shri Shafl Qureshi):
On behalf of Shri Manubhai Shah, 1
beg to lay on the Table a copy each
of the following Notifications under
sub-section (6) of section 3 of the
Fssential Commeodities Act, 1955:—

(i) The Essentiul Commodities
{Regulation of Production and
Distribution for Purposes of
Export) Order, 1966. publish-
ed in Notification No. 5.0. 1027
in Gazette of India dated
the 26th March, 1966.

(il) 5.0. 1028 published in Gazette

of India dated the 28th March,

1966,

tiii) 5.0. 1029 published in Gazette

of India dated the 28th

March, 1966. [Placed in Lib=

rary. See No. LT-8117/86].

Shri Shafl Quereshi: I beg to lay on
the Table a copy of the Cardamom
Rules, 1966, published in Notification
No. 5.0. 1144 in Gazette of India
dated the 8th April, 1966, under sub-
section (3) of section 33 of the Carda-
mom Act, 1965. [Placed in Library.
See No. LT-6118/66].

12.01 hrs.

ESTIMATES COMMITTEE

HUNKDRED AND THIRD AND HUNDRED AND
Fourtn RxrorTs

Shri A. C. Guba (Barasat): I beg to
present the Hundred and third and
Hundred and fourth Reports
of the Estimates Commitiee on
the Ministry of Education—Council
of Scientific and Industrial Research—
National Physical Laboratory, New
Delhi and Central Electronics Engi-
necring Hesearch Institute, Pilani.
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12.01%
PUBLIC ACCOUNTS COMMITTEE

FoRTY-NINTH REPORT

Shri Morarka (Jhunjhunu): 1 beg
to present the Forty-ninth Report of
Public Accounts Committee on Audit
Report on the Accounts of the Khadl
ang Village Industries Coanmission for
the year 1983-84.

12,014

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRTIETH REPORT

Shri D. N, Tiwary (Gopalganj): 1
beg to present the Thirtieth Report of
the Committee on Public Undertakings
on Bhilai Steel Plant of Hindustan
Steel Limited.

12.02 hrs.
RE: MOTION FOR ADJOURNMENT
(Query)
Mr. Speaker; Now, Shri Satya
Narayan Sinha.
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ww Ay - TR fwmalE ¥
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12,03 hrs.
BUSINESS OF THE HOUSE

Mr. Bpeaker:
Sinha.

The Minister of Parliamentary
Affalrs amd Communications (Shri
SBatya Narayan Simha): Mr. Speaker,
Sir, the House is already aware of
the order in which Demands for
Grants of the various Ministries will
come up before the Lok Sabha for

Shri Satya Narayan

discussion and voting........ (Inter-
ruptions).
WMo T R Afgar (Flamanz):

wrfeaTfaat &1 amem 8. ..

oA ARy W, WTE |

To T wAgT Sfgm : gfvw
&1 HTHET § | YW 9T =9 g faem
il (wwer)

WIS AT W, WTET | gl
ot qf |

off garoow w0 @ A
Wt w g A Af &
I place it on the Table of the House.

ot wrTe WY GTWT (WEEI)
AN BT ECERAAT TR |

Shri Satya Narayan Simha: Mr.
Speaker, Sir, the House is alresdy
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aware of the order in which Demands
for Grants of the various Ministries
will come up before the Lok Sabha
for discussion and voting. It was
suggested to me in the Business
Advisory Commitlee yesterday that
the outstanding Demands may be put
to vote of the House at 2 P.M. on
Friday, the 29th of April, 1966. In
deference to the wishes of the mem-
bers of the Business Advisory Com-
mittee and of diffcrent sections of the
House, I hope you and the House
would agree that the outstanding
Demands may be put to the vote of
the House on Friday, the 20th, at
2 PM. After the voting of the
Demands the House will take up con-
siderations and passing of the Finance
Bill, 1966.

As you are aware, Sir, the House
approved the recommendation of the
Business Advisory Committee on 10th
March, 1986, to sit on Saturday, the
30th April. T had promised that I
will give firm indication to the House
about the cxtension of the session. In
the light of discussions in the Business
Advisory Committee yesterday, the
Government propose that the Lok
Sabhg may have three extra sittings
—on Saturday, the 14th of May, and
Monday and Tuesday, the 16th and
17th of May, 1868, The extended
sittings would enable the House to
transact important legislative and
non-legislative business and also to
take up some No-Day-Yet-Named
Motions out of those recommended by
the Business Advisory Commitiee.

Mr. Speaker:
Manohar Lohia.

Now, Dr. Ram

Shri Hari Vishnu EKamath (Hosh-
angabad): I want to say something on
the statement made by the hon.

Mr. Speaker: When the hon. Min-
ister comes forward with a motiom
for adoption of the report of the
Business Advisory Committee, then
the hon. Member can speak on that.
That will be about the same thing.
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Shri Hari Vishnu Kamath: Usually,
you allow us to make some sugges-
tions at the time the stalement is

made.

Mr, Speaker: Bul the hon. Minister
is again coming before the House for

the adoption of the report. All these
things could be said then.

ot arrht (fgame) o wEwAd &
faag agw # gt wfze

WOIW RENY © T 36T A 99 4§
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12,05 hrs.

STATEMENTS ABOUT CIRCUM-
STANCES IN WHICH SHRI LAL
BAHADUR SHASTRI DIED
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Bahadur Shastri
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[310 T warET Aifgar]
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The Minister of Extermal Affairs
(Shrl Swaran Simgh): Mr. Speaker,
Sir, I regret that Shri Ram Manohar
Lohia has made a number of serious
allegations for which there s no
foundation in fact.

Firstly, Shri Ram Manohay Lohia
has alleged that I had made &n
incorrect statement on February 16th
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about a buzzer telephone being locat-
ed in the room of the late Prime
Minister. In support of his charge
he t©ag quoted my confirmation that
the bell of the telephone was found
to be working whereas the photo-
graph of the bed of the deag body
of the Prime Minister and all the
things around it does not show any
telephone. 1 would like to refer to
the exact words in my statement of
February 16th which were and I
quole “apart from the two telephunes
for internal and international calls
fitted in the P.M’s. suile, there was
also a third telephone with a buzzer
which coulg be activated by simply
lifting the recciver. This instrument
was available for the P.M's. use to
call any member of his personal staff
or the doctor in case of need.” It will
be clearly seen from thix fact that
the buzzer telephone was never said
to be by the P.M.’s bed. I said “in
the suite”. The Prime Minister's
suite consisted of a sitting room open-
ing into his bed room; all the tele-
phones were kept in the sitting roum,
only a few paces away from the
P.M's bed. There is thus no falsehood
in the statement I made on February
16th,

Shri Lohia's second point is that
what I said on the 16th February was
intended to cover the carelessness of
India and Russia. As I have already
said, there is no inaccuracy in my
earlier statement and no question of
attempting to cover up anything
arises., Every possible precaution
was taken and every facility provided
for the late Prime Minister's care and
comfort, including the fullest medical
facilities with eminent Soviet doctors
available. Any allegations of care-
lessness is totally unwarranted. On
the contrary, we should all be grate-
ful for all thai the Soviet Govern-
ment did for the late Prime Minister
and T would again like to express our
most sincere thanks to them.

Shri Lohia next alleges that our
late Prime Minister was left alone,
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dying. He seems to draw this con-
clusion by quoting from my own
statement of February 16th and from
the doctor's report which as I said in
that statement was appended to it
and was in fact part of my siatement.
I am unable to see any contradiction
between wha! I said and what is said
in the doctors’ report. It should be
visualised that when the late Prime
Minister appeared at the door of the
room next to his suite and asked for
his doctor, three members of his
personal staff were packing in it and
hig doctor was sleeping in it. All of
them were in the same room. The
three whpp were preparing for the
next day's journey, one after the other
or simultaneously called out to the
doctor. While Sarvashri Kapur and
Sharma hurried forward and escorted
the late Prime Minisier to his room,
Shri Sahai woke up Dr. Chugh who
immediately rushed to the Prime
Minister’s room. The mention of
Shri Sahai only in my earlier state-
ment was not to the exclusion of
Sarvashri Kapur’s and Sharma’s part
in trying to wake up Dr. Chugh.
From the time they. escorled the
Prime Minister back to hig room he
was at no time left alone and there
is nothing in my earlier statement or
in the medical report to suggest
otherwise. Nor is therc any question
of my having made any adjustments
of facts. Ang it is surprising that the
hon. Member has talkej of five days
being available for me to adjust the
statement. 1 do mot know which five
days are in his mind. The late Prime
Minister expired in Tashkent in Jan-
uary and the statement in Parliament
that T made was made a month and
five days later. There is no question
of my adjustment and the like.

¥re Tm weitge S : i F

THw WY | oY saTar awy fer mar

Shri Swaran Simgh: It is most un-
fortunate that Dr, Lohia should have
indulged in such hair-splitting to
draw unwarranted conclusions about
the circumstances in which our late
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Bahadur Shastri

died (Stt.)
Perhaps for

abstract

Prime Minister died.
him it ig a matter for
analysis and intellectua] exercises.
For the rest of us it is something
much deeper, a personal as well as
a great national tragedy which was
unfortunately beyond human control
but which is also above human
suspicion. ‘There is absolutely no-
justification for any enquiry, Parlia-
mentary, judicial or otherwise, I hope
that this is evident from my earlier
statements as well as from my present
clarifications.

Te W wAEY Whfn o oE AY
faeger orms = gur 1 WA AY AT
Y famy mar

s g W wewm (IAT)
qEy HgrEy, § 0% AEEE) I o
fom fe ot orealt ®Y g 7, =w
qORTT A

Mr. Speaker: Hon. Members may
kindly sit down. It was pointed out
to me that there have been some in-
accuracy in the statement which the
External Affairs Minister had made
about this incident. Under direction
115 1 allowed that here. The only
provision is that the Member insist-
ing that there has been an inaccuracy
might make his statemcat and the
Minister, if he sticks to his position,
he may also be allowed to make that
submission. No, discussion is allowed
on thig question. Nothing has to be
said beyond placing both statements.
Ordinarily we place these statements
on the Table of the House but some-
times they are allowed to be read.
They have been read: there is nothing
more to be done. The House would
judge from both these statements....
(Interruptions) .

Shri Ranga (Chittoor); You cannot
expect the House to have known the
judgment here and now because they
were made just now. At the same
time, what i the procedure that the
members of this House have to
pursue in order to get these two
statements properly examined in the
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[Shri Ranga)

House afterwards lo have the oppor-
tunity of discussing these things and
take the public into confidence?

Mr. Speaker: This is on record.
Every member can see them,; they are
on record.

Bhri Ranga: I am asking the pro-
cedure that we should pursue.

Mr. Speaker: Clarifications are not
io be sought on this statement.

Shri Ranga: I am not asking any
clarification. I am only asking for the
procedure we have lo follow here-
after in order to be able to have a
proper cxamination.

Mr. Speaker: If suome notice js given
for discussion, that would be a differ-
ent matler altogether. Here and now
nothing can be done.

o W wAET wifigEr : ws
wgYea, G AT 97 fadh e Y g
FAT & | wifwe awe Adw WA
T A AT AT ZIAT &, IAATH qF WU
w1 AT 9FF AF £ | wq wWT AgE
oA 2 frorm 3wt o= # i am

OUW REWRY ¢ 5T I T ATt §
wtf T o Wz A fr oawd
traf s damsm W T
T 9T T@E A qAA ¥ AT eriew
EI9A % ATHA |1 o § | wE ZrIw &Y
g ATHE FT A | 9T feeww &
fo ®rf Fifew i, oY a7 oF e
T 3

o T RAT Wt ¢ T I
fazrss | mw Fda S o A e
L2 |
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BUSINESS ADVISORY COMMITTEE

FORTY-SEVENTH REPORT

The Minister of Si.ll‘-e in the De-
pariments of Parli y Affairs
and Communications (Shri Jaganatha
Rao): Sir, I move:

“That this House agrees with
the Forty-seventh Report of the

Business Advisory Committee
presented to the House on the
21st April, 19688."

Mr. Speaker: Motion moved:

“That this House agrees with
the Forty-seventh Report of the
Business Advisory Committee
presented to the House on the
21st April, 1968."

Shri Heri Vishnu Kamath. My only
request would be that only points
might be referred to, not speeches
made. We spend so much time on
this.

Shri Harli Vishng Kamath (Hosh-
angabad): 1 will take only a munute
and a half, even though five minutes
are allowed. I am glad that the
descent of the fearful and awe-inspir-
ing guillotine has been deferred by
two hours, I am glad the Committee
has uccepted it and the House. | am
sure, will accept it. But I am sorry
that still, because we are behind
schedule, at least the Demands of six
Ministries will be guillotined—at least
six if not more—and 1 do hope that
sufficient time will be given in the
next session for a discussion on the
working of those Ministries.

On another thing which 1 raised
last time, in reply to which you were
good enough to say that the matter
was being pursued with the Chair-
man of the Rajya Sabha, I do hope
that a way will be found to examine,
to scrutini ts and the
Demands of ﬂlg Rajya Sabha by the
three-man Committee constituted by
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this House, and 1 request you to tell
the House what the position is.

Mr. Speaker: 1 had a talk with the
Chairman of the Rajya Sabha and
with the Leader of that House also,
and I made those suggestions which
the House here had proposed. 'The
Leader of that House may wish to say
something on that....

The Minister of Education (Shri M.
C. Chagla): The suggestion I made to
you for your kind consideration and
the consideration of this House was
that if the estimates of the Rajya
Sabha have tp be examined, they
should be examined by a Joint Com-
mittee of the Lok Sabha and the
Rajya Sabha. I do not think it would
be respectful to that House for =a
Committee of the Lok Sabha alone to
examine them. We have no objec-

tion to be examined, but it should
be.... (Interruption).
Mr. Speaker: Order, order. [ will

tell the House. In the first instance,
it was desired by that House that if
these estimates are to be examined
there ought to be a Joint Committee
of both the Houses to examine the
estimates of both the Houses. I did
not agree to that.

Shri U. M. Trivedl
You should not agree.

Mr. Speaker: Order, order. I did
not agree to that. I made the sug-
gestion that for the smooth working
of both the Houses, it would be better
if for the examination of the esti-
mates of the Rajya Sabha, a Joint
Committee is appointed. Our House
could agree to it.

(Mandsaur):

Shri Harl Vishoy Kamath: As a via
media.

Mr. S8peaker: It may be a viz media,
but T made the suggestion on behalf
of this Hous: and the House has
agreed to that extent, and T am glad
that the Leader of that House also
said the same thing,

350 (Ai) LSD—5.
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Shri H. N, Mukerjee (Calcuttia
Central): But then the Joint Commit-
tee might consist of associates from
the other House, (Interruption),

Mr. Speaker: Order, order. This is
probably the best golution that we
have found, and we have agreed that
so far as the Lok Sabha estimates are
concerned, it would be a Committee
of this House; so far as the Rajya
Sabha estimates are concerned, it
would be a Joint Committe of both
the Houses. That could be accept-
able to both,

Shri Harl Vishnu Kamath: Will that
be done thig year, now?

Mr. Speaker: It cannot be done at
this moment; the estimates have gone
and everything has been passed.

Shri Hari Vishnu EKamath:
not been passed yet, Sir.

It has

Mr. Speaker: The examination of
the estimates has been done.

Shri Harli Vishnu Kamath: The
Committes can still go intg it. We
can speak on those Demands.

Shri 8. M. Banerjee (Kanpur): |

will also take just one minute and a
half only. I have been requesting in
this House that a statement on the
revocation of the emergency and the
ending of DIR should be made ag early
as possible. I am happy that in to-
day's newspapers we find that the
Cabinet is meeting and the Chief
Ministers have also been called to
Delhi.

Mr. Sp : We can di them
under the Demands for Grants of the
Home Ministry.

Shri §. M. Banerjee: The Prime
Minister is here. It is found in the
newspapers that the Prime Minister
is for a revocation. Let the country
heave a sigh of relief at least from
Monday. After the meeting of the
Chief Ministers, let there be a state-
ment on Monday,
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Mr, Speaker: Let the Chief Minis-
ters meet. Should they make a
statement in advance?

Shrl S§. M. Banerjee: On Monday,
next week. Then, in respect of two
discussions, the dates have been ex-
tended. I would request the Leader
of the House, ithrough you, that there
should be a discussion on the report
of the Monopolies Inquiry Commis-
sion. There are motiong tabled. And
then there should be a discussiom
about the fire in HEC at Ranchi.

Mr. Speaker: Let this week expire.
There iz enough business for the next
week. For the nexi week thereafter,
let us wait for the next statement.

Shri 5, M, Banerjee: I must remind
them every week. They should not
forget it

oft sermite srelt (fasei)

we wErREd, frey T @t 6
o FTO HEY T Al ¥ wOw
T 47 fi W o\ oifeem & Wwe
& gray ¥ 99 wWG IR AT AT
ez ur f& oft T o W=l ST
74 @M, wT waET § fF 99 g1 ==l
FY HY F | W9 FEr a9t fF afy fed
& =t 1 "7 A7 gl &t 3w o fr=e
farar sy | =t #Y i ot A ad
o faore oramEd oW S A
Faw w@rere T ferr & 1w e
T HeY FE AT A R § fE gw
W vwfvaws § wawr afefas vt fam
AT |

waw WY ¢ YW wiEve & ant
% gt @ 1w §Eg A 1 awdr |
IR T A A A1 w1 faoe A
I fwvar §, 79 @ § AR 91w faorag
QTS g1, AW FFT HTENH WIA WO
T ok &, xw i & & feray wngcewe
faore & o' o g fomr o &ar |

o qmaw feg (FT) R
oftT aTEw o A § e o e
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o ga7 ¥ gak #NwT AT A wgT
qr ff &= *t fafen a8 @it &=
w0t & s o @1 AEE gy W A
g v # ma wEfAEy Y v w7
g ..

ot fire e (i) - WY

=it e f|E ;SR .
WYW WERY : 5TFL ATgd, W
IUT T T DR, wo T wfgr

wft oo g oY g1, dAEEH
B &) A O gu S TAET a9 T
FrmimmE M daow g

ot g7 wewr () - W@ A
T T §

it mevare fe®: @ TIF & 1 gL
ofiF wET wwT AT A FEy §
F% W & weTe @ g9 W ST
T &, o W G e Tk #
oY wTy ATTF F off grew T @ §, W
Mo 17-18 ®1 T@ wfad, e
¥ ¥ 1 7 <fad, TR gATQ Nfafoer
g {1 a3, g9 afew ¥ AE gy
awa £

8hri D, C. Sharma (Gurdaspur):
There wag a gtatement made by Dr.
Lohia.

Mr. Speaker: We are not consider-
ing that now.

Shri D. C. Sharma: A rcjoinder was
given by our External Affairs Minis-
ter. Did you say that those things
can be discussed some time?

Mr, Speaker: I have not said that.
Wt Wit (werr) : dregEr FTe

ooy igee Tss wfmwe & fow
A TA AW
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weaw wEwy ;K graw ¥ aue
e arga W w @ e e R H
fa® e fasm € W A 2,
FAdr e Y W A | A T
% a7 Feave #71 g w1, fRT wwet
ot AT Fg |

ot diwre wTw dew (¥
TR AT W AT WA B @R |

it W : aTe # wgd ¥ Aw )
# 1 w9 W6 aT g7 o, o e &
vareT AgF WM | ag FoiR agm I A
ot 3—a® At @ @ a7 wmta 2,
WW 196364 ¥ fror ww wrf ¥—
A 1966 ¥, 37 97 W g1 AE wEA
& w37 g7 AE | qE Eeew g F
H Y feord ol SEAY Faw 0T W
fear oo ST Iw AT TEW A

FAL 4E ST TH W T §EG AT
wT &, wwd 9 A S & are & fre
B, 37 v fafeer = wifed, w0t
wfrwe ® @ o W T g, 1
g miY & 1 gred o ww 9v =% A
avi forare swe fFd E fr wfrare
®E &= 7ET g7 Tigd | G amw A
& fr g7 wive #t &9+ & v
§ et ov Ffem dwer & fan
1T, Fifw gATE N TEH & T A
£ gl s & s g d, ow fed
wiirT 1 qgF @ Sfgd |

UM WEWAY : ¥o AlfEar |

WMo T wAigY wYfga (WD)
wafEn & ¥ faewre ov W e
T O 47, 39 97 "ioh fuHy #
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weaw ®EYa : GAT A §Y A
ure faorra € aw #ifad

o TW wAgT Wfgw : 3g
faodm & w1 wTAr @, W0 WO oTAET

o & |
weH WEIAT AT ARL

sl gwW WM weww (FEH)
wTTE! & g 5 gA g uvE W
T=1 7t &, fearerwrz Y 39 a6 nET
wif & at § fomr a7 orfesma & wam
fFor &, 99 X T A ¥ W= M7
Fifis 39 97 INA ATMEN FeaT w@
# o g wfw garr 2

weqw wEwy ;s AT

ot wiwTe T dowT : AEgET A
T TR gree  wfwere ¥ fiar
9% faed ame Y ==i A g W A
Fu faed g o gf 1 ag 17 Y
srfaat—wgfea arfat sy afaw
Frfagi-—& wfew i &1 297 F7 2,
woife §34 g7 99 97 w9 A7 W T=90
¢t grit w7 g afafa & @ w0
WA | WU WHRATT 29 ATe AF €F
faaw g7 agw #ATA # SR, wRfEd
¥ 97 T4 g7 aFT AwiT F

Shri A, V. Raghavan (Badagura).
Sir, the elections to the Estimates
Committee and the Public Under-
takings Committee are to take place
next week. I would like to ask, Sir,
through you, the Home Minister, whe-
ther he will allow the detained Mem-
bers of Parliament to take pary and
participate in the elections to enable
them to funclion properly?

st we wo ot (/7)) AT A

FAT AEAT § | WA AR F A
BEET AR | e T, A W W A
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F1 | T AaWw g gwn fR oW
fad 2t fem &7 T awr Y

T 7% g7 ofva N &3 7 awmw e
f& 16 97T 17 7% TaE*! W@ o,
#7 wffare §1 s 7wAg § gw oA
LR R

9 Aevie T : A, T

sft wo Ho RE: T AW AW 2
fF & Shfmafor o=t & wmr =it
Y 1 3% vy ¥ gw &t arew ¥ www
T T ¥ | WY 0 A W & | WA
qrvaTe A faar ar 1 & srde s g
e 9w ¢ ff get &w §F s=t g
nifgl

Shri H, N. Mukerjee: Sir, since
there is 3 convention in the BState
A sembly that Members who are de-
tained are enabled to exercige their
vutes for the purpose of elections to
Standing Commitlees, when next week
thes: elections to the committees are
g ing 1o take place, would you kind-
ly direct that arrangements are made
to facilitate the participation and
voting by those Members of the
House who are detained?

hrl Mohammad Tahlr (Kishan-
panj): Sir, in the monsoon session last
vear, the Education Minister stated
on th2 floor of this House that he
would bring a comprehensive Bill for
'he Aligarh Muslim University in the
next session—that is the winter
session. He has failed to do s0. May
I know it such a Bill is going to be
introduced in this session?

The Minister of Parliamentary
Affairs and Communications (Shri
Satya Narayan Sinha): Sir, as you
have rightly pointed out, certain sug-
gestions which have been made here
have nothing to do with the state-
ment that I have made today. 1 have
indicated that it will be for the House
to decide which of the two no-day-
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yet-named motions are to be taken
up. We cannot take up more than
two such motions in this session. That
is absolutely certain.

About Saturday, 30th April, it was
decided long ago. It is not as if we
have taken a decision now. You re-
member, Sir, in the Business Advi-
sory Committes, in consultation with
the representatives of all groups, it
wiag unanimously decided that we will
sit on the 30th,

Then, the House was to adjourn sine
dwe on the 18th, Because we have
decided that the House will sit for
three days more, we have included
Saturday, the 14th also. We were
nol to sit on Saturday the l4th be-
cause we were to adjourn on the 13th.
Therefore, our decision to sit on the
14th is not going to cause any incon-
venience whatsoever to any hon.
Member in any programme that he
has made.

I shall cerlainly consider the other
voints that have been made. Not
beyond 17th we are going to sit. On
that we have taken a decision. With-
in that time whatever important
things can be put through will be
done., I have already said that it
will not be possible for us take up
more than two no-day-yet-named
motions, in this session.

About the Report on the Scheduled
Castes and Schedulad Tribes, if there
is time we can do that also.

Shri Maurya (Aligarh): There can-
not be anything more important than
the Scheduled Castes and Scheduled
Tribes Commissionzr's Report. You
must take things seriously,

Shri Satya Narayan Simha: The re-
port was discussed last year. No old
repory is pending for discussion. It
is only the latest report which is be-
fore the Houss. 'We shall see if there
is time to take this up. If there is
no time in this session, we are going
ta have the next session early and
then we shall give priority to that
discussion. (Interruption).
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ﬂmwm:ﬁmﬁliﬁ%
art § AfY qarar & | T8 & gHA WOAr
e anfo ger § | A Ga gATT T, L

wew WA : wHG g0 a1 d@T
FATYT | G g H HIE TATEW A4 &
Al]l those pointg that have been made
may be considered by the Minister,
and he should be prepared to answer
them when he makes his next state-
ment here,

Shri S. M. Banerjee (Kanpur):
What about allowing the detenus to
vole in the elections 1o the commit-
iees next week?

Shri Hari Vishou Kamath;
ballot for tham.

Postal

Mr, Speaker: I am usked about the
postal ballot. Has the Home Minis-
ter to say anything on it?

The Minister of Home Affairs (Shri
Nanda): I say that there is nothing to
present that, so far as 1 am concerned,
but. ...

Mr. Speaker: There is one thing that
1 have to mention. In that case, we
might have to arrange for their pre-
sence here. There is no other way.

Some hon. Members: Yes, yes.

Mr. Speaker: I have not said that
they will be brought here. I do not
think it would be possible for me to
order that they ought to be brought
here and their votes recorded.

Shri Dinen Bhattacharya (Seram-
pere): I have already drawn the
attention of Prime Minister to that
aspect.

Mr. Speaker: Il they can do it, let
them do it.... (Interruptions).

Shrl H. N. Mukerjee: I just want '
know one thing. Is it insuperably
difficult to send the ballot papers....
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Mr. Speaker: The Members should
be present heve,

Shri H. N, Mukerjee: Why cannot 1t
be by postal ballot?

Mr. Speaker: The Constitution duves
not allow that.

Shri H, N. Mukerjee; If the general
election for the whole country pro-
vides for postal ballot....

Mr, Speaker: That is a different
thing. He might consult the Consti-
tution and then discuss this point.

Shri H. N. Mukerjee: I am saying
this because I was told that in the
State Assemblies there appears lo be
a convention in that direction.

Mr. Speaker; I will look into it

Shri Dinen Bhattacharya: Last year
also you said that you will look into
it.

Mr, Speaker: 1 could not do it.

Shri Dinen Bhattacharya: All the
members of my party are in jail and
they cannot vote. You are also res-
ponsible for it.

Mr. Speaker: Certainly, I would be
responsible.

Shri Dinen  Bhattacharya;
should try to convince the
ment.

You
Govern-

Mr. Speaker: Order, order.
not allow further discussion.
no reason. . ..

I can-
This is

Shri Dinen Bbattacharya: I do not
know what is reason to you.

Shri 5, M. Banerjee; Sir, may I
point out....

Mr. Speaker:
sit down.

Shri Banerjec might
I have heard him.
Now the question is:

“That this Hous: agrees with
the Forty-seventh Report of the
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|Mr. Speaker]

Business Advisory Committee pre-
sented to the House on the 2lst
April, 1966

The motion was adopted.

ol JFR T WEATT ;WA HEITY,
oY 2w AR & A § §e g
ATEHT § 1 T A RO AT AT g
>

Tiaos

weqy A g o

12.36 hrs.
*DEMANDS FOR GRANTS—-contd.
MINISTRY OF EXTERNAL AFFAIRS

Mr, Speaker; The House will now
take up discussion end voting on De-
mand Nos. 16 and 17 relating to the
Ministry of External Affairs for which
6 hours have been allotted.

Hon, Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indica-
ting which ot the cut motiong they
would like to move.

DemAND No. 18—EXTERNAL AFFATRS

Mr. Speaker: Motion moved:

“That & sum not exceeding
Rs. 14,41,68,000 Dbe granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967, in respect
of ‘External Affairs’”

Demanp No, 17—Otuern Revenve Ex-
PENDITURE oF THE MINIsSTRY OF
EXTERNAL AFFAIRS

Mr. Speaker: Motion moved:

“That & sum not exceeding
Rs. 5.10,82,000 be granted to the
President to complete the sum
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necessary 1o defray the charges
which will come in course of pay-
ment during the year ending the
the 31st day of March, 19867, in
respect of ‘Other Revenue Expen-
diture of the Ministry of External
Affairs' ",

Shri Kapur Singh (Ludhiana): Mr.
Speaker, Sir, may I begin with a
deserved compliment to my hon.
friend, the Minister of External
Affairs? [ have known him for a very
long period, and somewhat intimately
also, and on the basis of my experience
I can say that there are ofie or two
qualities of head and heart which he
possesses, namely, that of detachment
and of commonsense, which he has
amply brought to bear on the Report
of his Ministry which is before the
House for discussion.

The Report which we are discussing
now is a report which, whatever it has
to say, says it unambiguously and
clearly, Whatever it might lark in
matters of depth and imagination,
obscurity or ambiguity aTe not its
weak points. On this I would like to
congratulate my hon. friend, the Mini-
ster of External Affairs.

This is a Ministry which has 1o
handle, what the Germans would call,
“Weltanchaung”, that is, our attitude
towards the totality of the world
affairs around us. Its activities, there-
tore, cannot be discussed without going
into the area, without soaring into the
stratosphere ol political speculation.
The total plcture of India’s relations
with the outside world, which this Re-
port presents, is a picture which is
not altogether pervaded with harmo-
nies and concord. The Report makes
no secret of the fact that our relations
with our two most vital neighbours,
namely, Pakistan and China, are not
of the happlest. If you go through
the Report careTully, you will find that
this lack of concord is reflected in our
international relationships with the
rest of the world also in some form

'li.l-l.n;.ved wll_h the mo:ﬁﬁ;d-nﬁan of the Preslident.
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or another. Although the problems
which bedevil our relations with Pak-
istan and China are capable of con-
crete formulations and also, theoreti-
cally at least, capable of concrete
solutions, they are problems which in
their origin and in their real nature
are seismic and not superficial,

There is meither time nor necessity
on this occasion for me to dilate upon
this aspect of the matter in any detail,
but I feel that I am obliged to say that
the problems which face us in the
matter of “Weltanchaung” are the pro-
blems, which ultimately and finally,
are mot capable of a lasting solution
wnless some kind of a confederation is
achieved in the part of the world in
which India is situated, in the
South East Asiatic part of the
Globe. What I have in mind is a con-
federation comprising of India, Nepal,
Pakistan, Burma and Ceylon into
which can be inducted Tibet also
whenever it becomes possible to rescue
it from the belly of the bigger fish that
has swallowed it according to the good
old matsye nyaena, that is, Fish Justice,
Such a confederation would not onmly
be truly secular but it would be ac-
ceptable to Pakistan also. I leave this
matter here.

Now I want to come to the problem
that is on our minds almost all the
time, that is, the problem of China.
This Report makes ne secret of our un-
sasy relationship with China. On page
2 this Report tells us:—

“China's eonflict with India was
an integral part of China's foreign
policy and its revolutionary objec~
tives in Asia and Africa”.

Again, on page 4 the Report informs
us: — A

“the Chinese threat and ulti-
matum in September, 1085 was, in
certain respects, even more signi-
ficant, then the massive Chinese
invasion across the border in 1982.
Tiese events showed that China
was acling not merely in pursuit
of border dispute, but in line with
its new doetrine of the right of
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intervention in Asian quarrels, and
in its gelf-assumed role of the
protector of the small nations of

Now, it is not my object to go into
problems of our relationship with
China and their nature and how they
might be solved, because, on this
occasion, I merely wish to refer to an-
other matter, namely, that of our re=
fusa] to accord diplomatic recognition
to the Chinese Republic at Taiwan,
which we have withheld so far from
the time when we expelled Chiang
Kaishek's representative in the year
1950, when the Communists took over
on the Mainland of China. Surely, it
18 nobody's case that in the near future
there is any possibility of our entering
again into the land of Sukhavati, in
8o far as our relations with China are
concerned. Since the main, if not the
only reason for our withholding diplo-
matic recognition from the Government
at Taiwan was that by this we might
not intrude upon the atmosphere of
“bhai-bhai” which had been created,
and sinee there is no possibility of such
a predicament now, I see no good
reason why we should now withhold
recognition from the Chinese Govern-
ment at Taiwan which is a demoeratic
government and a governmment which
is friendly. 1 suggest that the Mini-
stry of External Affairs gnd the Gov-
ernment of India might give a fresh
and uninhihited thought to this prob-
lem.

From China I would like to pass on
to Pakistan which is our nearest neigh-
bour. I want to say a few words in
passing about this subject because the
subject is too near for us to speak
on it with any kind of objectivity.
Pakistan is our’limb in more than one
sense, not only geographically and cul-
turally, but also historically and spiri-
tually. Even as this ig true, it is
truer that Pakistan is a sovereign state,
and most of our troubles with her arisg
out of our thinking of her nostalgi-
cally a# a group of long lost brothers,
Though I do not know how our trou-
bles with Pakistan can be ultimately
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solved bul [ do know that there is no-
thing truer than this that as long us
ouy relations with Pakistan continue
lo be strained, as they are now, there
cannot be any progress in this sub-
continent, and it is not only the gues-
tion of withhelding of our progress bu
it is a question of our survival
Neither Pakistan nor India can survive
in a state of perpetual conflict and the
type of mistrust which now bedevils
our relations. This is the fundamental
issue between India and Pakistan and
Kashmir is not the fundamental issue
in this sense. Thig calls for a shift in
our strategy towards Pakistan. Ins-
tead of every time waiting for inter-
national intervention for g mutual
dialouge on major issues, let us evolve
a permanent, and perennial dialogue
between ourselves and Pakistan. I
would like to leave this matter here.

I now pass on to the matter of South
Vietnam about which much has been
said here and much has been heard
in foreign countries also. The Report,
while dealing with the subject of South
Vietnam on p. 32, tells us:

“....the achievement of an en-
during settlement of Vietnam is
feasible only through peaceful
methods.”

Then, the Report further tells us, on
the same page, that these peaceful
methods must consist of “the withdra-
wal of American forces from South
Vietnam"”. This ig what is stated on
the same page, as I said earlier.
Why is it necessary for us to pose
as the physician for the ills of the
whole of the world and the guardians
of the International Categorical Im-
perative is a matter which passes my
comprehension and why a peaceful
solution of Vietnam necessitates
withdrawal of American forces from
South Vietnam is g question which
seriously makes me doubt the sanity of
those who control our External Affairs.
Surely, our External Afmirs Minis-
try is acquainted with the theory of
the State Department at Washington,
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the theory which goes under the
name of Dominos Theory. Accord-
ing to this theory, the U.S.A's ap-
preciation of the political situgtion
in this region of the world is that if
South Vietnam falls to the Com-
munist forces which are working
under the garb of National Libera-
tion Front, then like dominos, the
couniries of Cambodia, Laos, Indo-
nesia, Malaysia, Thailand, Burma,
Ceylon and ultimately India will also
fall into the wide open jaws of the
Communist whale. Is this apprecia-
tion so funtastic that our External
Affairs Ministry can completely dis-
regard it as beneath contempt? If it
is not fantastic but is imbued with
substance, then is it the secret wish
of the Ministry of External Affairs
that things may happen according
to this Dominos Theory? If our only
fault were of being senseless busy-
bodies, it would be, perhaps. forgi-
vable, but our real fault is that we
are purblind to our own interesls.
Let there be a fresh and enlightened
thinking on this point,

Moving on te the Arab world and
Israel, I find that on p. 38 of this Re-
port, there is an  observation that
“the traditional good relations bet-
ween India and the Arab world”
have been maintained. We all know
here that we have done everything
in our power not only to strengthen
these relations but to keep them
green and growing. But how our
friendship with the Arab world
makes it obligatory for us to treat a
small democratic country, Israel, as
we are treating it, s a matter of
which no honest and impartial man
can approve. It may be, as it is the
case, that if we accord diplomatic re-
cognition to Israel, it would annoy
the Arab world. But surely, a big
and great country like India cannot
determine its foreign policies merely
with  reference to subjective
annoyances of friends or foes. Final
determinants in this matter, as in all
other matters, are the twin objects
of pursuit of power and our own
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securily, lsrael, on the basis of every
vbjective coasideration, deserves a
wiplomatic recognition by this coun-
iry and to deny this recugaition is
to lower the image and the dignity
of India in the eyes of enlightened
peopie. Now, that our friend, Nasser,
i1s loudly thinking of a “prohibitive
war” against Israel, it would be a
matter of shame if we let the state
of affairs continue in which we do
not recognise even the existence of
a democratic and friendly country
entitled to such recognition on merits,

Coming to my final point, that is,
Rhodesia, on page 41 of the Report,
there is a mention of Rhodesia by
saying:

“The Government of India
condemned in strong terms the
illegal seizure of power by the
white minority government of
Mr. lan Smith.”

At the Commonwealth Frime Min-
isters' Conference held at Lagos on
11th gnd 12th January, 1966, we were
the only country who were repre-
sented there neither by the Head of
the State nor by the Prime Minister;
all other countries were so represent-
ed. This meeting, as we learn from
its proceedings, dealt with a single
political issue, namely, the seizure
of power by the white racial minority
there. Perhaps, many of my hon
friends in this House know that Mr.
lan Smith justifies this seizure of
power by the white minority and his
exercise of that for the benefit of the
white minority on the principles
which he considers are adumbrated
in our own Manavdharma Shastra
of Manu.

Be that as it may, at this meeting,
our repredentative made out a single
contribution, namely, that the U.DI.
should be re-christened as LD As
we know, the seizure of power in
Rhodesia has been described and ac-
cepted by the whole world as Uni-
lateral Declaration of Independence,
that is, U.D.I., but our representative
asserted that it was not U.DI, but
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LD.I, that is lhegal Declaration of
independence.

Prime Minister Pearson, in his
speech in the House of Commeons,
made a pointed reference to this on
the 20th January, 1888, as the Hansard
shuws.

This House would wanit to know
from the Minister of External Affairs
whether our representative at Lagos
was merely trying to show himself
off in this matter or he was adum-
brating some fundamental shift in
our postulaies of international juris-
prudence. Is our position this that
legality, juridical propriety, is of the
essence in all cases of transfer of
power, irrespective of patterns and
exercise of transfer of power?! For
instance, if power in Rhodesia had
been Constitutionally transferred by
the British Crown to the same white
minority which has seized power
now, with freedom to exercise it as
they are doing it at present, would
it have been acceptable to us? Would
it be in accord with our basic policies
and outlook on matters of this kind
if the power is taken legally though
it is exercised with racial discrimina-
tion? If that is not our position, then
why did our representative at Lagos
go out of his way to be superficially
clever in suggesting that U.D.l. should
be rechristened as ILD.L?

Shri Harish Chandra  Mathur
(Jalore): The hon. Member, who
opened the speech, paid glowing

tributes to the Minister of External
Affairs for his clarity of thought and
expression in this report. He only
found fault with this, namely, why
should we dabble about the problem
of Vietnam. Then he pleaded that we
should go in the cause of Israel be-
cause its freedom is threatened by the
Arab Republic. [ do not know how
he will reconcile the two attitudes—
not to think of Vietnam but to think
all the time about Israel,

1 do not propose to deal with the
basic principles and tenets of our
foreign policy because they have been
discussed here times without number
and accepted by the House. I also
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do not propose to have a wide sweep
over the entire problem of the inter-
national fleld because I feel that I
will rather have a realistic approach
to the problems which concern us
very intimately at the present
moment.

Naturally the first thing that is in
our minds is our relationship with
Pakistan. After the Tashkent agree-
ment, we had very much felt that the
relationship would improve and that
we would be able to settle all our
differences by certain bilateral meet-
ings and actions and our Govern-
ment very rightly took immediate
steps to announce that they would
follow the Tashkent agreement
in spirit and in letter and 1 think
we exercised a considerable amount
of restraint and went all the length
in this matter. I also welcome, even
in spite of all the provocations which
have been given by Pakistan by
certain wild speeches a nd by certain

other actions, the hon. Prime
Minister's  determination, a8 ex-
pressed the other day in a public

meeting, that she will pay special at-
tention to this matter and will take
certain positive sfeps to see that the
Tashkent agr t is mot sabotaged
and that we go ahead in this matter.
While I always welcome it, while I
always say that we must spare no
efforts to improve our relationship
with Paldstan, oumr neighbour, almost
a limb—becsuse it was an artificial
dvision of this country—when we
are faced with realities, we have got
to comsider them. What has happened
after the Tashkest agreement? What
has happemed ufter the Tashkent
agreement is 8 ‘bhig question which
poses everybody. Has anything been
dome by this coumtry, directly or in-
directly, which has persuaded Pakis-
tan to take such a line of action? I
think no sane person, either im this
country or abroad, will be able to
aocuse this country of doing anything
whatsoever which has set Pakistan on
this unfortusate line. It appears to
me that the present rulers of Pakls-
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tan are not in a position to pursue
this line of peace either because of
certain domestic pressures or because
of external advice. But the real fact
of the matter is that we will be ignor-
ing the realities of the situation if we
do not probe into the matter more
deeply and try to understand the
situation as it stands today.

Now let us wunderstand the posi-
tion. What was the purpose of Pak-
istan's braren-faced aggression last
September? To me at least, it Is
absolutely clear that they wanted to
annexe Kashmir by force, they want-
ed to take Kashmir by force, =and
they had prepared a complete strategy
for it. With the preparation which
they had made for the last ten years,
they thought that it wou!d be a fait
accompli within 10 to 15 days. They
never expected that TIndian would
take such a strong action as it did
and they thought that, if India would
take such an action, the foreign coun-
tries would denounce India for resist-
ing Pakistan by attacking Pakistan on
the other side. But everything went
wrong. As a matter of fact, except
U.K, nobody gave any support to
Pakistan in her aggression.

Shri Kapur Singh: Jordan gave its
support.

Shri Harish Chandra Mathur: He
can mame Jordan, but 1 do neot very
much bother about it; they are what
they arc; let us leave them alone.

It is my firm conviction that,
through Tashkent agreement, Pakis-
tan wanted to achieve something.
They have achieved it and after that,
now, they want to go the old way
again. But T would like to put forth
my idea that now Pakistan realises
that it cannot go for an all-out war;
1 do not expect that there would be
any massive aggression by Pakistan
as in the past with a view to annex-
ing Kashmir or to humiliating India;
they know where they stand; they
will be wiser now; they will not do
that. But T have not the least doubt
in my mind and I wish to warn the
Government that what they propose
to do is much more dangerous than



12567 D.G. 1966-87
a clean and clear aggression. You
can meet a clean and clear aggres-
sion, but you cannot meet all the
harassing tactics which are being fol-
lowed mow and which [ wvisualise
them to follow in future also, They
are linked up with Mizos;, they are
linked up with the Chinese. What did
the Chinese leoaders say when they
were in Pakistan? The Chinese
lenders, in wery clear terms, have
said that, if Pakistan is attacked
again, if there is any fresh aggres-
sion on Pakistan, they are all the
time with them to support them in
any manner and in every possible
way. They have already started
pouring in a lot of arms, ammunition,
tanks and jet planes and what not,
which were displayed there. There
was the clear announcement by the
President or the Premier there.
Therefore, let us be very clear in our
views. While we may make all the
efforts, let us probe and find out whe-
ther Pakistan is really sincere and
whether it is in a position at all to
come to any terms and agreement
with us. If pot, then we have got
to take a really good care, and we
must make Pakistan feel that if it
follows these harassing tactics and all
this mischief and trouble, then it
will get it back in a manner that it
will make its survival difficult. Until
and unless this sense is sunk into
them, while on the one hand we make
all efforts and we do everylhing, on
the other, we must make them un-
derstand this thing; until and unless
we do that, this all-soft-talk is not
going to lead us anywhere.

13 s,

1 am not very much worried about
the attitude of UK. 1 know that a
discussion 'was raised in the House of
Commons after some of the M.Ps. who
had visited this country had gone
back: there was an adjournment
motion sort of thing, and there was
a discussion, and one of the M.Ps.
in a very brilliant manner put forth
India's case, but it is really unfortu-
nate that even then the Government
spokesman never thought it fit to set
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the record straight. Mr, Bottomley
participated in the discussion; he
knew everything about what had
happened but he never cared to put
the record straight even. Therefare,
as far as I could see, Pakistan is much
nearer to UK. than India, Whether
India is a democracy or not; Pakistan,
the illegitimate chiid of the British
diplomacy is very very near to UK,
and, therefore, I dp not expect any-
thing from UK. I thought that UK.
as a wise country would feel like re-
viging its attitude and be more realis-
tic than it was in the past. Let us
hope for the best,

But what intrigues me most is the
attitude of the US. A While, on the
one hand, I do not have any hesita-
tion in expressing my deep gratitude
to that country for coming to our
assistance, where the assistance was
most needed, in the matter of our
foodgrains and all that, I do not see
how in spite of this link-up of Pak-
istan with China, U.S.A. is not clear
in its mind regarding the resumption
of military aid to Pakistan, We made
this point clear, and we made a de-
mand, and we wanted them not to
give military aid. This aggression by
Pakistan would never have been pos-
sible but for all the equipment and
all the arsena] supplied by the U.S.A.
to Pakistan. What for were the tanks
supp’ied 1o Pakistan? 1 do not know
how these tanks were to be wused
against China or Russia. But, in spite
of all these supplies having been mis-
used, we find that instead of expres-
sing regret and reprimanding Pakis-
tan and making it absolutely clear to
Pakistan, they have equated Pakistan
and India and they have withheld
even the economic aid which had been
promised to India. We do not want to
make any claim on the U.S.A, but
even the aid which has been promised
has been frozen, in spite of India
going to the utmost length to foster
the best of relations; that is the most
embarrassing part in our relationship
with the U.SA.

I am not one of those who would
like to claim anything from any coun-
try. We must stand on our own legs
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and we must learn it the hard way.
This is the lessop which has been
taught to us. In this context, while
speaking on external affairs, I feel
that we cannot have an independent
external affairs policy; we cannot
even have an indepandent political
freedom in our country until and un-
less in our economic matters also we
have a policy of independence which
is most vital. We shall never be able
to assert the politica] independence
of our country and an independent
foreign policy until and unless in
certain vital matters, in economic
matters, we are independent. Ithink
this leason must be learnt the hard
way. It is here that I would submit
that this country can sustain any-
thing, if we have the food
and if we have the clothing. There
is no dearth of clothing; we have got
first-class textile mills and we can
step up the production, Regarding
food, while speaking on the Presi-
dent's Address, I had offered my neck
if I did not increase food production
in my constituency by 30 per cent
in three years' time. [ am glad that
my hon. friend the Food Minister went
a step further and said that it could
be raised by 100 per cent. I am very
happy if it could be raised by 100 per
cent.

Shri Har] Vishnu Kamath (Hoshan-
gabad): Did he offer his neck also?

Shri Harish Chandra Mathur: He
has assured this House that he is go-
ing to have in the year 1966-67 about
96 to 97 million tonnes of foodgrains
grown in this country. Therefore, it
is not by the end of the Fourth Plan
that we are going to be a self-suffici-
ent in foodgrains; if it is going to be
96 to 97 million tonnes this year, that
is, during 1966-67, then we are sel-
sufficient in foodgrains from the very
first year of the Fourth Plan. Why
does he not say that? As for the
steps, let us concentrate on irrigation,
power for agriculture and food pro-
duction, This will not only make us
independent economically in vital
matters but this will also boost up
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our economy for other purposes, for
our industrial purposes, and we shall
never have to go in for certain deals
such as the fertiliser deals etc. for
which we are going in now. But I
do not understand one thing. In the
Fourth Plan, we are visualising an
export of Rs. 5100 crores worth of
exports; we are visualising aid and
assistance worth about Rs. 4000 crores,
but we cannot find about Rs. 120
crores for the setting up of the ferti-
liser plants. We have the technical
know-how, and the technical know-
how can even be purchased. There-
fore, if we want to have political
freedom, let us understand that we
must have economic freedom also.

The next question with which again
we are very directly concerned is the
question of disarmament. Our late
Prime Minister had taken al] the in-
terest on this question of disarmament
at all the international conferences
and meetings with all the Heads of
States etc. The first item at all these
meetings was peace and disarmament.
But after these seventeen years, do
we not understand that this disarma-
ment is just a hollow slogan? It is
just a myth. Has any positive step
been taken during all these seventeen
years towards disarmament, which
would enlighten us and which would
allay our fears? Disarmament is a
myth, but the atom bomb is a reality,
and we cannot ignore the reality. We
cannot ignore the reality right across
our border.

1 wish to say that [ am not one of
those who are bomb-mongers who
would want this country to go in for
atom bombs straightway, But what
has happened to this country which
has a ways boasted of itself in the
scientific and technologizal fleld and
in the field of electronics and atomic
energy, as being far ahead of China?
Could we have any definite proof of
it that at least for peaceful purposes
we have made such an advance that
even today we could claim that we
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are ahead of China, and if in another
year or two some real good solution
is not found, we shall be ab'e to go
forward also in this field of atomic
weapons without any time-lag? This
at leas! wil] have to be cnsured. I
do not want, as [ said, to hustle Gov-
ernment into any discussion for an
atom bomb, but I definitely want the
Government not to rule out the pos-
sibility and the meed for an atom
bomb and (o be prepared for it all
the time.

Mr. Deputy-Speaker, Sir . .

Shrl Hem Barua (Gauhati): He is
trying to demote you Sir.

Shri Harish Chandra  Mathur:
Never; the Speaker is very high in
my esteem always; | need not repeat
it.

Shri Harl Vishnu Kamath: I think
it was an inadvertent slip.

Shri Harish Chandra Mathur: Any
Speaker would be high in our esteem.

Mr, Speaker, Sir, 1 congratulate
those who drew up the programme of
the Prime Minister's wisit abroad.
It was very well planned, punctilious-
ly well drawn-up, and by all accounts
that have appeared, her trip is sup-
posed to be very successful.

Shri Ranga (Chittoor); Question,

Shri Harish Chandra Mathur: He
is questioning it. Let him hear my
question also. My question is this
The p'anning of her trip was perfect.
Her stop-over, particularly in France
was well-conceived, I must say. The
time she spent in London on her way
back was also well-spent. Her stop-
over in Moscow was also very pro-
per.

But what is the acid test of the suc-
cess of her visit? The acid test of
the success would be this. The main
visit was to the UB.A. What is the
U.S.A’'s attitude towards India and
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towards Pakistan? How closer has
her visit drawn the U.SA. towards
India? Have we been able to educate
them in our approach to the question
of Vietnam? What is the result re-
garding the effort to de-freeze the
frozen foreign aid? These are the
acid tests of the success of the
visit, The success of the wisit
will be judged only by these.
Therefore, while by all accounts in a
general way, it is a very good thing
to have perfect rapport with heads of
state, to meet them—I do not mini-
mise the great importance of that—
we have to come to the brass-tacks
and to the realities. There the real
results will, I think, be on the basis
of the tests that I have just indicat-
ed.

Another thing which worries me a
little about the way in which foreign
affairs and all important affairs are
handled is how the Prime Minister
is advised. This is a very serious
matter because foreign affairs is not
the exclusive domain of the Minister
of External Affairs. The Prime Min-
ister is always the real Foreign Min-
ister; as a matter of fact, she makes
all the important pronouncements. I
will read a few lines from a ‘New
Delhi Report' entitled *“The Prime
Minister and ‘Advisers’'" which ap-
peared in Palriot of 18 April, 1966.
There they have indicated how she
is advised, how her views are modi-
fled, how her views are differently
stated and how she, under advice of
those people, is made to change her
views. It is really strange; I do not
know how far it is correct. But I
think such an impression should not
be permitted to say anywhere; it
should be washed out. T will just
read out one or two paragraphs and
sit down.

“The impression is gaining
ground in New Delhi that the
Prime Minister's ‘advisers’ have
come between her and the fulfil-
ment of the promises held out by
her electlon as leader. This view
is shared at the highest levels of
the Government and party orga-
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nisation as also by the common
people who had hoped that she
would succeed in restoring to
Indian policy its essential radi-
calism”.

Then it goes very harsh on the civil
servants who advise her.

“Ome category of her ‘advisers’
consists of civil servants habituated
to clustering round the seat of po-
wer. Their social background, train-
ing and outlook have created such
a gulf between them and the peo-
ple that they are unaware of and
unresponsive to national feelings.
Mrs. Gandhi knows from personal
eperience . . "

It goeg still further and says that she
was not even free to choose her advi-
sers when she went abroad. Here
it is:

“There was a wave of resentment
among them when she included in
the party accompanying her to
USA two experts in whose advice
she could place trust".

Now, 1 am not in a position to say
how far thig complaint jg correct. But
I have not the least hestitation in say-
ing that there is such an impression
gaining ground. Both for the reputa-
tion of the Prime Minister and for
the reputation of this Government, as
well ag in the best interests of the
country and of the people, it is neces-
sary that such an impression should
be washed out as early as possible.

1 hope the hon. Minister will take
due note of the warningg on our bor-
der. Even though we are carrying on
a strong campaign almost, against the
lifting of the emergency—the emer-
gency must be lifted because we do
not want the emergency to be there
before the country—we are pot un-
aware of the difficulties of the situa-
tion on the border and we have got
to devise ways and means much more
effective to enthuse the entire country
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by lifting the emergency and by tak-
ing such measures as will meet the
threat which is there on our borders.

Mr. Speaker: Hon. Members may
now move the cut motions to the
Demands for Grants relating to the
Ministry of External Affairs, subject
to their being otherwise admissible.

Shri Yashpal Singh (Kairana): 1
beg to move:

“That the demand under the
Head ‘External Affairs' be reduc-
ed by Rs. 100

|Failure tu get the
China vacated (1).]

aggression by

“That the demand under the
Head ‘External Affairs' be reduc-
ed by Rs. 100."

|Need to improve the working of our
Embassies. (2)].

“That the demand under the
Head ‘External Affairs’ be reduc-
ed by Rs. 100.”

[Loans and other relief measures sanc-

tioned for the repatriates from
Burma (2)].
“That the demand under the

Head ‘External Affairs’ be reduced
by Hs 100"

[Question of recognition of Israe] and
East Germany. (4).]

“That the demand under the
Head ‘External Affairs’ be reduced
by Rs. 100"

[Need for improvement in the work-
ing of External Publicity Division.
(5.1

“That thy demand under the
Head ‘External Affairs' be reduced
by Rs. 100."

|Need to gliminate delay in the issue
of passports (8).]



12§75 D.G 1066-67
Shri Sivamurthf Swamy (Koppal):
1 beg to move:

“That the demand vnder the
Head ‘External Affairs’ be reduced
by Rs, 100."

[Need to check wastage of funds by
our ies in foreign countries.

m]).

“That the demand under the
Head ‘External Affairs’ be reduced
by Rs, 100."

[Need to eppoint socio-political lead-
ers of outstanding calibre ax diplo-
mats in foreign countries. (8).]

Bhri Kapur Singh: I beg to move:

“That the demand under the
Head ‘External Affairs’ be reduced
ed to Re. 1.

[Failure to establish diplomatic rela-
tiong with Taiwan (9).]

“That the demand under the
Head ‘External Affairs’ be reduced
to Re. 1.

| Failure to evolve a regional collective
security system for South East Asia.
(10).]

“That the demang under the
Head ‘External Affairs' be reduc-
ed to Re. 1."

[Failure to establish diplomatic rela-
tions with Israel (11).]

Shri U. M. Trivedi (Mandsaur): 1
beg to move:

“That the demang under the
Head ‘External Affairs’ be reduc-
ed to Re. 1."

[Failure to establish diplomatic rela-
tions with Taiwen and Israel and
spending unnecessarily in U.AR.
(12) ]
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Shri H. N. Muokerjee (Calcutta Cen-
tral): I beg to move:

“That the demand under the head
‘External Affairs’ be reduced by
Rs. 100." -

[Desirability of India"s full diplomatic
recognition of the German Democra-
tic Republic (1%).]

“That the demang under the
Head ‘External Affairs’ be reduc-
by Rs, 100."

[dssue of people’'s freedom endangered
by the rocists of Rhodesia and the
failure of the U.K, to bring them
to book. (14)].

“That the demang under the
Head ‘External Affairs’ be reduc-
ed by Rs. 100."

[Projected Anglo-American military
basis in collusion with West Ger-
many in the Indian Ocean area.
(15)]

“That the demand under the
Head ‘External Affairs' be reduc-
ed by Rs. 100.”

[Implications of the potentially harm-
ful agreement regarding an Anglo-
American Foundation (16).].

“That the demanq under the
Head ‘External Affairs' be reduc-
ed by Rs. 100."

[Repercussions of the Prime Minister's
recent visit to the U.S.A. and
speeches made by her there (17)]

“That the demang under the
Head ‘External Affairs’ be reduc-
ed by Rs. 100."

[Long-delayed reforms in the ways
of functioning of our Foreign Office
and our Embassies abroad. (18).]

“That the demang under the
Head ‘External Affairs’ be reduc-
ed by Rs. 100."

[Desirability of Indian initiative in

seuring adequate implementation of
the Tashkent Declaration (19).]
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“That the demang under the
Head ‘Externsl Affairs' be reduc-
ed by Rs. 100"

[ Desirability of breaking the stalmate
over the Kashmir issue (20).]

“That the demand under the
Heag ‘External Affairs’ be reduc-
ed by Rs. 100.”

[Closer coordination with Afro-Asian
countries in general and India's
neighbours in particular to defeat
neo-colonialist plans (21).]

“That the demand under the
Head ‘External Affairs’ be reduc-
ed by Rs. 100.”

[Desirability of positive action in pur-
suance of the objective of an hon-
ourable seitlement with China (22).]

“That the demand under the
Head ‘External Affairs' be reduc-
ed by Rs. 100"

[Equivocal and sometimes pusillani-
mous attitude of Government re-
garding the U.S. involvement in
Vietnam (28).]

“That the demand under the
Heaq ‘External Affairs' be reduc-
ed by Rs. 100.”

[Imadequacy of India’s contribution
towards the achievement of peace in
Vietnam (24).1

Mr. Speaker: The cut motions are
also before the House.

Shri H. N. Mukerjee: Mr. Speaker,
I have given notice of, and moved,
certain cut motions which indicate
my fears, which mount from day to
day, regarding Government's foreign
policy leading the country towards
stultification and possibly, disaster.

I wish the Prime Minister could
have found time to be present not only

APRIL 22, 1066
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to hear Shri Mathur and the other
Members—I wish she were here to
hear his speech—but also because ghe
has just returned from her peregri-
nations, partlcularly in God's own
country, dollarland. It was only fair
that on an occasion when foreign af-
falrg are discussed in this House, the
House should have had the delectation
of having her presense in thelr midst.

Our foreign office thinks, not un-
naturally, that the charm which sits
easily on a woman might be an asset
to diplomacy. I do not disagree; it is,
to a certain extent. Our Foreign Mi-
nister hag a capacity, which I admire
of being able to draw upon words
which in a shroud of discretion hide &
good deal of content, a very enviable,
and in hils positlon, a necessary qua-
lity.

13.18 hr.
[Mr. DeEpPUTY-SPEAKER in the Chair]

But these things, the charm of a
woman Prime Minister and the dis-
cretion of an External Affairy Minis-
ter are not good enough, They are not
good enough qualities for a country
like India with a foreign policy tra-
dition. However much my hon. friend,
Shri Kapur Singh and his like may
disagree with that tradition =and
pooh-pooh it, we have a foreign po-
licy tradition of peace and non-align-
ment and anti-colonialism. That is a
tradition which, 1 fear, seems to be
almost discarded.

I say this because when the Prime
Minister made her visit which, Shri
Mathur says on all accounts made
available to us appeared to have been
a success, it was quite noticeable that
the US press likke the New York
Times of 30 March noted, very hap-
plly, that US officlals were *parti-
cularly struck” by Indian “sympa-
thy” for America’s position in Viet-
nam. One such gaffe which the Prime
Minister its in Amerlecs k
us look silly and sorry in all those
areas of the world where we ghould
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have friends, and we are losing them
almost tp extinction,

The Prime Minister hag gone on re=
cord as having appreciated the Unit=
ed Stateg President’s garnest desire for
peace in Vietnam, “Earnest desire for
peace in Vietnam" gre her own words.
Thig ig softpedalling to a fault, but
even so, it doeg nol produce the ne-
cessary results as Mr. Mathur has s0
very significantly pointed out.

It was almost unanimous in U.S. re-
ports that our Prime  Minister had
given a reassurance that she would
bold down criticism within her Gove
ernment of the U.S, involvement in
Vietanm, and that is why. over the
wvery innocent remark made in the re-
port of my friend’s Ministry regard-
ing the withdrawa] of American for=-
ees from South Vietnam, there has
been such a terrifie furore. American
papers broght out banner headlines,
they began to point out how India's
spokesmen are practising prevarica=
tion.

Here are the documents circulated
by my friend's Ministry, and we are
given quotationg from articles in the
Baltimore Sun of 13th April, where
we are told that our Foreign Minis-
ter, Mr. Swaran Singh, told the Ame-
rican Charge d' Affaires in India, Mr.
Joseph Greene, over the week-end
that the phrasing of the statement was
@ low Jeve] administrative blunder.
And on the other hand, this Ameri-
esn paper says that Mr, Singh has
privately told the Indian reporters
that the reported comments wers no=
thing more than the reiteration
India's long-standing policy of halt-
ing hostilities in Vietnam.

This kind of talk goes on, and our
papers have reported that the Foreign
Becretary himselt to'd  protesting
Americans that it was a mistake of
a junior official and that he had been
reprimanded. ‘These reports have
appeared in the press 1f they are
Aot true, the Minister gshould come
.and rontradict these things, the Minis-
ter should te!l us plainly the truth,

880 (Al) LSD—.
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And if this kind of hullabaloo takes
place, a furore in America and e.se-
where over a statement of something
which is a very simple reiteration of
what our position has been, it shows
that we have got cold feet, that
bccause we are in need of aid, we
are ready even to say good-bye to
whatever sense of self respect and
independence that we had learnt to
cherish in our country when we were
fighting for freedom, when we were
imagining that f{reedom would be
something rcally and truly worth-
while for the country from the point
of view of the conditions of life of
the prople. And that is why it seems
ag if American aid po’icies ordain a
kind of loss of independen e of action
es far as we arc concernei in our
foreign policy initiative regarding a
settlement in Vietnam,

QOur Minister of Planming 13 now
in the United States. Perhaps he has
gone there to sign the death warrant
of “socialist planning", and it is a
matter of irony that he himself in
prehistoric days was one of the found-
ing fathers of the Congress Socialist
Party.

The Minister of External Affairs
{Shri Swaran Singh): Prchistoric?

Shri H. N. Mukerjee: The Prime
Minister's joint communique with
President Johnson says, and I am
quoting its words:

*The President explained the
policies the United States is pur-
suing to help the peop’es of the
Republic of Vietnam and to re- .
construct their war-torn society.”

This is, on our part ba-ksliding
on Vietnam, a backsliding which is
now nearly complete. It is only =&
very small mercy that Shrimati
Indira Gandhi did refrain from an
open and blatant endorsement of
US. policy in Vietnam, but there is
not one clear word of disparagement,
and I link that with reports in our
papers regarding permission given to
TELCO for exporting trucks for
military purposes to South Vietnam.
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What is happening in South Viet-
nam? The New Statesmun of London,
a paper which we cherish so much,
on the 15th April says in a special
articie that the total U.S, military
and economic investment in Vietnam
may cost as much as 25,000 million
dollarg this year, a5 much as the
total expenditure on the whole
Korean war. It means Rs. 12,500
¢rores to be spent by America this
year in South Vietnam, nearly the
botal gross national product of India.

Shri Harish Chandra Mathur: All
their bombg are exhausted, and they
are purchasing,

Shri H. N. Mukerjee: On the 8th
April, another New Statesman article
wrole;

“The Vietnamese seem to find
Americans, like Europeans before
them, guilty on three scores—
they are overpaid, over-sexed
and over here.”

Even the American public opinion is
disturbed that 400,000 Americans will
seen be in Vietnam and 100 Ame-
ricans are dying every week in Viet-
Bam.

What is the way they are fighting?
Their puppets like Ky, or whoever
it may be, have no popular backing,
and the Americans are using napalm
Bombs, It is not that these charges
are made only by the North Vietnam
Democratic Government. 1 am quot-
ing from Paul Johnson's London Diary
in the New Statesman. He has suc-
seeded as that journal's editor the
British High Commissioner in India
at the present moment and here he
writes, quoting from the U.S, Chemi-
#a] & Engineering News that there is
& plan regarding improvement in the
mapalm bombs which have so far
Been used in Vietnam. This i the
wquotation:

*‘“U.S. Combat forces in Viet-
nam are finding that the older
formulations leave much to be
desired, particularly in adhesion”
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The last three words, so glibly
technical refer to the capacity of
this hateful substance to cling to
the skin of the villagers on whom
it is mainly dropped, so cnsuring

that they die in prolonged
agony.” "'
This is the kind of uncivilised

barbarity which is being practised in
Vietnam in order to maintain and
perpetuate neo-colonialism, ang it is
a gshame that voices can sometimes
be heard even in this House support-
ing the kind of barbarity which they
are practising,

In the Inter Parliamentary Union
meeting, just concluded at Canberra,
the Soviet representatives brought a
motion requesting the Parliaments all
over the world to help Vietnam. We
should do something about it. I think
we huave gol s communication from
North Vietnam also to that effect.
We should say that the Geneva agree-
mentg should be brought into opera-
tion, and strict'y observed. United
States aggression must stop. Foreign
troops must go, This is the categori-
cal imperative of India's foreign
policy. But, of course, we cannot
dare say that, we cannot even hint
at that, and our Prime Minister goes
and shrouds her words in all kinds
of polite ejaculations which really
mean, if they mean something at all,
something which is entirely out of
harmoney with our country's interests.

That is why the Prime Minister ia
New York made a speech before busi-
ness leaders, saying that foreign in-
vestors would be tremted, and I am
quoting her words, “completely ok
par with national investors”, and she
added that Government were certain-
ly prepared—"certainly prepared” are
her words—to relax many of the ex-
isting controls. We see that in the
case of fertilizers, and now it will go
on to other flelds,

She talked about spring time im
America. When winter comes, can
spring be far behind? When the
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ferti izer deal has come, the deal in
regard to oil, the deals in regard to
many other things are not far behind.
The7 are coming. The Prime Minis-
ter has witnessed spring time in
America. Spring is not far behind,
it is already there, and my hon, friend
8hri Malaviya has already begun to
sense  something of the advent of
spring in Indo American relations.

The Prime Minister appealed to
the 1J.8. businessmen, I am quoting
her words, “to help bring the same
bold spirit of adventure to the deve-
loping East that their forefathers
brought to the development of the
Amzrican -ontinent.” These are her
words. President Johnson could not
have wished for a c'earer invitation
to set up a colony in this country.

I do not know whether the Primc
Minister makes her own speeches or
whether she has ghost writers in the
Becretariat or elsewherc. She should
re-read her father's writings at gny
rate. She should not be content with
her prosent reputation in the West
as a moderate-minaed. fence-straddl-
ing, wishy-washy, undoctrinaire poli-
tical personality. If that is the repu-
tation she wants, she is welcome, but
the country would not welcome it.

As a resu't of this kind of thing,
the Indo-American Foundation is
eoming into the picture, a potent
weapon for brain-washing our in-
te ligrntsia, The Education Minister
told us the other day that he had
eonsulted the UGC over it. Of course,
he had, and His Master's Voice was
echoed by these government agencies,
but 54 acadcmicians from the Dethi
University have condemned this inti-
mate involvement of a foreign Gov-
ernment in matters of edu-ational
policy. This Foundation is to have
300 million dollars, Rs. 150 crores,
miny times more than the sum of
money which is given to the Univer-
sity Grants Commission. And this
k'ni of thing is taking p'ace because
of our foreign policy being as insipid,
as ineffi~ient, ay impotent as it has
pome to be.
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At the other end of the world,
what do we find? We find the Ger-
man Federal Republic, West Germany
to give its more popular designation,
trying to juin Britain and America
in setting up a chain of military and
naval bases in the Indian Ocean
islands, which disturbed us greatly
but we can do nothing about jt. For
fcar of the German Federal Republic,
GFR, we do not recognise the Ger-
man Democralic Republic, GDR. The
GDR has applicd for admission to
the UN, that is supported by the
Soviet Union and so many other coun-
tries. We say nothing. The minister
gave a reply the other day: we are
studying the situation. We do not
say: for the purpose of universality of
the membership of the Uniteq Na-
tions, the GDR should be there. We
are frightened by what they call the
Hallstein doctrine, They threafen
every country that it it has relations
with the GDR, in that case, West Ger-
many would break off relations. This
is » stupid threat and is never imple-
mented. The Soviet Union is there
with its embassies in East Berlin and
West Germany. Yugoslavia, Ceylon,
Syria, Iraq, Burma. Cambodia, Indo-
nesia and Tanzania have all consular
relations with the GDR and also with
the GFR. W are afraid of Bonn, of
the GFR seething with ex-Nazis, in-
cluding even the President Lubke
against whom charges are being made,
The GFR is a friend of the racist
states like South Africea and Portugal
and took up anti-Indian stand in re-
lation to Pakistan in relation to se
many other things. Her attitude is
reprehensible, About our policies,
about our leaders, they make all
kinds of reprehensible remarks, But
on the other hand we © .~-low before
the GFR. T do not so - do not recog-
nise the GFR. You may recognise
them. This is a peculiar world; all
kinds make this world. Let us recog-
nise the Federal Republic but jet us
go forward in regard to GDR. It is
the 8th biggest industrial country im
the wor'd, profoundly friendly to us;
it came forward with its suppurt te
us in the case of China and Pakistan.
It has advanced phenomenally im
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heavy chemicals, fertilisers, pesticides,
agricultural machinery; It can come
forward and he'p wus develop our
agricultural production. But we in-
sult the GDR from time to time. The
former Minister ot State, Mrs. Menon
went to West Berlin and made all
kinds of statements which I need not
repeat, Mrs. Pandit went to West
Berlin of all places to meet President
Lubke. Of course she never thought
of going to East Berlin, the capital of
the GDR. In February 1985 Presi-
dent Nasser gave a reception to the
head of the government of GDR.
Ulbricht. Our Indian ambassador
there boycotted that function! All this
happens because we are afraid. We
are getting aid from West Germany.
We get aid from America. Therefore,
kicks on our pants do not matter. We
get aid from West Germany, There-
fore, we must be always bowing low
and that sort of thing. Pandit Jawa-
har’'al Nehru had said in 1961 that
it was a fact of life, it was a fact of
geography that there were two Ger-
manys. Later he said, logically we
should rccognise Enast Germany, Of
courss he told us at that time
that after sometime perhaps by more
peaceful methods, without causing
some complications, the two Ger-
manys might come together and we
eould come to recognise the GDR.
Much water has flown down the
bridges since 1961 when Pandit Nehru
had made these formulations. We do
not even go so far as to open our
trade representation in East Berlin.
I would say that we shou'd have full
diplomatic relations with the GDR.
Immediately if you cannot do that for
whatever reason, you can do at leist
two things: open a trade representa-
tion in [East Ber'in, capital of the
GDR and start recognising the GDR
passports, Only recently two of their
ministers were here; the foreign
minister was helpful and rordial as
far as they were concerned. But per-
pona’ cordiality does not matter bet-
ween countries, You hav~ to back it
up by every kind of action.

APRIL 22, 1968
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Turning to the scene in Afro-Asims,
we find g whole series of coups-d'etat
happening from Indonesia to Ghana
and we suspect, everybody who is
knowledgeable suspects, the hands of
the CIA, the American central intelli=
gence agency and the British intelli-
gence. In regard to Asian-African
matters, a very positive response s
needed on such things as Prince
Sihanouk’s cal| recently for an Asian
leaders’ conference. From the Royal
Embassy of Cambodia in India we
got reports and specches made by
Prince Sihanouk. He has suggested
an Asian leaders’ conference; he show.
ed how wvery friendly he is towards
India. I am sure Mr. Swaran Singh
with his unfailing po'iteness would
say: we are considering this matter
sympathetically, But do not merely
consider these matters; do something;
meet them; meet these people; go
more than half way, They are our
friends a great deal more than the
GFR is 'ikely to be if we live to be
as old as M-thusela; it wi'l not
happen; they will not be really and
truly friendly as far as we are con-
cerned, It is from that point of view,
I would sav: why not give thought
to the possibility of breaking the
deadlock with China? 1 know it is &
very unpopular thing to say in this
House anything of that sort. But the
Prosident and the Prime Minister
have gone on record suggesting that
they were ready and wiling as far
as possible to settle, if we can do it
honourably, all the disputes with the
neighbouring countries, China and
Pakistan are n-ighbouring countries.
If, China seems sulky and recalcitrant
and intransigznt and irritating, what-
ever other adjective my friend Mr.
Kamsath might suggest, does it mean
that we stop search.ng for an honour-
abe unierstinding......

Shri Harl Vishou Kamath: Honour-
able,

Shri H. N. Mukerjee: We insist on
that, yes honourab'e settlement, The
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Prime Minister laid very great stress
on the idea of an “Asian alternative
to China" Mr, Ranga's heart ought
to be warmed when these references
are made. It is a dangerous formu-
lation, Jawaharlal Nehru had always
thought that Chinese expansionism
had little or nothing to do with com=
munist ideology but Jawaharlal Neh-
ru's daughter thinks the border dis-
pute with China is an ideological
struggle and Chinese “containment” is
possib'e only through American aid
to India! If that is the state of
things, we should know where we
stand, where this country stands. 1
will refer in this connection in all
striousness to an article writlten by
Pandit Sunderlal, a Gandhian of long-
standing and  well-known to many
members, here, at least to senior
m-mbers of the congress leadership,
who wrote an article in the weekly
called ‘Now', a weekly with which
one of our former cabinet ministers
is close'y connected. In that he re-
ferred to somz possibilities of under-
standing with China which had been
cherished by Nehru bul which vanish.
ed on account of the recact.oniy in-
fluences prevai.ing in ths foreign
office, in the set up, in which Jawa-
harlal Nehru had to operate towards
the end of hig lile.

1 shall take about five minutes, Mr.
Deputy-Speaker. If I am asked on
what basis I am asking for an under-
standing with China, 1 cannot fully
answer it; 1 cannot be expected fully
to answer it. But if Nehru could
off:r mediation by the World Court,
why not we begin to think in terms
of some kind of mediation? Why not
sound ccuntries like Rumania or the
UAR or 'Tanzania in whom boath sides
may have confidence? The present
slta emate punctuated by o-casional
irritations from China to be answvered
by protest notes from India, which
our foreign offize is adent at mass-
producing, serves the Chinese aims
and goes against India's interests.
Delay is dangerous; to overcome
Delay is the test statesmanship,

Turning to Tashkent and Indo-
Pakistan re.ations, 1 wou.d say what
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is known to everybody. The essence
of Tashkent is the desire for concord
and co-operation and it is time to
ask oursevies whether the price which
we are paying for maintaining the
present posture of things is greater
or less than the price which might
have to be paid for settlement, an
honourable settlement. The position
today is such Mr. Mathur is not hcre;
he hinted at this—Mr. Bhutlo can say
I am quoting the words “The Chinese
are our friends but they also must
know that the Americans are our
allies.” Pakistan today has geincd
access to Peking as much as to
Washington, Only yesterday Mr.,
McNamara, Defence sccretary of the
United Stiates practised special plead=
ing in favour of Pakistan before the
United States congressional hearing.
So long as India js determin-d not
to talx about Kashmir this peculiar
position with its attendant risks is
likely to presist,

I ask in all seriousnsss, are we
read 1o view with equanimity the
idca that there is litlle or no possi=
bility of the Kashmir question being
solved by peaceful and bilateral
means wh.ch is envisaged by Tash-
kent? And in that case, can we
prevent the Securily Counci! being
wpgain  brought in by Pakistan, with
all the dangerous possibilitics that it

implics? Th.s  is exactly what is
b ing dong at this present momen';
at the present moment, there are

American cfforts going on; the United
States' press reports are very clear on
this poit, that thcy are env.saging
the Securily Council being brought
in again,

I would suggest that deep down,
in spite of many outward appearan-
ces, Pakistan is beginning to opt for
modrni.y, with somz kind of decent
secular ex.stenc>., Deep down, there

is goodwill among our people, not
scen on account of the crust of
bitterness  which overlies it, If

Kashmir can be settlrd on the basis
of an acceptab’e formu a, the common
interests would soon come to be
properly pursued. What happened
after Tashkent? At least, Tashkent



12589 D.G. 1966-87

[Shri H, N. Mukerjee]

meant disengagement in Kashmir
and the idea that we shall setile by
talks and not by force whatever dis-
putes which we have got. The last
round of Indo-Pakistan negotiations
in 1983 had provided some fruitful
idvas; ideas ia regard to trade pro-
tocols, agreements on river valley
projecis and so on and so forth but
they were nol pursued properly;
engineering data had been exchanged
in regard to Farakka and Teesta
river projects. Some figures might
have been disputed, but a scttlement
after an cffort and meeling is per-
feot'y possib'e. Pakistuni infiltration
takes ploce in Assam, in West Bengal
and that part of our country. Pakis-
tanis are making charges aboul
India cvicting many people wrongly
and sending them back intp Pakistan.
This matter could be settled, After
Tashkent agreement, we could do
something about it. We could put a
moratorium on at least Wwhatever
eviction might be taking place, and
tell the world that we are no longer
practising any of these evictions;
that we are not postponing this
mratter, but we are going to settle this
matter. Bul we are not doing it.

We have not also pursued with
Pukistan the cultura] and other con-
tacls to the extent that is desirable.
If Pakistan does not behave wel'—
many of us are almost agreed in

this Housc that Pakistan docs not
behave well: Pakislan  continuously
gave us pne provocation after the

other: Pakistan is motivated not only
by her own self-interests but Pakistan
is prodded by friends like McNamara
and company, (Interruption),

Mr. Depaty-Speaker: Order, order.

Shri H, N, Mukerjee: Pakistan does
not behave we’'l, but if Pakistan does
not behave well, it should not mean
that we give up the effort and pay
back Pakistan in Pakistan's own coin.
We must not do that.

1 would remind the House that
Jawaharlal Nehru in 1856 had made
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the offer in regard to the cease-firé
lino in Kashmir, which could bé
revived with whatever modifications
we might think of in the interests of
either country. Some suggestions i
regard to the settlement of this
matter have to be put forward, Is it
that we are going {o have an eter-
nally unprofitable debate? Is it that
Pakistan would come and put forward
their Kashmir case and we just reply
that in regard to Kashmir, the matter
is settled and we have nothing what-
cver to say? If we do that, how can

the Tashkent agrcement b: imple-
mented?
Mr, Deputy-Speaker: The hon

Member's time is up,

Shri H. N. Mukerjee: Sir, 1 shall
finish in a couplz of minutes. How
is the world to understand our posi-
tion? If, as a matter of fact, this is
the kind of thing which has been
poing on during this p-riol, how are
we going to set.le it? How are we go-
ing to settle jt, if Pakistan is raucously
raising its voice and says that Kish-
mir is the principle dispute with India?
Let us say that if a settlement with
honour is envisaged, w-~ are reidy
for it. Let us g» further and say that
in spite of Pak'stani provocations anl
pinpricks, all necessary initiatives in
this regard will b» adop‘ed bv us,
Let us remind ourselves a*out what
Lal Bahadur Shastri s1'd in his last
message: that wn shal fight for peacs
between our twp countries with the
same determination which we showed
when we were fighting with arma
against each oth-r. We n=ed a policy
of courage, Imaginative and realistie
at the same time.

Let not Pakistan's recurr-nt and
irritating adamancy defl'ct vs from
the path where duty and self-int-rest
summon our country; that is the path
of understanding. And that is why
1 say with regard to our dispute with
Pakistan, it unhappily does include
Kashmir; though we do not agre= to
the formulation, in the ey-s of the
world it does include the question of
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Kashmir; in regard to our dispute
with Pakistan, in regard to our dis-
pute with China, we should settle the
matter. We should take the initiative
in order lo sett'es the matter,

oo 9 afz 7 fagafy w1 89 1)

If we make an effort and yet not
succeed, we are not to blame. But
We must show the world that we are
taking the necessary initiative.

An hon. Member: How? (Interrup-
tion).

Shri H. N. Mukerjee: That exactly
is the point which we have reached.
It is no longer possible for us merely
to say that Tashkent is there, and
we are implementing the Tashkent
agreement. If we really and truly
want  to implement the Tashkent
agreement, we should take certain
initiatives and tell the world that we
are taking these initiatives in order to
make sure that between India and
Pakistan no outstanding issues remain.
Pakistan or even China, may be very
powerfu'. China may dangle what-
cver atomic weapons she may have
gol, but it ¢ Gy no more tian give
us provocalions and irritations on
the frontier. There are countries like
the United *.rwe- of Americs who
have bases at 500 different places who
can spend Rs. 12,500 crores in one
vear in South Vie'nam. It is from that
quarter that our freedom is endanger-
ed. If we do not realise it, then I do
not know what hopes we can have in
regard to our foreign policy. Buty do
say, | do not wiint us to go and mul-
tiply our ememies. I want usto behave
with dignicy, with self-restraint and at
the same time, show that we are a peo-
ple with an anticolonialist tradition;
that we are not going to stomach the
new colonialism which is sprouting its
head today in such 3 wicked fashion
particularly in a place like Vietnam
where napalm bombs and poisonous
gas gre being used in order to demolish
in blood the freedom and the rights of
the people. We have always stood for
the freedom of all the peoples of the
world and we should continue fo
do so and our Foreign Minister
could easily summon that courage; it is
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that self-reliant eronomy about which
Shri Mathur spoke with feeling, And
with courage, with imagination, he can
then alone would our foreign policy
be worth-while.

Shri Bhagwat Jha Azad (Bhagal-
pur): Mr. Deputy-Speaker, Sir, the
report of the Ministry is a fairly
detailed one and is depicted objece
tively rather to say factually about
the events of the year. We under-
stand and hold that the most im-
portant event of the year has been
the Tashkent agreement. The con-
flict wag imposed on us. It was not
to or liking; the aggression was
committed on us by Pakistan, and
therefore we were forced to fight in
self-defence, We have shown how
we could preach for peace and yet
fight for our defence, and there ore,
thig year also is an important year
from the military point W wiew:
that we showed to the Pakistani
aggressor and her allies, Ching and
America—both—that it is not poss
ble for g country which is fighting
for peace to gurrender its govereign-
ty. Therefore, though we fought
in self-defence, though we did all
this, when the time came that there
should be some talks gnd agreement,
we immediately went for the Tash-
kent agreement. We  congratulate
the Government, our animhllinis-
ter on the wa; did gnd the way
they showed yc:\l:r?ge in  Tashkent,
that though we were militarily
victorious, though we had occupled
the territory, though we had seized
Pakistani posts and their control of
strategical points, yet, we withdrew
because we want to live in peace,
not only with our neighbour but also
with the whole world. That is what
the founder of our foreign polev,
the late Prime Minister, Jawaharial
Nehru, gave to thi; country. There-
fore, 1 feel that the Tashkent agree-
ment is an agreement wheseby we
forced Pakistan to say that it ghall
not use force,

When fthe aggression was there,
when efforts for g settlement were
sought to be made, our Prime Mini-
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ster procluimed that we ghall not
withdraw and we shall pot talk unless
there was a declaration by Pakis-
tan that it shall not use force,
whereas they gave the condition that
they ghall not withdraw or they
shall not cease to fight unless there
is come machinery to salve the pro-
blem of Kashmir. I must say that
our condition that there must be a
declaration that there will be no use
of force was accepted by Pakistaa
and then we came to the Tashkent
agreement.

Now, the second part of the story
has to be told. We have strictly,
both in spirit and ip letter, observed
the Tashkent agreement. But on
the other side, Pakistan is not doing it.
1 am surprised by the latest techni-
que and strategy of the Communist
pa-ty—I mean the right wing. On
the left wing. I have nothing to com-
ment. They had better continue to be
placed in jail under the Preventive
Detention Act when DIR goes. I am
surprised by the latest {echnique
of the Cammunist party, right wing.
Shri Hiren Mukerjee just now said
and he went op saying that there
must be 3 talk and division of Kash-
mir. He said (Interrupiion).
These left communist, who were
traitors to this country and who
tried to move with China to sabo-
tage the independence and sovercignty
of thig couniry have got the cheek
end courige to say in this House
that it is the right thing. Sir, the
best place for all the left commu-
nists is in the jail. But I am *sur-
prised about the right communists.
Mr. Mukerjee s1id something sbout
the economic policies. In most of
the points. he agree; with me. But
1 was surprised when he said that
there must be from our side syme
sign and indication of friendship to-
wards Pakistan, Ts it not enough
that in spite of the military victory,
India signed the Tashkent agree-
ment? 1g it not enough that we
showed to Pakistan that we want to
live in peace? What does Mr.
Mukeriee mean? Why did he not
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mention China, which is the greatest
expansionist power in the world?
Why did he forget USA and China
trying actively to  help Pakistan
agiinst us? Why did he forget to
mention that? Whereas the Tashkent
agreement ig g landmark for us, events
afteswardg are showing that Pakistan
is not observing either in letter or
spirit the Tashkent ggreement. There-
fore, we have 1o be vigilant about it

I am sorry that in spite of all this,
the two friends, USA and UK, our
senior partner in the Commonwealth,
are not sti]] see'ng reason. They are
only trying to siy that they want to
have peace in the world. Their
actions, as they are, do mot Indicate
that they really want peace. This is
demonstrated by their actions towards
Pak’stan,

1 must say to the right communists
that we are thankfu] to the Soviet
Union. Possibly they might say, well,
they are the party in this couatry who
are trying to project the friendship of
Soviet Union and India. We saw the
nonsense objection raised by Dr
Lohia in the statement. We are
thankful to the Soviet Unian who
kave tried thei- bast. We have al-
ways kept them informed and they ase
trying their bost to see that Pak stan
sees reason, We are thankful to them.
But it must not be taken as &n indi-
cation by the right ccmmunist ‘riends
that there is some change in  the
Sov'et Unien about Kashmir, 1 do not
hold like that. T feel that they have
still got the sime stand regarding
Kashmir. We still hold that  they
want that this should be settled peace=
fully, We also want it to be settled
peacefully. We have shown enough
evidence of it by ag-esing to  the
Tashkent declaration. But unfortus=
nately. the two other friends—USA
and UK—who talk of peace. but pre-
pare for war, are consistently trying
to run down India. T will ghow how
they are doing it by their actions and
not merely in theory.

Before 1 do that. 1 would congra=
tulate our Foreign Min‘ster for the
objective review given at pages 31
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and 32 of the report of the External
Affairg Ministry about Vieinam situa-
tion. It is very well said that thece
¢an be no mulitary solution of Viet-
nam. There must be 3 Geneva type
conference and the aerial bombard-
ment of North Vietnam must stop if
America wantg to fight for peace, as
they profess to do. If America really
wants a solution and meang to fight
and contain communism in this part
of the world, it must withdraw its
fo-ces from North Vietnam and there
fnust be a united Vietnam by peaceful
means. I stand by every sentence in
pages 31 and 32 of the report on the
Vietnam jssue.

1 do not worry about the war-
mongers and the racialist American
press who have been trying tgo say
nasty things about Mrs. Indira
Gandhi's visit to USA, while all the
friends are shouting *What a wonder,
what g wonder!™ [ will just now quote
from the American press, what they
have written in the Baltimore Sun
or possbly Washington Post abaut
thig wvisit.

But I tell Mr. Swaran Singh, don't
wor:y about that. He must tell the
House that all those stupid things,
that it was drafted by a junior officer
who was reprimanded by the Foreign
Secrctary, are all nonsense and the
policy of the Governmant ¢ India on
Vietnam standg ag given in the Exter-
nal AfMairs M.nistry's report al pages
81 and 32 alzng with the five condi=
tions mentioned objectively. T warn
that if anybody wants tg deviate from
that policy. he invites doom for him-
scl®, for the government and for the
party who try to do it. We also want
8 peaceful solution of Vietnam and
we gre prepared to help in anv way.
That is what Mrs, Gandhi said in
Ame-ica. But the American press
have got a habit of saying certain
things. The Washington and New
York press reported that Mrs, Gandhi
had s3id it privately in that country
and therefore there is silence, 1 do
not find any silence. The report of
the Externa] Affai*s Ministry js very
eandid and clear. It hag very nicely
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summed up the situation. I thank
Mr. Swaran Singh for it. I must
thank him because in these mwnihs
since he took over the Foreign Minis-
try, he has found his feet. I must
warn him that he must clip his orna=-
mental wings. I wish he should carry
on the department gingle-handed till
he gets bette: men to support him
and not ornamenta] wings who are
moving round him, 1 warn him; he
must clean his foreign department. I
know it ig mostly dominated by men
who only look towards the West. 1 do
not want to look either to the East or
t3 the West. We want 15 look to
both.  Jawaharlal Nehru hag given
thig country the foreign policy of non-
alignment. But the Externa] Affaj-s
M.nistry is dominated by those who
are biased in favour wf USA and UK.
It must be cleaned. He must clip his
ornamental wings at every level. Let
them sit and draw  sumpluous sala-
ries. but Jet them not try to make this
country deviate from the policy of
non-alignment.

We are sorry for the United States
of America. Qur Prime Minister has
bzen there. They have showp great
sympathy 1o save domncrar, in this
part of the world. But they have not
Bot one word to say about Pakistan
whizh is flirting with Chin1. Pakis-
tan has just now held @ paade in
which Chin2se MIGg and tanks were
demonstrated s'de by side with
American Pattons and sabre jets, How
did Mr. Johnson and his adminicira=
tioa like the Chinese MIGs trying to
kisg the American sabre jely whrn
both were flying together in that
parade?

Mr, McNamara giving evidence
before the'r Foreign Relations Com-
mittee s3id they have got certain cona
ditions whean they give aid tg other
countries. He said,

“Qur military aid programme
al) over the wo-ld is associated
with a seriet of restriztions which
w-'d prevent that from happen-
ing” bokeoem L
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May I ask him, what happened to
those conditions and assurances taken
from Pakistan agbout not attacking
India?

Shrl J. P. Jyotishi (Sagar): Despite
those conditions, Pak.stan used the
American weapons  against fIndia
during the last wa:.

Shri Bhagwat Jha Asad: Exactly.
Those cunditiong were given, but the
Palion tanks and sabre jets were
not used against China, but against
India. Let not Mr. McNamarg talk
hypocritically and try to fool this
purt of the world. If they sincerely
mean to fight China, let them help
India, which js the bulwark of de-
mocracy in Asia. We would also like
to fight Ching and commun.sm in this
pact of the world, but not in th.s way
trying to impose conditisng both
politically and cconomically.

Senator Morse, who had been to
this country as the head of a dele-
gation, examined Mr. McNamara in
that committee, He tried ty say, “By
helping  Pakistan and  giving  her
military aid, we wll have very ad-
verse reaclion in that part of the
world. We would nat b» able to fight
communism.” But Mr, McNamara t:led
deliberately, clearly and distinctly t
help Pakistan and sa.d like this:

“While replying to questions
by Mr. Morse the Defence Sec-
retary appeared to h>xdge and
repeatedly avoided putting Pakis-
tan in an unfavourable light be-
fore the committee.”

The entire evidence of Mr. Me
Namara shows that he wanted to say
that the coming close- of Pakistan
and Ching is due t5 the dispute bet-
ween India and Pakistan. Mr.
McNamara's admiaistrition did  no!
see who was at fault and who attack-
ed in the last aggression. [Even it
there is a dispute, thig has to be set-
tled peacefully.

14 hrs,

The American administzation hms

absolutely shut its eyes to the realities
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and is only talking and shouting in
termg o. defending thig part of  the
world  against communism. I mugt
s1y, if they really want it, the only
country which can fight communism,
the only couatry which can contain
communism and can fight Chinese ex-
pansicnism ig India. But they are
only telling us, huve the nuclear
umbrella and for other things, what-
ever we waat, they will be  there,
kezping conti:cl over from there gnd
when somebody comes they will lonk
after us. At tiic same t me, they say,
they will go on helping Pakistan.
What can be a cleirer exposition than
this, when they say that they are pre-
pared to help and they are prepared
to help by g ving non-letha] weapons.
Taat has been saii1 about both India
and Pakistan. 1 ask our [Foreign
Minister, did he ¢ . to see that when
they said “nin-letha] weapons”, non-
letha] weapois t. Tnlin meang spare
pa:ts for trucks anl bull-dozers to
prepare roid- p strotegc areag and
non-lethal weason; for Pakistan will
be lzft tg the <'s:retion of the Penta-
g:n to decide? In the c:ie of Pakistan,
the Pentagoa wou'l like to define
what is it. 1 am not saying anything
of my own, I am on'y quoting USA
Press—Washington Post. 1t gays:

“The U.S. decizion does not
mean that Pakista: cin  acquire
gpire Dparts ‘or i's  grounded
F-84 gnd F-104 "ghter planes
where the pinch is most acute.
But the Pentagon 1.5 -f what is
“non-lethal” was -lescribed as
subiect to changa “epending on
“Political consideratior’.”

Therefore, the Pentagon wiil say that
spira pirts required for pation tanks
and sabre jets are non-lethal weapons
as far 1s Pakistan is conterned where-
as for India it means spare parts for
irucks and bull-d>=2-  For Pakistan
noa-lethi wepons —e'n spare parts
for patton tauks -ni sabre jets, all
tho-e usel:ss weanos which they have
shown during ‘he last econflict. S5till
the want to arm them. They want
to arm them against whom? Are they
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atill arming Pakistap to fight China?
Are they still giving them weapons to
fight China? Where is that logic, I
want to ask my hon. friends from the
right, left or the centre? What for is
the military aid for Pakistan now?
To fight against whom is that being
Eiven? s it to fight against Vietnam,
against Korea, against China or against
Burma? To fight against whom are
those military weapons being given,
I want to know. Do not try to show
hypocrisy in this part of the world.
If you rcally mean peace, if you really
wan to fight China, then go on help-
ing this bulwark of democracy—India.
But if you help Pakistan, we will treat
it, every man in this country will
treat it as an aggression against India.
India could not have met with that
aggression without the connivance of
either the United Kingdom or America.
Any asggression on this country by
Paikistan will be treated as an aggres-
sion with the direct help of America
or the United Kingdom. Otherwise,
there is no logic behind it. If there
is any o her logic 1 would like to know
it from the Minister of External
Affairs. I know he cannot reply for
the United States of America. But I
would like to know from those friends
who say that this aid is to fight China,
whom *his military aid will now help.
Previously it was to fight China. But
now agiinst whom is this aid given?
China is their best friend. Therefore,
i they give military aid to both the
countries—they give us aid to fight
Chint and not to have aggression
against Pakistan......

Mr, Deputy-Speaker: The hon
Member should try to conclude now.

Shri Bhagwat Jha Asad: Mr.
Deputy-Speaker, you are ringing the
Be'l to show that my time is up. But
let us ring the bell to say that any
military aid to Pakistan is an aggres-
sion agiinst India and not against
China. Therefore, it should be very
elear what they are trying to de.

Another important point I would
"%e ‘o mention is about the United
Kingdom. It is not necessary for me
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to enler into the details about United
Kingdom. I moved a resolution about
India quilting the Commonwealth.
Since then my view has been endors-
ed every alternale day by our lead-
ers—firstly by the late Prime Minisler,
Shri Shastri, the second day by Shri-
mati Indira Gandhi, the present Prime
Minister, and the third day by Shri
Morarji Desai. Every day, every man
in this country, without any difference,
has said that no country in the world
has wronged us sg much, has tried Lo
kill us when we are defending our-
selves, as the United Kingdom. I need
not go into the details now. If and
when the occasion arises | will give
them. There is another calalogue of
events, even after the conflict, against
United Kingdom. I would like to ask
Shri Swaran Singh, has Britain releas-
ed those necessary spare parts? I
think they have not. They have given
us the licence. How that licence is
being processed we know. Let the
Minister of Supplies say that the senior
partner in the Commonwealth, Britain,
is still trying to help us. 1 know that
Mr. Wilson came and apologised 1o
Shrimati Indira Gandhi in the airport
saloon and said that he did not know
the papers, Mr. Bottomley knew them.
He read them, what the offi~ers pre-
pared them and he was told that it
was like that. Let Shri Swaran Singh
tell the United Kingdom and tell this
House that we wanl normal relations
with the United Kingdom as we have
with other countriez in the world.
‘There can bz no special relations now.
No man in this country can now agree
for its special position in the Com-
monwealth. The Commonwealth should
be there with Canada, Australia and
other countries minus the United
Kingdom. If that is not so, India shall
not tolerate it. I am happy that the
military officers also agree that there
should be no such relations.

I would welcome the opportunity
of developing closer friendship with
France, France is the door to Europe
today. This smal] island, the United
Kingdom, whose economy has been In
doldrums, is now falling at the feet
of de Gaulle seeking entry into the
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European Common Market. Because
of the NATO trouble de Gaulle *vants
to help Britain. I do not know how
far he will succeed but he is trying
to do that,

Then, there are some ta'ks going
on in this country that Nehru's foreign
policy or political policy was very
good but his economic policy was
wrong, and it is attributed to a very
big man in this country, 1 would
like to say only one thing. I would
like 1o say with evidence that the
policy of non-alignment is a wvery
delicate, sensitive, instrument of
force given by our late revered
leader Jawahar.al Nehru. This policy
means not only a political policy to
be isolated from the eccnomic poiicy,
but it is a poiizy which has generated
dignity and honour for this country.
If there is a slight twist in this by
economic pressure either from the
east or the west or from both, there
will be strain and ruplure on the
poiicy of non-alignment. Look at the
recent trends in the economic field.
Look at this fertiliser deza’, What
does the American capital want? What
does the World Bank—I am sorry, it
is a misnomer tlo call it the Worid
Bank, it is the American Worid
Bank—want?  Foreign capital can
ask for profits, cin ask for guarantce
against na‘ionalisalion. Why do they
want price control? Why do they
want to have distribution in their
hands? For example, in my consti-
tuency, it is not my Government or
I myself, but the American peace
corps which will distribute fertiliser.
They may spare you, Shri Swaran
Singh, and your constituency, but in
other constituencies this is what wi'l
happen. That is what they want. This
is the trend of the Indo-U.S. Founda-
tion. Why not they advise and the
top man in this country administer
the Indo-U.S. foundation? Why do
they want to have distribution in
their hands? They say there are a
million people in this country who
are the media of communiza’ion with
the masses. Let me not be so strong.
1 do not believe mysell. 1 am in an
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under-developed country., We are
subject to lemptations. Therefore
when the American Foundation come
in a massive way with double the
amount to be spent by the University
Grants Commission, they want to cor-
rupt the intellectuals in this country.

It America really wants to fight
communism, if America really wants
to streng hen this country and demo-
cracy, let them come as friends. In-
ternational co-operation is necessary.
But international co-operation as it Is
now being demonstrated by Indo-
U.S.A. Foundation is not in'ernational
co-operation. Economic aid is good.
But the present fertiliser deal and the
insistence on channeling all economie
aid through World Bank is not good.
Shri Asoka Mehta cannot now talk
to his counterpart of the U.S. Adimin-
istration, the E onomic Secretary. He
will have to go to Mr. Woods, the
Chairman of the American World
Bank for getting everything cleared
through the World Bank. If that is
not so, I would be happy to be cor=-
rected by Shri Swaran Singh. What
1 say is, this twist that is being given
by the Press to the economic po icy
is not good. I mus! warn our friends
about it, We want to be friends with
this populous democracy, with that
prosperous democracy, the richest
country in the world. We want the
ro-opera‘ion and sunport of the Unit-
ed States of America. But let them
not forget that the way they have
demonstrated their help has brought
doom to many countries. They went
to China. But, then, what happened
to China? They wen! to Viet Nam.
What has happened to Viet Nam?
They went to Korea? What has hap-
pened to that country? So, that has
to be borne in mind. We want aid
and support from them. But let them
not pre=surise us and ask us to change
our policy about public and private
sector.

1 would conclude by requesting Shri
Swaran Singh, to remember that if
this policy of aid and co-operaticrn
Trom the countries of the West con-
tain political leverag? %e shou.d bry
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40 resist it. We want equity capital
from other countries, but it shoud be
on honourable terms. We want to
develop, we want to become strong to
fight the Communism from China.
But the way the United States and
the United Kingdom are saying they
are helping us is not the way in which
we want them to help us

Bo, I would say in the end that the
report regarding Viet Nam is wvery
good. It is also very good about some
other matters. But I warn him on be-
balf of my countrymen, on behalf of
my friends who think like me, that
these things should be taken into con-
glderation. We should always keep
ourselves immune from the pressures
‘of those countries so that this demo-
cracy may develop and prosper.

Bhri U, M. Trivedi; Mr, Deputy-

Bpeaker, Sir, the foreign affairs is a
very vast subjert and, unfortunately,
the {ime a'lotied for the discussion
of this subject is very little. T have
been feeling that our foreign policy
al] along has not becn a policy of our
ewn national outlook but a policy
which has been guided by fears and
Jfavours, We have got fear complex
of particu’ar nations and we react
according to ‘them. When my hon.
friend, Shri H'-n Mukerjee, in very
eloquent lang e was p eading the
.eause of rerognition of GDR. 1 was
thinking in my mind whether he
would apply the samc con-ideration
,In gotting recognition for Taiwan or
Israzl?

Shri Bikar Alj Mirsa (Warrangal):
Wou:d you?

Bhri U. M. Trivedi: I would

Bhrl Ehadi'’kar (Khed):
ration of nitional interest

Conside-

Shrl U. M. Trivell: Yes conside-
ration of na ional intere!t, but with=
eut fear or favour. If you are to be
a nation and vou want to be held
high as a nation br the world you
shou'd not b: afriid of any nation.
If you are afraid of any nation, the
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wor!d will not call you or treat you
as a nation, It is this that has to be
considered first and foremost. You
should not forget that you are a
nation, & big nation, the biggest de-
mocracy in the world. You should
not allow other countries to diciate
terms to you. It is for you to realise
that it is not for the United Arab
Republic to dictale terms to you or
tell you that you are negotiating for
arms with Isrmel. Why should Wwe
allow them to come and tell us that
we shou'd do this or that?

Shri Bhagwat Jha Azad was telling
us just now that we cannot be dic=
tated terms by the Uniied States. 1
agree with him. I do not want us
to be dicta'ed terms by the U.AR
also. I do not want terms tg be dic-
tated by anybody. Why is it that
Saudi Arabia is giving a loan of 100
million doilars te Pakistan to pur-
chase arms to fight us? Why are you
afraid of i1? You should not be afraid
But | say that you are afraid. You
are not bold to negotiate properly
and on proper terms; but that is what
national spirit demands, It this
country wan's to stand as a country
whi:h must be respected in the world,
then it must consciously feel that it
is a very big country, a great coun-
try whizh cannot be cowed down by
the wishes of other countries who
are here like mosquiloes.

Pakistan is there, It has duped us
on several occasions. But that is il
tradition. Why should we fal] a vie-
tim to her? We need not be afraid
of her., Why are you afraid of her?
Our soldiers mar hed egainst them
and drove them out, showed the bal-
tle, showed them what they were
worth and then we had the Tashkent
Agreement. We do nol want war
But, at the same lime, we do not want
to fight shy of it. Do you mean te
say that because of Tashkent there
should be no future war? Do yom
mean to say that because we have
once fought a war, we shouid fight
shy of ano her war? No, we are not
going to fight shy. We will face it
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We are not afraid of Pakistan. For
that matter, we are not afraid of any
country. We know that Pakistan was
hobnobbing with the British to get
arms; then they were hobnobbing
with the United States; now they are
hobnobbing with China, setting up
China against us. We know that they
are doing all these things. When we
know all these things, what prevents
us from making preparation to defend
ourselves and protect ovurselves? We
cannot afford to lag behind in our
preparations to meet the enemies.

Very recently in the other House
there was a- debate und some hon.

Members raised their  vaices that
G.D.R. should be recognised. But
what is it that GD.R. does? I have

got a clipping here, a translation of
the original in German. That says
that every geography book and every
atlas that is being produced in G.D.R.
shows Kashmir as a part of Pakistan
and the whole area of NEFA is boing
shown as belonging tp China, Ladakh
as belonging to China. In the face
of that, what face have they got to
say lhat G.D.R, should be recognised
by us. This is sumething which we
should guard against. People in this
*ountry who are talking so glibly are
falling into the trap of G.D.R.

They come and tell us here that we
should learn a lesson from those who
have grown strong. Although they
are not numenically so strong as us,
they have got the courage of their
sonviction to say what they feel. Why
should we not learn a lesson from
them? Bul you a'ways gel into this
habit of yielding to propaganda,
yielding to the lobbies. When some-
body, some representative of G.D.R.
comes, you provide him with free
ears, receptions, forgetting even the
protocol, be.ause we have not yet
recogniised them. We spread a red
sarpet for them. But when the Pre-
sident of Israel comes you charge him
Rs. 400 for providing him with cars.
What a shame it is* We have got
frade relations with that country,

APRIL 22, 18668

D.G. 1986-87 1260+

even though we may not have re-

cognised them.

1 remember that four days befors
Shri Lal Bahadur Shastri went o
Tashkent I had spoken to him about
Israel. He told me, not once but
thrice, that he would see that the re-
lations with 1Israel improve. But,
instead of improving our relations,
what do we find? We are drifting
away from them. We are getting
more cowardly in our relations with
Israel.

When a question aboul recognition
of Taiwan is asked you will simply
smile. Taiwan is a small country
but it has got a well-equipped army
of 6 lakhs people. They are prepared
to jump at the neck of the so-called
Chinese Republic, the moment China
attacks us, why not make use of it?
Why not tell these pcople of Taiwam
to release China from the clutches of
these people who have killed thou=
sands and thousands of lakhs of peo-

ple? We do not kill people. If we
were bent upon killing, this Nags
problem would never have arisen

These three lakhs of Nagas are troubl-
ing us daily and cvery day we have
the Naga problem or thc Mizg prob-
lem. We cannot destroy Lhem. Rather,
we do not want to destroy them That
is why they are there and we ar®
suffering. Bul these peop’e of China
destroy others. Their hands are gory
with human blood. Whenever Lhey
attack us, we cap seek the assistance
of Taiwan to put them in a difficult
position.

After all, in the East, in Asia we are
lhe greatest democracy. The other
one is Malaysia. Israel is another
country with whom we can be friends
But we want friendship with dicta-
tors, people who are not in the same
position, or have not got the same
form of Government as we have got
We want to have truck with them;

we do not want to have truck
with people who think and act
in the same way as Wwe a@
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This disgraceful state of affairs is
rather not to be tolerated any longer.
The people have got their own ideo-
fogies and they go on talking about
them. But, even in talking aboul
them, they must realise that Jogic does
stand scruting sometimes, The estab-
lished facts must be realised. What are
these established facts? When we
recognised China in 1950, we recog-
mnised China because Chiang Kai-shek
was not there, Why are we not doing
the same thing with others? We
fought with Spain and we did not
recognise Spain because Franco was
there. Now, we have recognsed
8pain and we have sent one of our
Maharajas there to be our Ambas-
sador. I ecannot understand what
prevents us from recognising Israel.
Why are we not doing that? Why
are we not trying to learn lessons
#rom others? These 25 lakhs of peo-
ple of Israe] are holding 7 crores of
Arab people at bay. How are they
doing that?! What are their achieve.
ments on the agricultural side, che-
mical side, mechanical side etc.? We
do not want tp learn any lesson from
Sheir achievements. We do not want
#o open our eyes. On the other hand,
there is a contempt—contempt not
aTisng from our mind—but because
our friend Nasser will get annoved.
But Nasser is hugging the King of
Buudi Arabia who has got the cheek
%o say that he would give one hun-
dred million dollars to Pakistan to
purchase arms in order to fight India.
1 will ask the hon. Minister, Sardar
Bwaran Singh, to look into these facts
in a logical manner. It is true that
fogic may not be very much helpful
In coming to any conclusion when the
question of national jnterest comes.
But our national interest lies in this
Shat we must seek the friendship of
#hose who can be inimical with our
snemies. It is necessary and it s
most logical that the present attitude
of ours must change.

Shri Bhagwat Zha Azad was very
wight when he said something about
sur Indian Foreign Service. It is
pecpled by people, who have got a
particlar type of outlook, who are
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snobs and who want to remain snobs
for a long t me to come. I have been
pointing out here about the instance
when one man in the Foralgn Ser-
viece, who did not know who
Shenkaracharya was, was foolishly
asking me who that bloke was. There
was another chap who told me that
the modern writer Vatsyana was the
fellow who wrote Kama Shastra.
Kama Shasira w-s not written ves-
terday. This fellow was introducing
thisg modern writer Vatsayana ag the
writer of Kama Shastra. These people
know only how to wear & pamt and
tie. Such people who are snobs, are
there in the Foreign Service. A Com-
mittee was appointed to go into these
things. I would like to know whom
did this Committee examine, why did
they not examine the Members of
Parliament and what conclusions have

they arrived at. I think that this
snobbery which exists in Indian
Foreign Service must go, because

it is doing great harm lo the country.
When we go to forelgn land, we face
the ignorance depicted by these
gentlemen, by these very well dress-
ed persons. This ignorance they
depict of the nation, the country, is
miserable. 1 would suggest that
immediate steps must be taken im
th s direction.

I am sorry to say that in making
appointments to our Embassies abroad
the question of minority and majority
communities still persists in our mind.
This two-nation theory has gone from
our country. This question of mino-
rty and majority also must disap-
pear. We have got no minority and
majority communities in our country,
We are all Indians and the appoint-
ments must be mide on the basis that
we are all Indians and not on the
basis that because a Muslim country
wants a muslim, a muslim must be
#ent there. Why should a Muslim be
sent to a Muslim country? Why
should not the Hindus and others be
sent to a Muslim country? If the
Government of a Muslim country is
not prepared to accept a Hindu, we
should break off the connections withk
them, It is for us to decide why
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should be sent where and It {s not
for them to decide that only a Mus!im
ghould be sent. I have seen that
only Muslims are appointed in Mus-
dm countries.

Bhrl Swaran Slngh: That Is wrong.

Bhri U. M. Trivedl: You will find
out something from somewhere and
say that I am one percent wrong.
But 1 have got nine nimes that are
there. Why do you appoint pzople
on this basis? It i{s a shame and
disgrace. I will be very happy it
you can say that it is not so.

Dr. M. 8. Aney (Nagpur): Shrl Srl
Prakasa was our first High Commis=
sioner to Pakistan,

SBhrj U. M, Trivedi; Yesterday only
T was submitting that it is not necos-
sary to have Nagaland under the
Ministry of External Affairs.

Shri Swaran Singh: That I agree,

Bhri U. M. Trivedl: T am very happy
‘that you agree. It is high time that
this fear of Scott being annoyed,
‘Shri  Jayaprakash Narayan be ng
annoyed and some others being anno-
yed and such others getting annoyed
must go. It is for us to determine
what action we shou'd take. It is a
shame and disgrace that three lakhs
of people cannot be controlled by
this whole country. What right have
we to rule this country, if we cannot
«contral these three lakhs of peopls
who are geiting trained in Pakistan?
Tt is a shame and disgrace that they
are allowed to kill our men. If &
Naga ‘g killed he becomes loval, and
#3 long as a Naga kills som>body else
he is hostile. How long are we to
tolerate this state of affairs? What
stamp Is thrre to show that one ls
loyal and the other is dis'oyal? This
country Is meant for all. We all of
ug will certainly remain loyal. For
the past 17, 18 years we have tolerat-
ed this state of affairs, which we are
oo longer able to control. With this
I conclude.
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Shri Bakar All Mirza: Mr, Deputy
Speaker, 1 have heard the speeches of
hon, Members opposite and there
have been some hints that there is
some change in the foreign policy
of our country. As far as I can make
out, I do not find any indication what-
soever of any shift in the direction of
our foreign policy. I think it is to the
credit of this country that for the last
17, 18 years we have consistently
pursued one single policy, whether
it is a time of war or peace, without
being influenced either by right or
left, east or west, without caring
whom we please and whom we dis-
please. There is a talk just now
about this country be ng afraid of
the Arab world in recognising Isvael,
being afraid of Bonn in recognising
the German Demoszratic Republie,
being influenced by the United States
of America in recognising Formeoesa.
The very fact that we hive no hos-
til ty with anyone of these countries
who woud like us to act in a parti-
cular manner and still we do not
recognise some of those countries that
thoy support, shows that there is no
shift in our foreign policy, through
foar or influenc>. Even our late
Prime Minister, Pandit Jawaharlal
Mehru recogniszd the tact that there
is th= quzst on of German problem on
which hangs the question of war and

peac?, though he welcomed trade
relations. Why should we further
complicate thesz matters? 1 ag-ee

with Mr, Hiren Mukerjee that as far
as trade relations are concerned thers
must be in India a representative of
the East Germany.

About Formosa, on the one side
they say that we have no friends, in
th: wor'd. And on the other hand,
suggest steps and actions that wil
make wus lose friends, If yow
take the question of recognition
of Israel, of course the whole
Arab world will resist, will resent
Is it to be done; at what pricet

After all, what ls Isreel? Whaa
the Balfour Declaration was made,
the number of Jews In lsrael was
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only 25000. Now, my hon. friend.
Shri Trivedi, says, they are 25 lakhs.
Apart from the wonderful achieve-
ment in agriculture, making a garden
of forests and all that, we forget that
all the compensation they got from
Germany was spent in Israel. Hun-
dreds of millions of pounds got out of
Germany as reparation were simply
poured there. If they were so keen
about the Jews, eould not thev make
a small part in Germany itself and
call it g Jewish land?

What about those Arabs who have
been thrown out from Israel? They
are refugees in their own country.
Can you justify, for example, if some-
body suggests that there should be in
Columbia a place reserved for Red
Indians or that the Parsees in Indla,
who have been persecuted and thrown
out of Iran, should be sent back and
a state formed so that they can be
resettled? The very purpose of this
theocratic State is to create a perma-
nent division in countries and puoples.
We have suffered sufficiently by the
creation of Pakistan. Let us at least
sympathise with the troubles that it
is creating in the Arab world. There.
fore, it is not a question of any partl-
cular ideology or resentment or fear;
but there are certain conditions that
vou have to take into account when
vou delermine your policy.

1 was saying that for the last 18
vears we have pursued a consistent
policv. Mv hon. friend, Shri Kapur
Singh, wants Formosa to be recog-
nised. What is the position of For-
mnsa? Should we by recognising
Formosa alienate the whole Chinese
Mainland? Surely, our relations to-
dav are very bad with China_ but they
are not going to be eternally so.
You are not moing to alienate T0O
million people just for Formosa. And
what fs  Formosa® In spite of the
fact that it is a permanent member
of the Security Couneil, there iz no
place where its voice is heard. When
they were thrown out of France and
the Ambassador of the Mainland was
put in, there was not a stir anywhere;

350 (A LSD-=T,
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no tears were shed in any of the
chanceries of the world. And you
want us to recognise this country,
just because America has spent $3,000
million in arms aid alone apart from
other aid!

The next interesting question 1s that
of Pakistan. The point arises there
whether  President Ayub, when he
signed the Tashkent Declaration, was
sincere or was it only a Machiavel-
lian device to get certain ends. Let
us assume that he was sincere. Is it
not possible thut while at Tashkent
he cou'd see the whole thing objec-
tively and feel the futility of war
and the need for understanding, but
when he comes round to the earth of
Pakistan he finds the atmosphere and
the people hostile? For 18 years the
people of Pakistan have been fed on
this diet of hatred towards India.
They have been told about Kashmir,
plebiscite and war and suddenly
President Ayub comes and says that
was is outlawed, plebiscite js buried,
Kashmir js an academic question.
Surely, it will gall the people of
Pakistan, specially when they had
suffered a military defeat quite re-
cently.

Not only that, he had also to look
towards East Pakistan which is strug-
gling at the leash to get away.
Therefore it is possible that the pos-
ture that he has taken is to gain time
to satisfy this particular demand of
the country. If that is so, it is height
of wisdom for us to let him have
this play of time. While we keep
on pressing for the implementa-
tlon of the Tashkent Agreement, we
do nothing which will make the task
of his return to sanity difficult.

Let us tuke the other side, that he
was sorl of a Machiavelli, that he
wanted to get the Indian troops away
from occupied Pakistan and then pet
back to his old postures. Probebly It
is go. But what shall we do even in
this case? When we get evidernice
that tralning is going on of the Mizos
to invade Indla, when you find hostlle
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propaganda being carried on in Pakis-
tan, what are we to do? [ respect-
fully submit to this House that even
if all this is true, we do not create a
climate of excitement, an atmosphere
of animosity; that we still continue-
to press for the implementation of
the Tushkent Agreement, we continue
to protest at whatever is thrown
against us, we deny and contradict
and keep on like that, but at the same
time we keep our nerves cool, our
heag cool, remembering that in this
world of ours these temporary heads
of governments come and go ang the
people remain. The Pakistani people
and the Indian people are one people
and they will become One one day.
That is the direction of history. Let
usg not be 3 hindrance in that path.

1 will not stop there. 1 will take
more non-demonstartive steps. I
will cancel the order of retirement
of General Chaudhuri. 1 will also
restore the tenure of four years for
the Army Chief and the Air Chief
which has been cut recently. 1 will
create a new centre of defence as it
is in England, which will be respon-
sible for all the three Defence Servic-
es and have direct approach to the

Prime Minister. T will see that
General Chaudhurl gand  Air Chief
Marshal Arjun Singh stay here for

another three years at least. They
have served us well and they have
battle experience. When we have
this danger we should not make any
change in the command. This, I
woulq respectfully submit, we should
do so that Pakistan alsp will realise
that we are serious about what we
say and also realise that there is no
country in this world which will stop
us from going the path of our choice
by threats or blackmail.

In this connection, y would like to
submit to this House the peculiar
manner in which Pakistan accepts
miareements.  Pakistan contracts off
idose portions which do not suit her
but insists on those clauses which
are 1o her advantage. Take the
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Tashkent Agreement for example.
She was very keen about the with-
drawal ang made so much fuss about
36 mcres and all that, but the other
part of creating conditions of friend-
ship, the question of Kashmir and all
that, it absolutely ignored. The same
happened about the Nehru-Liaquat
Pact. They wanted advantages to the
Muslim minorities but, at the same
time, they will not give those to the
Hindu minorities. The same thing
again about the Arms Deal with the
United States of America. They wan-
ted arms but at the same time, though
accepting, will not implement the
other clauses of that Agreement. Even
as regards the question of Kashmir
and UN.O., all the time they talk
about thc plebiscite but all the time
they have ignored the condition prece-
dent to the plebiscite, that is, the with-
drawal of their army from the occu-
pied part of Kashmir. So, this is the
pattern in which Pakistan's mind
works and we should let the world
know that the country or the Gov-
ernment that we are dealing with
has this pattern of thinking and work-
ing.

Now, about Vietnam, a great deal
has been said. Even Mrs. Indira
Gandhi's visit to the United States
was referred to in this conection. Be-
fore I take up the question of Vietnam,
I want to make it clear to my frend
Mr. Mukerjee that when Mrs. Indira
Gandhi said that America is eager for
peace, it really means that today
America is eager for peace because
America is caught in a sort of net and
she is eager to come out of it. For
peace in Vietnam, they have been
revising their terms, making them
more and more generous. Nothing
happens. But you cannot say that
they are not enger for peace. At the
same time, she also said that we will
abide by the Geneva type of Confer-
ence. That is the solution ghe offerd.
That is forgotten. Just because some
Under Secretary said something and so
on and so forth., that is quoted hers.
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The fact is there, the terms and condi-
tions are there in the Report, and this
is a repetition of what was said by
the Non-Aligned Conference, about
the terms that they should withdraw
from Vietnam. I do not see where is
the difficulty.

What is the position in Vietnam to-
day? There are 300,000 Americans
stalioned there. Mr. Mukerjee has
said that they are spending 25,000 mil-
lion dollars a year. Not only that.
Mr. McNamara has threatened even to
use¢ atom bomb and only yesterday or
the day before yesterday, Mr. Moc-
Namara made a statement that the
bomb that had been thrown on Viet-
nam was half of the total which was
thrown, in five years of war in Europe
and Africa. What is the result?
The result is that two-thirds of the
South Vietnam is in the hands of the
Viet Cong. There is a revolt in Hue
and Da-Navy. That itself is a demand
for peace. Even the Buddhist leader,
Thich Thian Minh says that you can~
not rule out that he will not negotiate
with the Viet Cong. That i; the posi-
tion today. There is a cartoon in the
New Statesman where the American
soldier is sitling next 1o the statue of
Buddha and underneath there is the
caption: He who has given up both
victory and defeat is contented and
happy. Above that, there is the voice
of conscience: “Yankee go home"
What all is this for? They say about
the 17th Parallel, that they are going
to stop communism. Else, some
fricnds here say that Communists will
swallow us, the whole of Asia and
s0 on. Why I1Tth Parallel? Does it
mean that if from 17th Parallel, they
go to 16th Parallel, the history of
South-East Asia will change.

The trouble is that the Americans
have got a mixed mind. They say,
they are against communism and they
bomb North Vietnam because they are
supplying arms to South Vietnam.
They also say that China is supplying
through North Vietnam but they are
afraid to bomb because they do mnot
want to escalate the war. All this is
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guing on. But they do not realise what
they are fighting against is really na-
tionalism and not communism. In fact,
they are converting pationalism into
communism. | may give you another
parallel. It is not just that China
says, kecp on fighting to the last Viet-
namese, and the Vietnamese follow.
They have been donig that; they have
been fighting for 20 years. Take the
case of Aden. There are 2 lakhs of
people in Aden. There are 50,000
British troops and they arc armed
with machine-guns and all that.
Everyday, they roam about on the
streets angd ther is killing. Still they
are resisting it everyday. There is
killing and bombs are thrown by the

Arabs. That is nationalism. Where is
China there? Where is communism
there? But still they are resisting.

Then, of course in Aden, UK. is ready
to use force but in Rhodeshia which
has a small minority, they find it is
not practical. They follow a parti-
cu'ar policy which they call a nolicy,
cast of Suez. There is a line from
Kipling which says, “Go and bring me
a ship end take me to east of Sucz
where there aren't any Ten Com-
mandments.” That is the position
there.

Finally, the history of China has
been moving from one despolism to
another, from one dictatorship to an-
other. First, there was the Chinese
Empire, then, there were the warlords,
the period of Chiang Kai-shek, the
war with Japan and again a small pe-
riod of Chiang Kai-shek and then the
Mao Tse Tung period. They never
had the taste of liberty. When they
accepted communism, they had not
only accepted dictatorship but some-
thing more and you cannot ficht that
by putting up another dictorship to
fight it because the other dictatorship
is something more. Therefore, the
ideas begin to inflltrate behind y..ur
lines, and you have an idca to -nd
aross,

In this country, we have tasted free-
dom for 1B years. It is here that the
battle against communism is and will
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be fought. It is here where the com=
munism will find its Waterloo because
here we know what we would be
losing. We do not appreciate it -because
we have il. But once you lese that,
you feel so uncomfortable that you
will continue to fight. If you go to
some of the countries, you will find
there is no freedom and you fell suf-
focated. Here, we canp say anything
against the Prime Minister or any
other authority. We might be starving
or we might not be doing very well
in many fields but thls one great
thing, the precious thing, that we have
is freedom.

About the aid, some [riends said
that it iz against our self-respect. 1
think we will have to make up our
mind one day. We should do, if need
be, without any aid. We will tighten
our belt till our damn belt breaks.
We will not tolerate any interference.
Some talk about de-valuing the rupce;
some talk about contrnls and some
others say, that we have peace with
Pakistan to get some aid. These
might be feelers that might be explain-
cd away. But the fact is that we are
being pressurised and if we yield
now, that will be a very sad thing for
us.

Shri Dinen Bhattacharya (Seram-
pore): Mr. Deputy-Speaker, Sir. a
few years ago. the Government's
foreign policy of non-alignment had
an anti-imperialism content. But te-
day, Sir, despite ils protestations of
non-slignment, in actual practice. it
has gone down the line very far and
is treking on alignment and aligning
with US.A.

The touchstone of the Government's
policy is its attitude and stand on the
war of ageression in Vietnam. Who
is the ngeressor in Vietnam and who
are the victims of aggression? It fs
well known that the U.S. imperialists
aided the France colonisers and sup-
plied them with millions of arms and
military advisers in the dirty war
against the Vietnamese people's war
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of liberation. Finally, when the
French were forced to concede defeat,
the Geneva Accord of 1954 took place.
It is equally well-known that the
American Imperialists refused lo ac-
cept the Geneva Agreement and its
represcntative, the late Dulles, walked
out of the Conference. These accords
did not divide the country into two
States, but unly created two adminis-
trative divisions, North and South
Vietnam. The Apreement stipulated
that by 1856 elections were to take
place on the basis of which the coun-
try was Lo be unfied.

Who broke this Agreement? Did
China or Ho Chi Minh break this
Agreement or was il the American Im-
perialisis-Everyone knows that the
American Imperialists removed Bao
Dai and installed Diem, who was &
find of the C.LA. as President of
South Vietnam and through that pup-
pet they broke the Agreement.,

If the people of Vietnam fought
against this imposition of a puppet, it
is termed as communist aggression.
Where is the demucracy in  South
Vietnam for which the Americans are
supposed to be fighting? The succes-
sive Military Guneral; who are over-
thrown every few months—is that the
democracy and freedom for which
the Americans are supposed (o be
fighting?

It is clear to anyone who has eyes
to see that it is the American Imperi-
alists are the aggressors, who have
‘been carrying on a war on the ¥iet-
namese prople, surpassing c¢ven the
fascigts in their flendishness. using
Napalm bombs and resorting to Gas
warfare and cruel bombing of the peo-
ple of North Vietnam as well.

The saga of the Vietnamese peo-
ple's struggle will be written in letters
of gold in the history of {reedom
struggles all over the world. Their
determination and courage cannot but
evoke the admiration of the freedom-
lovers everywhere. By their steadfast-
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and barvery they have compelled the
U.S. Imperialists to talk of peace, but
on their terms. Peace can be had the
moment the U.S. Imperialists with~
draw from Vietnam and leave the
Vietnamese to decide their own future.

Instead of coming out in support of
the people of vietnam, India prevar-
jeutes.

Shri-Eashi Ram Gupta (Alwar): He
is reading out his speech, Mr. Deputy
Speaker.

Shri Dinen Bhattacharya: The
Prime Minister is on record that she
appreciates the U.S. desire for peace
in Vietnam. The extent to which the
Government wants to please the U.S.
Imperialists can be seen in the repor-
ted explanation of the Foreign Minis-
ter to the U.S. Imperialists on some
passages in the External Affairs
Ministry's Annual Report. Tt is stat-
ed in this Report:

“The Government of India is
a'so of the view that there should
be a cessation of fighting in South
Vietnam and withdrawal of Ame-
rican forces from South Vietnam
and the parties concerned should
strictly observe the positions of
the Geneva Agreement.”

The Charge d'Affaires, Mr. Greenc,
according to the Express News Servicoe,
had called on Mr. Swaran Singh to ask
for an explanation of this statement.
Mr. Swaran Singh told the US.
Charge d'Affaires thai this statement
in the Report was unfortunate and
that it did not reflect the official posi-
tion on Vietnam. What else is this
but a disgraceful surrender to the U.S.
Imperialists and & betrayal of the
Vietnamese people. The people of
India and of Asia will judge this hoax
by the simple test whether it has the
courage to stand by the statement
contained in the External Affairs
Ministry’s Annual Report.

Coming to our relations with our
neighbours, there is a growing reall-
sation among many sections of our peo-
ple that the continued hostility with
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China is harming the interests of our
country. Our economy is cracking
under the wieght of increasing Defence
budget. But the Government does not
take any tangible steps to resolve the
dispute with China and end the cold
WA,

Shri SBwaran Bingh: 1 may tell Mr.
Bhattacharya that this is g very good
piece for the Chinese Press. You will
find that the whole of it is reported
there.

Shri Dinen Bhattacharya: Are we
not adopting two different standards
in respect of talks with our two
neighbours? In regard to Pakistan,
we are prepared to talk with them
and did talk with them when they are
in occupation of a big portion of Kash-
mir, We went 1ty Tashkent even
when there were daily shootings across
the borders. No doubt we welcome
the Tashkent Agreement. Buti, in res-
pect of China, even after three
years

Shrimati Lakshmikanthamma
(Khammam): China did not welcome
Tashkent.

Shri Dinen Bhailacharya: But n
respect of China, even three years
after the War ended and they had
withdrawn from the whole of NEFA,
we put all sorts of conditions. When
President Nasser made the offer when
our late Prime Minister Lal Bahadur
Shastri was in Cairo that he would
arrange a meeting between the two
Prime Ministers our Government re-
jected it. Two days back, the Prime
Minister stated in her Press Conference
that there i no common ground for
profitable talks at present with China
because of China’s hostile pose. This
is begeing the question. Talks are
necessary to break the present stale-
mate. But, why should we take this
stand in regard to China? Was Pak-
istan’s pose one of friendship or at
least mon-hostile when we went tn
Tashkent? Why should there be this
difference in our attitudes with regard
to our two neighbours? Responsible
newspapers In our country have been
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writing and gome important persons in
our country have been repeatedly stat-
ing that we have qualified ourselves
for American aid because of our anti-
China attitude. And even our Cabinet
Minister, Mr. M. C. Chagla in the
Security Council debate on Kashmir
openly sought the support of the U.S.A.
for our stand on Kashmir on the
ground that we are the biggtst country
inimical to China in Asia.

All this naturally brings grist to the
Chinese propaganda that we are not
interested in settling the India-China
border dispute because of our depend-
ence on America for economic aid,. We
are taking no positive sleps to coun-
teract this propaganda by the Chinese
Government,

During the Indo-Pakistan conflict we
talked bravely about self-reliance, but
today nobody bothers about these
sloans very much. On the other
hand, we run to America to
create goodwill and the climate of aid.
Even our Fourth Plan cannot see the
light of the day unless it is okayed by
the World Bank. With such policies
as regards our economy, it is futile to
talk of maintaining an independent
foreign policy. After all, the foreign
policy is nothing but a projection of
our internal policy. As our internal
policy is taking a reactionary turn, as
our internal economlc policy is taking
a reactionary shape, our foreign policy
has also taken a reactionary turn.

Sir, now 1 want to mention some-
thing about the hill areas on our
eastern border. It is still under the
External Affairs Ministry and so 1
would like to make a few observa-
tions.

Shri Swaran Singh: Not all the hill
areas, but only Nagaland is under this
Ministry. 1 am not concerned with
other areas.

Shri Dinen Bhattacharya: If the
Government had adopted a correct
policy from the very beginning in
regard to these areas, this ferment
would not have taken place either in
Nagaland or in other contiguous hill
aATeAs.
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Shri Swaran Singh: If the hon.
Member has got any authority to alter
what has been given to him for read-
ing, I would request him that he should
not refer to things which are not
under this Ministry.

Shri Dinen Bhattacharya: All I am
saying is that at present there is a
ferment in the eastern border hill
tribes, which include Nagaland.

Mr. Deputy-Speaker:
observing that the hon.
reading out his speech,

I have been
Member is

Shri Dinen Bhattacharya: Not read-
ing; I am only consulting the notes. 1If
something wrong is said, then it will
be useq against my party. [ must be
cautious in what I am saying here so
that there is no room for misunder-
standing or for any misrepresentation.
That is why I consitlt the notes and I
have got the authority for that.

15 hrs,

1t the Government had taken a cor-
rect stand long before, the Nagaland
problem would not have been created.
In 1951 the Nagas wanted a separate
land; at that time it was rejected and
when it was too late, when they had
gone too far, our Government conced-
ed. So the same thing is happening in
other places of the hill areas of Assam,
The Foreign Affairs Minister is also a
Cabinet Minister and so he has got the
collective responsibility; the question
of other hill tribes may not directly
concern his Ministry, but the respon-
sibility Is collective. ... (Interruptions)

Shrl Ravindra Varma (Thiruvella):
He is talking of the other hill areas
which are not in the charge of the
Minister of External Affairs.

Shri Dinen Bhattacharya: [ know
that. T have gnt that much of intelli-
gence. 1 refer to him as part and
parcel of the Government. T request
the hon. Minister of External Affairs,
Shri Swaran Singh, to see that some-
thing tangible is done in respect of
these hill tribes,
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Mr. Deputy-Speaker: He may say,
“Nagaland”.

Shri Dinen Bhattacharya: Nagaland
as well as others, Sometime back the
Scottish type of autonomy was assured
to them, but nothing uptill now has
been done.

Shrj Hem Barua: The Pataskar Com-
mittee has pointed out that the Scottish
pattern means abridgement of the
rights that the Hill people enjoy under
the Sixth Schedule.

Shri Ravindra Varma: Perhaps he
wants the Michael Scottish pattern,

Shri Dinen Bhattacharya: My only
request is that, before the aituation
goes out of hand, attempts should be
made, so that the people of Nagaland
may feel that real and sincere desire is
there on the part of the Government
of India to look into the interests of
the whole of Nagaland., This is my re-
quest gnd with this, T conclude.

Shri K. C. Pant (Naini Tal): Mr.
Deputy-Speaker, there have been other
occasions in the course of the last
vear when the subject of foreign affairs
has come up for debate in this House,
but this particular occasion is more
suited to a general survey of the entire
field of our foreign relations—the
basic tenets of our foreign policy, our
approaches to world problems, the
goals of our foreign policy, the imple-
mentation of these policies and the
extent of success or failure of these
policies,

The bhasic tenets and the basic goals
of cur foreign poliey over the last so
many years, ever since our Independ-
ence, though they may have seemed to
ha very idealistic at times, have, in
fact. been rooted in our own national
interests, the hard Interests that the
country has always had before itsel.
‘What were there interests? Primarily,
they were (o ensure a climate of peace
and stability in this country, so that
the country could progress economi-
cally and build itself up. With this
ohiect, we promoted peace in the world

VAISAKHA 2, 1888 (SAKA)

D.G. 1966-67 12624
and friendship with all nations, with-
out binding ourselves to any Blocs.

1 beg to submit that so far as the
basis approaches to our foreign policy
go, they are as relevant today as they
were af any stage, despite the fact
that China and Pakistan have almost
unilaterally forceq us to take to arms
on more than one occasion; neverthe-
less, the basis, the basic foundation of
our foreign policy, is still as valid as it
ever was, It is for this reason, I be-
lieve, that China also, realising that
continued peace and stability in the
country would help India to attain a
certain stage of economic development
rapidly in an atmosphere of freedom
and democratic institutions, decided
to disrupt this process of construction
and to atfack the basic external and
internal policies of this country, These
policies have been subjected to severe
trials at the time of the Chinese aggres.
sion and later when Pakistan attacked
this country, but I think that they
have stood the test on both the occa-
sions—or rather, on the three occa-
sions—and this is the real justification
for these policies and this is the proof
that these policies have served the
country well,

Today the position is that India is
on the friendliest terms with the U.S.A.
and the USS.R. and with the various
other countries China's efforts to
drive a wedge between the USSR.
and India have boomeranged on that
country. In fact, in spite of the Soviat
Unlon's attempts to prevent it, the
split between that country and China
has been steadily widening and that
is not all. As has been mentioned
before, China has been losing influence
in Asia and Africa and it has no lonaer
any friends in Latin America. While
we have to understand these changes
and have to take advantage of them
wherever we can, T would llke to sub-
mit that we shoulq not seek more than
a very superficial satisfaction from
these developmints because they are
not going to detract China from fits
basic policles and aims; it will pursue
those aims regardless of the friends
that it makes or the friends that I8



12625 D.G. 1966-67

[Shri K. C. Pant]

loses—not that it is obvious of that
advantage of having friends,— because
it has a certain broad policy, which it
pursuesg in a very ruthless manner, So
we should not draw too much satisfac-
tion from thése factors.

I was amazed to listen to the pre-
vivus gpeaker. He seemed to suggest
that India was a villain in the India-
China conflict. He also seemed to
suggest that India was to blame for
the continued friction between the two
countries; it is an amazing distortion.
And then, later on, he was worried
about India giving grist to Chinese
propagandsg mills. T wonder whether
he is really so innocent that he be-
lieves that his pathetic speech of
apology for China would not serve
China's propaganda purposes. It was
really an amazing performance for
any member of this august House,

T listened with great attention to the
speech of Prof, Mukerjee, particularly
to his references to the China question.
He suggested that we should think of
restoring friendly relations with China.
Nobody disputes that, but except for
stating generalities and stating his
goodwlll for the solution of the prob-
lem, I failed to detect a single conecrete
suggestion as to how this should be
done and that is our difficulty in the
matter. It is very casy to make broad
statements of goodwill and good senti-
ments, but this Is a hard and concrete
problem ang unless we can put yp a
conerete solution, we do not go any
further.

The question that is uppermost in
our minds today and to which reference
has been made by many of the carller
speakers is the Tashkent agreement
and our attitude towards this agree-
ment at this stage,

Now, the question is raiseq whether
Pakiston is sincere in wanting to im-
plement the Tashkent Agreement: and
it 1t is not sincere, what should be our
attitude to this matter? Naturally,
this Iz ane of those problems that we

APRIL 22, 1966

D.G. 1966-67 12626

all think about. I think it would be
quite fair and, I hope, unbiassed, to
say, that if one sees the events in
Pakistan, if one reads Mr. Bhutto's
speeches, if one sees their military
parades with Chinese arms along with
those of the USA,—which ig the height
of irony, as has been pointed out ear-
lier—if one sees all these things, then
one is left in considerable doubt as to
the sincerity of purpose and intent on
the part of Pakistan to fully carry out
the terms of the Tashkent Agreement.
But the point for us to consider is
this; even if Pakistan does not honour
the agreement, should we retaliate in
the same spirit at this stage? Nor-
Pakistan, because many lessons have
taught ug that that is the only langu-
age which they understand. But in
this case, I dare say that we must not
lose sight of our ultimate objectives.

I was privileged to be a member of
our UN Delegation last year, when this
whole question came yp there. [ think
when we went there, we all felt that
the atmosphere was loaded agalnst us.
and gradually we came to feel that
perhaps this was because we had tried
to explain our cass in the language
of reason to persons who were harden-
ed and conditioned to respond to the
pressures of interests. When we too
external this pressure and explalned
our determination and commitment to
protect our interests, the atmosphere
changed. Angd the greatest achieve-
ment of the last session of the Secu-
rity Council, so far as our point of
view goes, was that this bogey of ple-
biscite was laid to rest once and for
all and there was a much better under-
standing of the complexities and the
various factes of this problem., Those
facile golutions which used to be offer-
ed earlier were not offered after we had
explained the position.

I dare say that we are all at one
in thinking that only a policy of con-
tinued firmness and strength in up-
holding our policy on Kashmir can
serve our interests. But we have to
take Into account the fact that though
the world is by and large feq up with
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this problem of Kashmir and the argu-
ments adduced by the one side or the
other, almost everyone except China
wants that India and Pakistan should
find a mutually acceptable solution
for it. We have to cecognise the fact
that both the USA and the USSR, for
reasons  which T need not go into
here; are keen on mormalisation of re-
lations between India and Pakistan,
We cannot ignore these factors. All
kinds of formulae were suggested to
us in the UN last year. mediation by
two Powers, good offices by four
Powers etc. etc. All these were not
acceptable to us, and T hope that they
shall not be acceptable to us in the
future.

Then, the question arises: Should
the talks with Pakistan break down;
what will Pakistan do? It will go to
the Security Council. Then, there will
be more bitter speeches. And what-
ever has been gained by the Tashkent
Agreement will be lost. Then again,
we shall be back where we had start-
ed, and again, the question will be
whether there should be amother
battle-flelq or amother conference table.
We should take note of these factors,
and at the same time, we should take
note of the fact that Pakistan is mak-
ing strenous efforts to rearm itself.
We should not be caught off guard
again. We should take note of this
fact, but I do believe that we should
not precipitate a breakdown of the
talks; we should do everything to
prevent it. Our efforts should be
directed to persuading Pakistan to
abterve the terms of the agreement.
‘We cannot wish awnay the fact that
Pakistan is our neighbour and a weak
neighbour at that. If only Pakistan
would realise that third party inter-
vention cannot solve any problems
between the two countries, there would
be s real chance that bilateral talks
in a broad framework could lead to a
better understanding betwen the two
countries. At any rate, we should
clearly ingist oh bilateral talks now
and later. That should be our basic
aporoach.
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Shri D..C. Sharma (Gurdaspur):
Pakistan would be grateful to my hon.
iriend for making this speech.

Shri K. C, Pant: | am grateful to
Shri D. C. Sharma for this compli-
ment.

The late Prine Minister Shastriji
had taken various steps to improve our
relations with our neighbours. This
policy is happily being continued, and
it is a matter of gratification that our
relations wilh our neighbours have
improved a great deal, They are excel-
lent with Nepal and Ceylon; there is
a tlose hond with Afghanistan and a
much betier understanding with
Burma_ We are, of course, grateful
to Ma'aysia and Singapore for being
friends in nred.

While I am on this subject, I do feel
that we have not done enough to im-
prove our cultural ties with South-
East Asia. It is a fertile fleld, and
there is scope for improving our cul-
tural ties with many of these count-
ries, but we have hardly paid any at-
tention to this problem.

I happened to be in the USA dur-
ing the Prime Minister's visit. A lot of
harsh things have been =i - *hout
that visit. I do not want to go into
that today. Some people see the USA
as a bull sees a red rag, and it is very
difficult to bring them round. But I
want to take this opportunity to con-
gratulate her, on the basiy of what I
saw myself, on a very good job. Her
visil created a great impact in the
United States. not only among those
connected with politics or the Govern-
ment but among the common people.
Thousands of persons came to the re-
ceptions to shake hands with her, and
naturally there was a lot of intereat
in the fact that she was lady. .. .

Shri Daji (Indore): A charming lady
at that,

8hr K. C. Pant: Naturally the ladies
in the USA were surprised at the sub-
missiveness of Indian politiclans, The
success of the Prime Minister lles in
the fact ...
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Shri Daji: Did she blush?

Shri K. C. Pant: Why is Shri Daji
50 much interested in ladies?

Shrl Daji: 15 my hon. friend not?

Shri K. C, Pant: The success of the
Prime Minister has lain in the fact
that she has succeeded in rebuilding a
bridge of understanding with the top
leaders of the US Government. She
had established a similar rapport with
the Soviet lead:crs even carlier, and it
is for us to strcngthen these links. It
is here that our differences with Shri
H. N. Mukerjee lie. We want to build
all these bridges, where as he would
like to strengthen some of the bridges
and demolish others.

1 had already referred to my expe-
riences in the UN. This year also I had
the privilege to attend the Human
Rights Commission, and I have come
to feel that our UN desk needs to be
strengthened. We tend to adopt post-
tures least likely to cause offence all
round. I do feel that we should take
more initiative and take firm positions
where necessary without counting the
‘heads beforehand

The UN is a political body in which
each country has one vote, and so, the
necd to cultivate the smaller countries
is obvious. I am afraid we have a lot
to do to cultivate the good-will of a
Latin American countries, which we
have neglected in the past and where
a certain measure of good-will does
exist for this country. Similarly, al-
though we are doing more with Africa
now, I do believe that a lot more has
got to be done. We have also ignored
the smaller countries o! Europe. We
have lo strengthen our relations with
France, 1T think we must realise that
many of these countries may have to
take posilions on issues for reasons of
their commitments or interests, but
thrre is po reason why we should not
foster friendly relations with them.

1 now come to a question of crucial
importance to India's role in the UN
and in her position, it any, within the
Security Council. ¥or a variety of
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reasons, many countries want to re=
form the structure of the UN. the
plain fact is that it continues, in essence
to reflect the power structure that
existed after the Sccond World War.
Since then various Asian and African
countries have joined the UN, and va-
rious bodies of the UN are being en-
larged to reflect the membership of the
new African and Asian countries. Even
the Security Counci! has been en'arg-
od, but not the permanent membership.
Now the People's Republic of China
is about to get inty the UN. and it
may not be long before it gets in, and
the day that it gets in, it will become
a permanent member of the Se-urity
Couneil with the power of veto. Consi-
dering the power and prestige of a
permanent seat on the Security Coun-
cil, and China's unholy friendship with
Pakistan. this  development can
only put us at a great disadvantage.
The only way we can adequately pro=
tect and safeguard our interests is to
securc a permanent seat on the Secu-
rity council at the same time as China.
From the point of view of size, loca-
tion, population, geography and even
from the point of view of the influ-
ence India has wielded in the world
organisation during the last twenty
years, this is not too blg a claim to
make, and it wil] be the task of our
dip'omacy to secure this seat. 1 realise
that there are certain difficulties about
revision of the Charter. but T beg to
submit that if the Charter has to be
revised for this purpose, our friends
should not obstruct the process.
At any rate. we should be able to win
them over. It it is difficult or embar-
rassing tn sponsor just India's name,
we could nress for increase in the per-
manent membership by three, one
from Asia, one from Africa and one
from Latin America.

In this context, may T say that if the
contest with Pakistan for the Securlty
Council seat this year tends to evoke
ideas nf parity in the minds of other
countries, it might be better to forge
this contest and concentrate on the
bigger target. Sometimes we allow
ourselves to be pushed into a position
of parity with Pakistan in spite of
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Pakistan's alignments, let us not belit-
tle our position in the world to the
point of imagining that we are friend-
lese or without influence, India is a
big country and a mature country. We
should learp to respond to situations
aceordingly.

| should Like to refer very briefly to
the experience which I had on my way
back from the United Stales. I met
various p.uple in Europe, They com-
plained to me that many of them who
had done a great deul to mobilise sy-
mpathy and support for India during
her food troubles were somewhat hurt
by our brusquely saying that ‘we do
not need your assistunce.’ 1 do bilieve
that we should express our thanks to
those people and voluntary organisa-
tions who have come to our assistance
with offers of aid.

Mr. Deputy-Speaker: Ie should
conclude now.

Shri K. C. Pant: I wish to seek your
indulgence for a few minutes more.
I have been out of the country and this
is the first occasion in this session that
I have had an opportunity to speak.

I should like to say a few words
about our nuclear policy. When this
policy was formulated, it was undoub-
tedly the best policy. 1 do not even
want to attack it today, but I want us
to take note of the change in the situa-
tion which the explosion of a nuclear

bomb by China has brought about,
particularly the fact that the bomb
that China explodcd was far more

sophisticatled than was eariier expect-
ed. Recently, Mr. McNamara, who is
naturally most concerned, with deve-
lopments in China in this regard, has
given an assessment which is of re-
levance to us. He says that China is
building up a stockpile and has mis-
siles with a range of 700 miles. He is
rather complacent about this develop-
ment and he feels that China will not
be able to hurt the US in ten or twen-
ty years. But missiles with nuc'ear
warheads and with a range of 700
miles, if launched from Tibet, would
expose the entire North Indian beit, »

VAISAKHA 2, 1888 (SAKA)

D.G. 1966-67 12632

thickly populated region as well as an
industrial belt, and we cannot ignore
this. Now both from the point of
view of security and prestige China
has gained by becoming nuclear and
although today we are sticking to our
policy of not making the bomb many,
many other countries are guing ahead
with different policies, and jf g num-
ber of them acquire the bomb, we
sha | be in a very difficult situation.
We shall be put in a dilemma. This is
a question wp have got tg consider.
But [ do not suggwl that we change
the policy precipitately, Even now
experts on disarmament are discussing
non-proliferation at Geneva and the
nuclear ‘haves’ are wanting the nu-
clear ‘have-nots' to commit themselves
to it. But thg nuclear have nots insist
on an equitable balance of commit-
ments. I must here pay a tribute to
the ¢xcellent work being done by our
delegation to this conference.

On this nuc’ear policy, let me say
this, that we must not today make a
decision to make the bomb, but we
must know how to make the bomb;
we must advance in technology to the
point where, if we want to make the
bomb, we should be able to do it
quickly.

Shri Ansar Harvani (Bisauli): Mr.
Deputy-Speaker, the foreign policy of
a couniry iz the projection of its own
national interests and national policies.
If a couniry has got & dynamie na-
tional home and domestic policy, na-
turally it hag a dynamic forrign policy,

India is une country among the Afro-
Asian countries which had a foreign
policy much before it achieved inde-
pendence. I am sti’l thrilled ty re-
member the days when Barcelona was
being bnmbed. and our leader, Pandit
Jawaharla] Nehru, warned the big
Powers about the impending World
War. 1 am still thrilled to remember
the days before independence when
Pandit Jawaharlal Nehru convencd Lhe
Agsian Conference in Delhi and laid
the foundation for the freedom of
Afro-Asian countries from the domi-
nation of colonial countries. I am equ-
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ally thrilled ‘o

remember the Juyvs
when  India intervened in the
affairs of

Korea and tried to bring
about peace in that war-torn country.
I still remember the days when
through India's intervention in Suez,
a threat of a big war in Afro-Asian
80il was averted.

But thes: are matters of history, To-
day unfortunately our Ministry of Ex-
ternal Affairs is suffering from para-
lysis and inertia. We have seen in re-
cent monthg the attitude that we have
taken on the question of Vietnam.
Except repeating that we stand by
our old position that we are for the
proposal of & Geneva-type conference,
we have not done much. Today
the eyes of Afro-Asian countries
are not on Dehi or on that
unfortunate, Jakarta. Today the eyes
of Afro-Asian countries are on
Cairo  and Belgrade. T am not
oneg of those who want to say that
India should play in internationa'
affairs and Afro-Asian affairs the role
of a big Brother. But even then, by
virtue of her sheer strengih, popula-
tion and her long history of national
struggle and anti-colonialism, India
has got to play a great rol~ in the
politics of Afro-Asian countrics.

But unfortunate'y, our missions in
Arab countries, and particularly those
in African countries, have failed to
project that image of th's country. I
am glad to say that today we have got
some of our best friends in Arab coun-
tries. President Nass.r iias been a
great friend of this country. He has
not forgotten the friendship which
Pandit Jawaharlal Nehru showed to
him on the question of Suez. These
friendships have got to be continued
and sustained. Africans today have not
forgotten the way in which we sup-
ported their struggle against coloni-
alism. But they find that today we are
not playing the same important role
in the liberation of African peoples,
in their struggle against neo-colonia’ism
which we played in the days of late
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Prime
Nehru.

Minister, Pandit  Jawaharlal

1 have greal admiration for the
present Minister of External Affairs,
Sardar Swaran Singh. He has been
doing very useful work. He inherited
this Ministry from a great Minister
like Pandit Nehru. I must say with
al] the emphasis at my command that
he is trying to sustain and carry on
thuse traditiong successfully. But even
then, I say that he needs better assis-
tance from his Ministry. A Ministry
composed of people whp have becn
trained in magistracy, who have been
trained only in fle-pushing cannot
assist in ushering a new order in this
country and abroad. I would therefore
request him to do some rethinking
about it.

Somelimg back, I learnt from a re-
port of the Ministry of External
Affairs that a Committee was appointed
under the disginguished chairmanship
of Sir Raghavan Pallai a brilliant
bureaucrat, a man of the Indian Civil
Service with a distinguished career,
but who today is making big moncy
for big business.

Shri Joachim Alva (Kanara): He
has never talked in an Indian language
in public, however charming he might
be.

Shri Ansar Harvanl: He may be a
very exnericnced '‘man. He may have a
very gnod background. But as I said
in the beginning, the work ot diplo-
macy is the work of people who are
imbibed with idealism, the work of
diplomacy is the work of people who
have unflinching faith in patriotism,
who have great faith in the mission of
this country.

Mr. Deputy-Speaker: He can con-
tinue on Monday. We will take up
non-official business now
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15.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Ewcnry-six Rerort

Shri M. L. Dwivedi (Hamirpur): 1
beg to move:

“That the Housc agrees with the
Eighty-sixth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 20th April, 1986."

Mr. Deputy-Speaker:

187

The gquestion

“That the House agrees with the
Eighty-sixth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 20th April, 1068."

The wmotion was adopted.

———

1530} hrs.

KESOLUTION RE: PACIFIC CON-
CORD AGAINST COMMUNIST
CHINESE EXPANSIONISM—contd.

Mr. Depuly-Speaker: The House
will not take up the Resolution re:
Pacific Concord Against Communist
Chinese Expansionism. The Amend-
ments may be moved.

Shri V. B. Gandhi (Bombay Central
South): 1 beg to move:

(i) That in the resolution,—

jor “embodying firm defensive
understandings with Japan
and Australia and other
democratie countries con-
cerned with a view to con-
tain Communist Chinese
cxpansionism.”

substilute—"with a view to pro-
mote a policy of non-align-
ment, peaceful co-existence
and neighbolrly reiations
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against Communist
Chinese Expansionism

(Res.)
among democratic countries
in South Eust Asia™.

Shri Shree Narayan Das
bhanga): I beg lo move:

That for the original resolution, the
following be substituted, namely:—

(Dar-

“This House is of opinion that
high power Commission be ap-
pointed at an early date to consi-
der the necessity, desirability and
feasibilily of development of Paci-
fir Concord samong democratic
nations of the area and to suggest
other suitable measures to meet
the growing challenge arising out
of the poliey of expansionism and
threat to smaller |nations Yrom
the present Chinese regime.” (3)

Shri Raghanath Bingh (Varanasi): 1
beg to move:

That in the resolution—

ufter “Japan and” insert ‘“coun-
tries of South-East Asia
such as Burma, Ceylon,

Philippines, Taiwan, New
Zealand and”, (4)

it fiorw wrevawy (artedt ) : xw for
o s27 g Jqr fegr g
Shri Raghunsth Singh: This

very important  resolution.
should be extended.

is &
Time

Mr. Deputy-Speaker: One hour and

38 minutes remain.
Shri Sheo Narain: One hour more.

Mr. Deputy-Speaker: All right, one
hour more.

Shri H. N. Mukerjee (Calcutta Cen-
tral): The extension should hot pre-
vent the moving of the next resolution.

Shri Surendranath Dwivedy (Kend-
rapara): Even the Mover of this
resolution would agree that the second
resolution is a very important one.
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Probably Government will be prepar-
ed to make some announcement on
it.

Mr. Deputy-Speaker: Extended by
half an hour,

sft firg wTQac. : SATEY TETEE,
wTed wvt Fzr fie a wET W AT
way w2y %< faam !

Shri V. B, Gandhi: This resolution
asks us to agree to a Pacific Concord.
We can all welcome any kind of a
Pacific concord, but in this particular
case, this Pacific and concord is expect-
to lead to firm, defensive understand-
ings with Japan, Australia and other
democratic countries,

Here, 1 would like you to remem-
ber that in the first place we should
not lose sight of the fact that our coun-
try has adopted a policy of non-align-
ment and that policy of non-alignment
has worked very well so far. If we
really try to enler into any kind of
arrangement  leading to  defensive
undestandings with Japan, Austiralia
and such other countries, we would
really be assisting in the process of,
and asking other countries to join us
in, ganging up against the Chinese
Republic,

15.34 hrs,

[SHrr SHAM LaAL SArAF in the Chair]

We must always remember °that
China is a neighbour of this country
whether we like it or not, and this
fact cannot be changed, and it does
not pay a country like India to appear
interested in getting other countries
to gang up against a neighbouring
country like Chima. I know that the
Chinese have expansionist aims, and
these expansionist aims have to be kept
In check, but there are other means
of doing that, instcad of taking re-
course to these things.

When we are talking about Japan
and Australia, the twp countries
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named—and other democratic countries
are also implied—are we so sure that
Japan would be interested in joining
in such p defensive arra t as
is contemplated in this resolution, for
I know very wel] that recently there
was a meeting between Mao Tse Tung
and some Japanese journalists....

Mr. Chairman:
much time the
want for reply?

May I know how
hon. Minister will

The Minister of External Affairs
(Shri Swaran Singh): If I have the
permission of the House, 1 would
like to intervene may be for about
half an hour.

Mr, Chairman: What do you mean
by intervening?

Shri Swaran Singh: This is a reso-
lution by Shri Ranga. He will have
the right of replying.

Mr. Chairman: How much time will
he take?

Shri Ranga (Chittoor): Ten to 15
minutes.
Mr. Chairman: I have to bring it

home to the hon. House that we have
from 330 only two hours and 8
minutes, but up to this time I have
received 16 names of Members who
want to speak. Therefore, it will be
physically not possible to accommo-
date everybody. So. I would request
that at best for six minutes hon. Mem-
hers would speak.

o fra o - FwvdA AIEa,
3 ol ST ®1 AY feE =T AR
¥ fir o= wzT 2w ©F 97 7w fem s
FHEI qgH OF UL TEH T@rAT 41 (HT
IAFT wrar w2z w7 fomr ) w3
% 9T 21T &1 A %1 276w e =
( eore )

We are entitled to speak on the sub-

ject. It is not the monopoly of some
people.
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taw o, N

ey wpew : e, W o5
fedt ofm aga sz @ &, w9
AR T A wwd I A fmra A
= | fom wRa & 9 A, Fife
0z fz #ie ws fame & #ifao )

Shri Swaran Singh: 1 will take
20 minutes and not half an hour.

Shri V. B. Gandhi: Are we so sure
that the Japanese would be interested
in joining the kind of arrangement
contemplated in this resolution? We
know that the Japanese are also show-
ing interest in the potentialities of
trade with China. Recently, there was
a meeting between Mao Tse Tung and
& number of Japanese journalists and he
sent them away with the impression
that Japan was not an enemy of Ching
but it was Russia which was the enemy
of China and the Japarese trade with
China which was almost zero five years
ago now has gone up to a few hundred
million pounds. So, far as Australia
is concerned, it is a country of only
limited wvalue in any contemplated
defence arrangement. In view of
these things, I do not see any prac-
tical value in wanting to enter into
an arrangemeni against s country
with which we have to live as neigh-
bour for a long time.

=it sffTeaw T - AW AR,
ST g AEHE a4t G A A
¥wrm guferm fear & 90 g w1 d
o Jwde TE ¥ Fwam Sfew & e
g f s &Y oY o Afar &Y @l @ e
WA ¥ a7 99w &% fr € g =t
w1 gzt 2w @ Fay A w9 D dqfem
AAELATE AEE § Age # qfr wfwow
) gy Wy fe e e dw
dfe grmdm fowd gfagr ¥
w8 o I wfages 7 oaEd
W gETT @1 IR ATY AWHET gMT
W A W oI A g wmw
fagr & Twer agfesr & i fem
' iyt sewfeer &1 @1 fra=
t 99 97 a1y W far 1 g favna

(Res.)

ar f& o7 3w #ifa w1 andw w7 O
war w w wwwEm #few oA
gL AT WY gWiK ATg AE W
T & avrer & W) ofi & W
oY gwt AW § I AW ® I A o6 A
R g T ¢ Iww g A el
g ot § | ag Aww o R fw A A
a9 #gwfeE o7 davE & g
w1 g fE&AT &1 a@ OF awmeT 9@
ot 39 7 aw # ag wwEr fare-
ardy Afa & ¢ TAEAT 91 1 FETC
A1q 1962 €o F W1 sEET €W A
frar at wror Faw W @ Al wfay
ofrar T weiT & o1 gEt W § W®
qg §= & 0 § i 9 F o wrenrs
fifr § v 7 0 o0 g Aifa
# I wwEE §9 w< 7 ag A e
& f gurdY owar 39 T E AW 7w
T F1 g { 9gaw &7 oy av Afwa
o &Y frafa # favmg &7 @1 sfom
7% nfwar & 3w § I qT A H owwm
AT IWH g1 AFAT § T 9 W uA-
A &t Wl A # amA e
T qFaT & | QHY grem q g Aifa
7z at & f& g gfan 7 o1 &1 wlwmEt
T & 99 8§ owAw A WA f
& wiEe § & gard il iel ¥ |ig
gl g1 | g9 o Apufraa &1 fAgm=
tomwrqtaR A 1 Ag iy wmg
v & Tw &7 91 wfer & o A
1 AT wowE w6 SEIT AEA-
qd® w1 91 @ § g 7 el
o4 gfirar & o Zw # IO TOU OE
=rwifa® ara £ 1 AT f T AW Ow
ot 3w 9% & (% v W AR
& T gw § I T et § 9
st FET Te AET £ AwAY 3
FaE oY w94 w94 @Y & fAgra &
o\ 3g A § fag= v w Arfa
w1 fratrw w77 # 1 @ft 777 T 2few



12641  Pacific Concord

[t sftaTormm 21H]

o aferar & 20 o1 a7 et @ v B
fr ag d=d wie aw 7w o dAw
Tz A TAE FfWA T FHET 9T T
¥ faare & &1 w7y wr mar & fr ooy
at B BiF v § I, gy o A oY
ur¥mE Aify 3, frowomd Hift 8,
FAfT AT e s as £ 7 Wt
fa=me %% 7 " war i mar & | At
oY gt A o feafa 3, smwrdr 2
I AEEE ¥ argr g7 ot gw Tt
g O § e afeor qF ofimr & g
¥ AT UF FHIIE SOF FTH arEa
¢ ar w7 ot Afq fraffer &% qu
I ArTAIEE FT wwy ooy q@
fawms T @ &fer & A A=
¥ wdy wEm fr @ A aT f
FARMIsE ot wag ®
FARIE ¥ wrEAwEwar § a1 T 1 Og
gifeq & o af @1 a7 oF sqEEfoR
w7 H G AT E M AR 6 T R
& frar s =fge 1 ol
#F gz I qomee faw & 3@ swnA &
fad 9z 7%  f5 FEE & are # A
QAT AW amEgfeear g fEw
1 ¥ fqm mw grg g wE gt
AfF7 71 A mq afwor qf ofem =
stq #1 fasmaardr Aifx & g9 & fao
O FARIE AT | 9 395 AT wid
Iqrg frerem @ mwar # a9 99
w1 "5 faed | wafau 71 oy v
frar & fr oF i amre wwE A
frafe #t amg 91 6 o & ae7 €9
|t ot 9T fasre w2 anfe o et
garafasardt aw afwr qF ofmr #
£ 3T ey W A sy Aifa R
FH 21 AT ¥ ) T AT F F1E Wt A8
Z {6 wia faar & 4 9 o Aifa @
wr ¢ "1 3% & it 0% awrefie
XA ETA ATAY O IAH A 7 9 oo
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waa? fear oF acar gz fF e &
T TS gYAT ATfEY AfEA I7 wfg
¥ geie F WA gar w1z A7y
a7 zmy fr ofmar sY7 afET & W
gugr Aifa &1 g At § gweT ag
FO Al I FEAAT B OWT FE A
wiforer 3T £ 1 g dma # v o
Fwarwhe & wee foma 2w §
I wg WY vF 39 Wi &, wAfirar
wifwa § femrge o wifaa g, sa &1
foar w7 & wwirgw ofwgr s=ke &
gfmar 7w & Zoi A gonm ¥
fow wfes & wfes Wit a2 & a=
WA ¢ aife fedt ofr aredy ey
& gaTt 397 feft S 7C &1 wreAn q
@ W fedfy s & gt W ¥
TET T g | AfET A WA 97
fergem M amAm Fox gu fege
¥ ATOTSIETE F AT W14 g0 fggEE
F1 wHAF W € & 0@ F AT6S U
wg fam gF7 w1 997 FT WA A
fegem & & T wreAw A & Ay
Y it fggeam a1 fx @
fergrata o7 o & oF aga v feemrat
Ty £ /T g AT E 0 TR e
A WE) T & A€ Zw 494 £ qwiag
T AT W wfwer &7 T & 9L e
AF 7 g a1 w1 7 ArfE gy Afewr
q¥ afirar 1 qarT 3 fysgeara w1 wd
o 3 o7 fra o e dw # Ay
wRTe T § ur s gArt aee X
|7 AR | TH AT FT GHEAT HH
fru @ @ g 5197 FT w3 1 ag
aweqr w @ swfan o g g€
oraT WA & g7 fa=re fear a@r
wifgn dT W1 ¥ o1 g 7 fawrfoR
IAFT ATH 4 MA IT T AT W
meviargdw frare s afen | &
T4 GWWEA F1 OW T g IeE
wTn § fF a5 A%7 T @ i
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Dr. L. M, Singhvi (Jodhpur): Prof.
Ranga’s resolution should be viewed
not as a concretised, tangible and
detailed proposal but as a starting
point of a review of our policies of
our national interest in the Asian con-
tinent vis-a-vis our neighbours and
other Asian colleagues. It seems that
the emphasis in Prof. Ranga's reso-
lution is largely on forging a defen-
sive alliance. The emphasis is neces-
silated, I suppose, because of the spec-
tre of Chinese expansionism which the
Government of communist China has
been pursuing relentlessly in such a
manner that no Asian nation concern-
ed with its security can view it with
equanimity. That being so, the first
thing that we should do is t{o recog-
nise that in the stream of security con-
siousness of our country we would
have to forge certain understandings
and concords with our neighbours,
with our friends in the Asian conti-
nent as well as with others. The
supreme consideration should be the
consideration of national self-interest.
It must be recognised that India was
one of the first promoters of the con-
cept of Asianism and later of Afro-
Asianism. We sponsored the Asian
Relations Conference soon after India
attained Independence. We were onc
of the principal sponsors of the Ban-
dung Conference and the whole idea
of Afro-Asian entity. Unfortunately,
the Afro-Asian concept has been
drained of its vitality. The Afro-
Asian concept has been supplanted by
smaller groups and by the assertion
of the individuality of wvarious
nation-states composing the Afro-
Asian community, largely because of
the Chinese attitude of aggression, of
over-powering and overbearing, upon
other countries and not collaborating
with them,

IL is in this context that we must
consider this. Beforc we can consider
a defensive alliance or a defensive
con-ord, whether it is bilateral or
multilateral, we must forge the links
and the nexus of functional collabo-
ration. We must forge institutions of
consultations among Asian nations and

350 (Ai) LSD—B.
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among the Pacific nations. Unless we
do that, I do not think we can arrive
at any defensive concord. What would
have been very meaningful, I think, is
to explore the possibility of increas-
ing the strength and the effectiveness
of specialised agencies on a functional
basis on the continent of Asia, and
if we can include other nations simi-
larly circumstanced, it would be a
welcome move. It is on this func-
tional basis that we can forge a betler
understanding, both political and dip-
lomatic, in the world of today. This
could be done not only on a bilateral
basis but on a multilateral basis, parti-
cularly if we are to forge the institu-
tional framework in the image of a
specialised functional agency of the
United Nations. We have made a
beginning. There already exist a few
agencies. The Asian Bank is in the
offing; there are certain other regional
organisations which are already in
existence, and it is on this front that
I think we should concentrate our
attention preparatory to an institu-
tional framework of & very perma-
nent character, and of & multilateral
character among the Asian nations.

Having said that, I would like to
make a reference lo the proceedings
of the International Commission of
Jurists, in a resolution al a conference
convened by Ceylon. This is of very
considerable relevance to what we
are discussing today. It says:

“On the Asian continent in the
Pacific region, there are many
countries which have achieved
their independence in recent years.
These and other countries in the
area have numerous problems of
common interest and urgency re-
lating to the fundamental pro-
grammes of social, economic and
cultural matters. This Conference
considers that the sharing of ex-
perience by these countries would
be of great wvalue to them all
This Conference, therefore, consi-
ders that the machinery for
debate, consultation and co-ordi-
nated action at parliamentary and
governmental levels is necessary -
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for implementing the common
aspirations and wmeeds of these
countries, resolving their problems
and promoting peace based upon
social justice and international
co-operation. This Conference
therefore favours the establish
ment of an organisation represent-
ing parliaments and governments
for the purpose of safeguarding
and realising the ideals and prineci-
ples which are their common heri-
tage and facilitating economic and
social development, based on the
rule of law and social justice.
Participation in this organisation
shall not effect collaboration of
these members in the work of the
United Nations and of other inter-
national organisations or unions to
which they are parties. Matters
relating to national defence shall
not fall within the scope of the
Council of Asia and the Pacific.
In this connection, it would be
relevant to have regard to the
manner in which similar problems
in Eurnpe have been dealt with by
studies made on the working of
the Council of Europe.”

Before I conclude, I would like to
draw attention of the House to
the remarkably constructive manner
in which the Council of Europe has
functioned: slow but sure, steady but
promising, and it is this example
which I think should be studied with
greal care in our country, before we
proceed to forge an alliance mainly
for defensive purposes because the pro-
blems of culture on the Asian conti-
nent are not merely Asian in charac-
ter. That is what we found when the
Afro-Asian Conference concept began
1o wither away and that is the consi-
deration which must remain in our
thinking; and unlesg that consideration
is taken into account, we will again
float g concept perhaps, which may
not work out successfully and
tangibly.

I would like to add that we should
spare no effort in 'making diplomatic
overtures, in making political efforts
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to bring about a community of think-
ing, to bring about an identity of
approach among Asian nations, parti-
cularly In respect of the threat, which
the growing expansionism of China
poses to us all. That is a common
threat and in that perspective I think
the resolution should be considered,
and considered with sympathy and
understanding. It may be that all of
us would not agree with the detailed
way in which Prof. Ranga would like
to have this organisation established,
but there is no doubt that the con-
sclousness and the needs for such a
move are today the dominant factor
in our thinking. There is no doubt
that a functional agency on the
analogy of the Council of Europe
would contribute in a significant mea-
sure to the solution of our problems
and to the emergence of an Asian
identity at least among those nations
who are committed to the concept of
the rule of law and of social justice.

st Tgme fag : AWt wEEE,
A mEEw, ot Gm, 7 S fasre
Iqfeqs fiemr &, =g faere #1§ ==
frec Aff 8 | MW H 125 W @
Ay # oww TR % frww g
a1 | R TH e ¥ A & werid,
ot WA qmn, W qaw & T
it Tl fag, %1 AW aTE T
7 awg w7 ofwmr & gafeEt &
Trerraardy Aify =, A "R # fvg
fismr mr fif et ofwar &, efwge
ofwar &, fosrd smeaT Wi smam 4T 8,
g % W owar ww s wfe,
arf ofmar & st gfee aremeraTd
oAt frmrard Aifa &% F7o1 | @
# I8 OF1 Wy 1 AfE waei &
wroor ot WA 9T AT gE FY
$ oY ot Toi fag & qwry Aifa.
gy fog & Taww & @5 ag fram
afam 7 & &9 )

IgE a1% oF arx fwe ag fewre
s awmsz & ¥ femw

12646



12647 Pacific Concord

% o, 99 IEA ag AT A fE
o fawrer ofirat eqrfem g =t

12599 & qrA1q W ¥ AT
%1 fadg w7 & wmawear & @W
A o o fegemw & ogE fene
wear ¢ fr guet fadw Af qar g
7 T ama & faviy few avE w @
& zardt fadw ife qwer & o1 = 7
@ 7R 9T Afe A ¥, Iq AT
ureT £, 9% #9g aF ¥ A e
# gar fad § A 9 g o
% | 3 & opare fadw Aifr F e
oiEr JET EO0

W 97 41 AT WO WTHT—
OF AT A T AT gOT W gE
AT qIfEEATT ®T WTEES g |

fret wowr 2w &, Tl ® FE
weaifer wgmmre aw faay o g
oTEr 3 & gwA faer mamo A,
fa ¥t gw &C A@ d WEHaT F@ @,
TAH & oW WY S & SRR ® gAY
ATq A WY | 99 A9 WA AT ATG
¥ wmar o oy w8 oW
fergerm ® wex w1 & fag @
&, a1 ag wwafway ar, qridgy @1 W7
ATEETA 4T 1 EAE  fA¥ gw 9EE
oA ¥

16 hrs.

FEU WITERTT 3 9% 99 aw
Ay, ww fF aifsem & 57 9T "re
fear |+ 9w wwm fer Aol & W
AN & W Wt %7 zEra awde fear
o ZHTt 69 w9 & war fyen 6
T ¥=A & fAw sy e S Ao
F7IW AT WY T ¥ AFT wzAifew
A% W qo% gEIY A9 AE W
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ufra, afgw-qd ofwar, & gnega
waiq gty wife 2w g 9T W
wy fiF & wgrgen w0 & fag &a g
AT WY iy A R oAy wEEa
w3 & arey dure g, Wl Es wmwm
=TT fF g7 AT AETHET ¥R A
fare & 1 Afew qEd) v wmr gy ¢
i 3, famwr o g9 A fem,
g 1 qifeer Y, qw & o
# 7Rz w7, AT § e €@ A
F) W aTIEr wiaan & fev dww st
m § wer w7 § I Iguw fwwr
f& v om-gefgew sTaw w3 o
100 fafager st #1 Agraar w4
# amy afem &1 a9 famm
&g yo wrgan g gz 100 fafam
T FY wEwar e & faeme 2,
g AT ¥ vewifew aF ¥ WY AW
Ik farers adf &, & &Y avft yeanfus
= g T A et fege &
famT® 8, ag A0 T faeTw 2 S
TE W F A A | W fe
FAT ATET FY 77 A0 A 6 A faw
w7 wifgy fe wdmfear o
AT, auwgifaeAr &1 AT
GOAT AT EY AT {, WA g AL W
3% o ¥ wfey o fgge W
ara wi-frrieaT w1 AT} g
s fretem & A ¥ g 97 s
W o125 A ogw WWAT 9T AT
g & Ao geeE fiemmar e
urw ufiar & 3T &t glifags faeare-
aft Aifs & fas w=r wfgy
araq = ofwar & w o1, T,
ot ot &w &, < 7 faerodr ifr
¥ famrs ga% gvr7 oA A oifed

gw TRfoE w3t K, gm0 AetA
i fomm o §, ArewR w1 e
w@ § wt g wga € e oAt AT
£xx rferar ¥ RSt ¥ A W Ty
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[T AT fa)

i1 THTL gEW FT T AT G I g
gmy & fF fageaamm # gwrr Wi,
ofirgr & wredi wr A R AT T 2

7= g a5 et e sl
wr faueamy 1 wfim g & ofma
& Wt wrearig § gt oA
R, A H o g A T
Z

e e & A § fe
HT AT ATEATA A BT, AT qTA ATEAT
qgd qF AT EIGT | ATEA ¥ O
6 AT WA F, ATEAE & o aw
T=E! AT &, IEAH ¥ 99§ & w6t
THT-RE £ | W ATEATA T WG A
g @ =g fggema ¥ owm g
T, SfFA aTeA #7 Wil 1 wwmaEr
IS IfER AT A AT A Ay
fear a1, @t g9 wmET A o3I oA,
AT AR J W AT AW w1 A
AT T | EUWTT ATEAE A fF fawge
AT & FEIT E, ATE & qm #,
A 9T AT AT gHAT AL & A,
FTHET OF S 67 3w §, frwn o
w1 & e g Aw &, SEwr o aE
T ¥ a%, gEw s ag & fR
zaFr &frw  wie aga soma wfea &,
¥ aver & v A g R g 9
& arq faer ot @Tew = ofmn &
% § FEET WA q@rn Sfey
AMEA W WA T OERW 7 IHE
wTavT {rT gRTd Hewhy, g ae |
arw e ofimr # sty frgam
wepfa &, ogt & @ a7 wopfy ag o
$ | wiy famammg #1 &, 90 wfawm
ag & @A ATy Ag £ AR W
T T X wrE war Ad & &
e § % ag ot gy afy @ g,
formwy gl & A0 97, AVOAT & ATH
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qv oefae fear 1 a6 &, A W
wrg ®ur faer w3, "o Hewfa,
ST A A W % & fAd
#fear g1 % & T e AW
i AT FI7 IAKT gH waw Ay
ar wifgl | Y ol wefan
wr it ATy A & AR g o oA
Wg-ﬁwmm%fﬁm
AT & ¢ favar w o faege g
gt ww A f go ®e W wmmar
F WAV § WHU @ G AT | &
7 =2z Ay fqur fr gw =gmEAr w9,
Afet o agraar ard 1, T
wifem gf, v arfaw /& gf 1 &
g & o arfeET & gATE FT AWAT
W,Eo*oﬁﬁimﬂﬁﬂ,iﬁ-ﬁ
FWTE T H wE AT A Aae oA
e mraree & wrowr I smger
g fr fegem & oF #9407 # 7
A% Amy W ) e g ¥ S
fm & fa, afem om 7 &, wafs

T IEF A, gEEr 4 qroTET
T F €T §, To Fo F I A
Y wEI AE B, O I FY FHA
2 % gfAa s Srgar § fFoww
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auq g & fF 202 faqmr & A9 &
WTFAY ¥, qIFERETT & WTRAT ¥ gH
frtr 3t =rfgr s 99 foem w
FFT g WY T g A g | gAY
woAtT gfrw Aifa @ sfed, o awd
fe=a At gl | wifeea s
WTHTT 9% AT ¥ HAST FT W &
T g AN ST FT WA HT ar IqH
¥qT AAT FTH FAA | gETA el
uw 2, "epfa 0% 3, @ o fggem
T g, afz % AW §TRT %,
SR TET AT WA A e
fify & fawrs & WA grwrT o)
aoAT FT 1§ & g L

Shri Brajeshwar Prasad (Gaya):
Sir, the forging of a pact of Asian
defence with Japan in the North and
India in the south will lead to the
resurrection of the Sino-Soviet pact.
An  anti-Russian military  alliance
exists between Japan and America.
Any military alliance with Japan is
tantamount to a military alliance with
the USA with the object of contain-
ing not only China but Russia as well.

Afro-Asia in general and India in
particular will be divided either into
two spheres of influence—Chinese
and Russian—if the resurrection of
the Sino-Soviet pact leads to the
withdrawal of America from Afro-
Asia or into three spheres of influence
—Russian, Chinese and American—if
the resurrectlon of the Sino-Soviet
pact does not lead to the withdrawal
of America from Afro-Asia.

The threat of Chinese expansionism
will be liquidated if a war breaks out
either between India and China on
the question of Kashmir, or between
China and USA on the question of
Vietnam or between Russia and China
on the question of territorial disputes
covering an area of more than 7 lakh
square kilometres of Russian terri-
tory in the Heartland. If Japan has
to choose between India and Russia,
it will choose Russia. If it has to
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choose between India and China, it
will choose India. If it has to choose
between China ang America, it will
choose China. If it has to choose
between Russian and America, jt will
choose Russia. If it has to choose
between China and Russia, it will
choose China.

Japan will be integrated with
Russia either if the Sino-Soviet pacl
is resurrected or if the Russo-Ameri-
can alliance is forged. Japan will be
integrated with China either if the
Sino-American alliande or the Sino-
Pan Islamic alliance is forged. Presi-
dent Eisenhower was not allowed lo
land in Japan. Let us not forget the
significance of the sentiments of the
people of Japan.

Shri H. N. Mukerjee: Mr. Chair-
man, Sir, T am afraid 1 must oppose
entirely the resolution which my
friend and neighbour, Professor
Ranga, has brought before the House.
It is a most all-advised and dangerous
resolution which should be thrown
out by Parliament. Qur friend, the
suave Dr. Singhvi said that it was
perhaps in some ways an attempt {o
review the basis of our foreign policy,
but far from being a review its ob-
jective seems io be the entire upturn-
ing and demolition of the basis of our
foreign policy.

This country has decided upon a
policy of non-alignment and the basis
for that was supplied by Jawaharlal
Nehru a long time ago. In 1948 he
made a speech where he said—I am
quoting his words:

Iy is foolish for us to get
frightened even from a military
point of view of the greatest of
the powers today. Not that [
delude myself about what can
happen to us if g great power in
a military sense comes against
us. I have no doubt it can injure
us.”

Then he added:

“Let us not be frightencd too
muech of the military might of
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this or that group. I am not
frightened and ] want to tell the
world, on behalf of this country,
that we gre not frightened.”

In spite of whatever China might be
irying to do or Pakistan into the
bargain, let us not be frightened and
intimidated into acquiescence with
the kind of poliey which my
hon. friend, Professor Ranga suggests.
I leave it to my very capable friend,
the Ministey of External Affairs, to
deal with such colleagues of his in
the Congress Parly as Shri Raghu-
nath Singh, a former Secretary of the
Party, but I would like just to remind
Shri Raghunath Singh that Taiwan,
about which he waxed eloguent,
agreed with the People's Republic of
China in so far as Iits demands
against India about frontier readjust-
ments are concerned.
argument at thatl.

Shri Raghunath Singh: They have
also extendeq their friendship.

Shri H. N, Mukerjee: We have in
the world a number of multi-lateral
pacts like NATO, SEATO, CENTO
and so on and so forth, and also

bi-lateral pacts specialised in by the,

United States of America—US-Fak

Pact, US-Japanese, US-.Iran, US-
South Korea, US-South Vietnam,
US-Taiwan, US-Turkey und Ged

knows with what other countries—
and they are all dominated by what-
ever the US wishes the pacts to be
like.

Our line is that we want peace, we
want to see j better world and we
sleer clear of this division of this
world into blocs. We do not want to
joln one military bloc' or another. We
remember, how in the years 1950—
1860, that decade, o number of wars
took place, which took place at the
instance of the western “democratic”
powers. They were wars by proxy,
all on Asian soil, beginning with
Korea going on to the dirty war, as
it was calleq by the French them-
selves, in Indo-China, and climaxing
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in the aggression of England and
France in the Sucz case, Each one of
these could have escalated into a
nuclear conflagration between the two
camps. But this was the kind of
things which we wanted to stop.
India's foreign policy has always been
to see that this kind of thing does not
happen.

Now, we have heargq some very
reasonable statements  alse in the
vourse of the debate in regard to the
position actually taken up by Japan
and Australia. These are “demo-
cratic” countries. What is the defini-
tion of ‘democratic countries'. If we
think of the idea of peace as a sort
of touchstone in regard to democratic
ideas, we find that in November 18961,
the United Nations General Assembly
adopted a resolution on prohibition of
the use of nuclear weapons for war
purposes, ani this country as a non-
aligned country along with the
socialist countries and so many other
countries voted for it. But among
those who voted against it were, of
course, Australia, Uniteq States of
America, the United Kingdom and—
1 need not name them—the other
salellile countries of western demo-
cracy, and some junior Asian
partners of the so-called demo-
cracies abstained from voting un
that occasion-—Pakistan, Thailand and
Phillipines. This is the character of
these democracies. When Algeria was
fighting for freedom, the French used
American weapons delivered through
NATO channels and American assist-
ance was one of the main reasons why
the Algerians had to go through a
blooqd bath of a sort which we who
gloat over what we did in the course
of the Indo-Pakistan confrontation
find perhaps very difficult even to
conceive. The king of courageous
fight which the Algerians had to put
up, the kind of courageous fight which
the North Vietnamese people and the
people of South Vietnam led by the
National Liberation Front put up, the
kind of fight they are carrying on
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against  the so-called democratic
powers, is something whioh is beyond
our ken. That is why we talk aboul
these democratic countries.

Are we just too angry and annoyed
about what China is doing to us?
There is no doubt about our having
been irritated by what China is doing
to us. Are we so pushed off our
balance that we are thinking of
putting up & cordon sanitaire--a
sanitary cordon—against China, and
for that purpose we call in Japan,
Australia and all the rest of them?
Don't we know that Japan for her
own reasons wants to have closer
relations with China? Don't we know
that the United Kingdom is today
trying to have much more closer rela-
tions with China than we perhaps
think desirable? That sort of thing
is happening. Don't you know that
Australia, New Zealand and al] those
countries have no other go, no other
alternative, than to say ditto to all
that is said by Washington? There
is no other way about it. Are we
going to have an alliance where there
is South Korea, South- Vietnam,
Taiwan, Thailand, Phillipines and God
knows what other countries? Are we
going into that kind of combination?
And, for what reason? South Viet-
nam is a kind of country where not
even the most careful political chro-
nologist can take note of who ig in
power at a particular moment, be-
cause every single one of them is a
puppet put up by the US forces and
they cannot last a day longer than
they are propped up by the American
forces.

We have been against foreign mili-
tary base. But Japan is still an enor-
mous military base which the Ameri-
cans want to utilise. That is why in
Japan, as my hon. friend, Shri Bra-
jeshwar Prasad rightly pointed out,
there is so much feeling against the
Amerlcan Government, that Eisen-
hower could not even land in Japan.
Even so the Japanese ruling class is
still under the thumb of the Americans
and Japan is no better or no worse
than p big American base.

Chinese Erpansionism
(Res.)

The policy of the Americans has al-
ways been to get Asians fight Asians.
That is why it came out in one of the
US Congressional investigations in
1854 that it costs 10 dollars to get a
Pakistani soldier supplied with a rifle
oy the US, but it costs 5555 dollars
lo get an American on the scene with
a rifle to operate. If we want lo
get into the bandwagon which the
Americans want to see performing in
our part of the world, that is a differ-
ent matter.

I would say, lastly, thalt expun-
sionism when it takes place, whether
in the case of China or any other
country, and if it affects us prejudi-
cially, we certainly have to resist.
Trust in peace but keep your powder
dry, that should be our policy and
that is our policy. But there is no
question of fighting Communist
expansionigmi. There is no such thing.
Communism is an idea which expands
because there arc some things innatle
in the very forces of socicty. Com-
munism is nol a matter of export or
import. It cannot be taken in a
suitcase from one country to another,
It cannot go as part of the bagguge
of a military expedition from one
country into the other. Il grows from
out of the conditions in the soil. If
communism can wipe the tears in the
eyes of the people in ogony and
capitalism cannot, then we have to
say: God bless communism. There is
no question of fighting against com-
munism, If you want to fight againsl
communism, then you have to think
of a world where between commun-
ism and capitalism there is fight
almost in the nature of the old
crusade, but that is a completely out-
dated, medieval conception which
Pandit Jawaharlal Nehru sought all
his life to troin our people to believe
something very differently about.
Obviously, he has not succeeded ecven
in the case of such eminent members
of the Congress Party as Shri Raghu-
nath Singh, but in any case Shri
Ranga would derive o great deal of
satisfaction out of some support which
he is getting for a motion which fis
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entirely mischievous, which js com-
pletely out of tune with the funda-
mentals of our foreign policy and
which has not one single iota of com-
monsense or wisdom or principle
about it. That is why it should be
discarded by the House in the way
it deems fit.

ot fesere v (2afn)
avmfs AEEw, =Y T ar S
THETE F NeRESl § 9 qear ¢
2w A v & afw e s W
TEITA W TF AZA & AUAA Ta & AfwA
FAE! A% ¥ W AGr A0, 99 9%
afx faree fay sy @Y A wrew A0 TEaT
B—ITHT AT GH ST F-IAE IE
faofa == T #t dwram ¥ famw
AT 9T IFEA a7 T q@E 9T AW
fear & | 3997 a7 wa & fw dfafew
AYx & ot 3w § IE g W #
FHEATAT FL 47 Hfvw w3 AT AT 1 6
fammard $7 & faers gw wafea &
T | OF 7€ Y Ug T WSGT A TAT B
g awa § fe ot w Aif faee-
T ¢ Tay fad garo @ Y afew
wrgfree w3, gAL AW wgf X R
Fegfaew & o1 difags & s o
¥ wAWE @ W AoWe Odl aF
T ¥ afew o o s oAy A ®
faaz & wrrg ®§ o) ag waviT 2
vak o ft & o g dfew
F¥wg g A § 1 S Y faeTaam)
A w1 wwdw w0 gww wRgfne
TE w1 4 9gr & 5 Y 3w gaw
a # § & swd fegaaw ®1 59
fegear a7 waaw wa Y wY, Afew
YT & 1 gEL wrgfee AW § ag v
W19 FY ¥q e Aifq s e
T ATE F 1 OE mWT § gEw——ai
T FT-—Tew W\ E P owie dm
#1 faeroamdy Hifa &1 e ww, IEE
WA W ¥ TAv @), Swe Ay fer
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gaL 2 w1 4 fewr s ag o nz
F TATH FT AT AT § IAFT gAY
ferad @7 7 ¥ gud & afew gow
ava-y gfmar & o 3wT & ot & faman
BW TATRAT T ATH {1 9T oY Areaa
FT ATH A 9 WY OF wF gvq £ fv
§ gTHcqEEr AW ¥ & 2w g
o1 sifame 3w &1, wgfaee 3w &1 ar
WAIGE & ATH 97 AL W F N
FT aret wr e g gt fe
A EATI R I
ey & IE ATA fAw o@ew & arv
H gart o UM 4T 7 48 W aw
fear & 1 g9 AW H drww & A, agA
qgy & efir wem A & fw
A% guufas @din dfed dEe
7 Eifg AT qEEC AT S A
Hifx # v a1 fF gw o &
qOA W T FT WO WA IFAT A
w7 qT e o wrton it
%1 agreT ST s TE a1 T AW
F AT AT GFENT WA FE HFCAFAE |
i wreT @ i gaTt At ST T
st 7Y fg A qr-aEeTtaE & AT A
fardra o, & ofy g Fardng s
wr§ @t & A o7 o7 wnfa & A 9%
FHT AW FT WO KL AT IAFT qA-
Aifos o1 wifes s ¥ fwe 3w
vivgur w3 A1 I fat @ gw § o
mre oF 2w gEe aw & el A
o7 feet &TOU QAT AARET HAT
qEAr & A1 TEH gH «uw A
AT wfgr 1w AT 2 o few
arft off 7 AT WK AT "TEIT A
araT | wt farcder ifs #1 W gwAma
& o ¥ W & A 99 A W e
R W} 9 ¥ AW 9T 5 FGT @,
wr § g Iu% faoer &1, &few
ax Wt g% fau dwifeorht w7 @
Tat @ & 0 owme & oavg A ogEd
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6 g9 T HEEfT &1 977 A% afwo
o afirar & 2T %Y 79 Wy TAEA &,
qg @E & | AT favy & gur WA 0
Ifva & & fao foms gwrt agawir
# 77 ArdY §, 77 Wk § W FEd @
gt wgrwfa & @ I gl
. %Y gw oot wTx £ 1 Ffew ow &
fammamst #ifs &1 YA & fao
FAL M AR WA FT ¥ ag WTe-
it 7 g1, 3°H afeafaw e gw 3%
UF ATHA A AT AT Iy sfafen-
T 7 o1 Fg, wwwfavie Aifg & 7w
ATUT & AG Tg  FEIE WA T
¥ fam, wdm AR & faw Wl
™ dag & fqo Oy afew ff 2
eafay & ww seara &7 fady s §
AR Y wgAr At sfATEe g
% 3w w1 @ & fadg T §
fam® ag o &t gr 5w o faEme
T FY AT FA § | FT GATE AT
a1 #fadz a1 77 W 39 q¢ fawre
Tér wTa ¢ wrf fawem ar oS-
fodt %1 am At a@ & fe Ia foo
THIMA A3 FT W€ g | qg AT /YA
& ¥ roagt am A R, aga @ wweh
arg & fort gaTa e waTHG AT
g o & 3

T[E, o A R e e
¢ % (7 s w1 W T W FAEd
ady & e o guTh qgy Wy Afa oy
fom Sifa & wroor sy S wrwTor w7

I wgrpafe gk W o &, W
& %1€ wgram ¥ fow A v & Afe
qT gAT AT o1, Afy gErly e ),
ATEW FATY ATAA 97 W1 THY § |qEr
g €7 %1 Ty & fA Aifams = &
Y wgraf gaTe #Te oY, €17 ¥ fasg
at o ofeEs &1 e & fam
wirforr Wi & <Y oY a7 & o g
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am gk fv aar @), aod T,
ag @ AW 1 G Aff 8 qew
+ wq a% 4t | \dr ¥ 5 o wafos
T E IR FH AT § | T ATEA W

AT E | W ww # uw 2w A wife
w1 5w gt i frar s W s
oft et a fowr gur &1 & widme Tm
ot wgt v o g e st B wfem
ara T8 WY | ag wifa €7 aw wgy £,
fs wregferar, o, AT9w fe gfr
¥ oy qew ¥ o gt qwnd 8,
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Y T # 1 AW AT HEATW FTAT A0EAT
g1 & gwwar § fe e o & W@
g Hife veft ¥ fir o o s o firer-
7T fifmam a7 o wify 1 a2w §
a2 #1§ W gt &1 oY a7 wRen
wew At ofray & o ader & §, v
79 UF ®Tq g wvdn Ay wafoer W
U aHE o1 w9 o gy qRe
T o< gH e @ @ w5 A wer
nfed| wgd | " WA O g
FAT A|AT ATER | LT qEATT H A7
A% & | TqE B9 AT § SR T
% 77w T E wAw F e
wrawr ¥, dudaE @ §, 9w M §, €%
arr § € gt & I @ W
T E AN T, F @ it B
T W g, wod A A E L
(et ) Y oy 3, g . (s )
gt, ag ¥ urdd | fomy wvs A
FATL W § AT Er6T M0 § A% AW
FTHET AET WTET

at & =g § 5w wf= &
Uy vrEgET & R
Worst peaCe is better than good
war.

W W wrefear #r e Ay
frer &, aomm gk fe g wafoe
A WY E A, AadvE § efeni &
e @, OF Aifa & A e qee
&0 gt e g g T o
ot ¥ el W gre g Wi frd

% qF wrewy Afec 47 ax
Yur, OET SERTw W ad fem
O WL N & g s ¥ g
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WHT | & fYTex Rl 41 WTAT £ FHEAT
& | | W AT § £ W< T
21 @ TN w awsAr wfge fE
T o A o 27 WA fawa
F & g argw fAweAT &, geaoenT &
ag fawdt o § | ag 79 gAwT @A
81 wwlag & sz v § oo
SYEaY @ w1 W gem oA gErfae
# o7 gawy wfem @ar wifgw ) woy
qaTeY AT A1 W feran Y, A A
arf dvx 7t ST 39 gt w7
gare Wit TaAg fag ¥ &g Awwan
faameT g% ®wfsa &1 amT wfem
% wgmr g fF 97 qe1 71 e fagi™
w7 arfesaTT ¥ gATe ST gweT
o= 7 gwen T, 9w ww ot gEE
W | BT # AE6 qeafiT §, Ee
o @ =gy, gaTt dw wr g
9T gEhfwaT £ g g w1
gt gawm Sowr fox v =rfEm
ag FATT HTGY

Ffaew 1 w9 @ W 7 fwm
wifer &1 §RW €& 2w A fear ) s
79T A== 6, &2 WA Y wfa
w1 gw3w 2 & fog ghvar & S w
ot it Wi g% wT ATT JET 9%
T §, gd afgew & AW 9T gw
fegem &1 HeT A= § W Hae 7
gafter w1 fagi o Az 3 fran o
fegeam & et & ofimm sww
agw ¥ fa

w3t faw 7 ¥R o fag @
A fomy o ot I e " g
arfgy fe oo agr S AT oot
fag #1 wiwme g @ fag & go
& g s 9 I & T e e
gra ¥ faw wareg ® 7o ¥ fae.
ardt § 1 g s & 6 g e
O WG a1 § 3% wgw v e
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wifE aAT FE W e £ 98 I W
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ot & s avst e wgi & o Faer %
Y wifge 1 (mwarr)  gfr T
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fag & wa7 & awdw w0 o wAw
g dre i § e afr e W
fafreex ar wwwar § fF witw gany
Jrea & A suwrC A § 1 Wi oyt afaiy
T T W & 9T IFA AT GAr w¥'Y
g4 o o § w7 foar o sy
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TH WYX ATGAN F g kW I v
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¥ oft ¥m ®r FAF gt fawrdi
¥ foq aurf ¥a7 § 1 WA W qrowr
agafa o ww fec & gard

ATH W1 A W AT et i A

T 1 Wt ¥ ary & gEwr wada

AT E |

Shri Khadilkar (Khed): Mr. Chair-
man, Sir, this Resolution contains a
move of development of Pacific Con-
cord and we have got {0 examine whe-
ther it is in keeping with the objec-
tives of our foreign policy. If this
move is not in keeping with the ob-
jectives of our foreign policy, then
aulomatically, it is designeq to serve
as an instrument of a policy designed
somewhere else and not jn this coun-
try,

Recently, 1 came acrosg an article, u
very interesting article, in the New
Statesman of the 8th April—Nnon-
alignment by O'Brien. In that article,
the present state of non-alignment in
the world—and he has referred to
India also—has been very objectively
reviewed, What has he got to say?
He says that non-alignment is losing
its formal content altogether and in
the African continent, in the Asiatic
world, America is trying to topple
dowpn the Governments. He says that
new Governments, first Governments,
were there at the upgurge of national
movement and then, after toppling
them, now a dictatorship or a military
junta comes into power. He says
Governments come with their national
anthem, with their flags and thelr na-
tional airways—they were the outer
symbolg of their freedoms. But these
Govermrments, as they lacked basic
stability, could be made to serve the
world-wide strategy of America, Ame-
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rican foreign policy and they were
used as an instrument of that foreign
policy of anti-communism, war against
communist world.

Now, I want to ask: Ig this country
ever going to adopt this attitude?
Nehru is dead but Nehru is too much
alive in this House and with us and
he had a certain concept of the world
and he had made it very clear that
with the rising world of socialism, if
you are going to declare war and serve
88 an instrument of American policy,
there is no question of peace or deve-
lopment for a newly independent
country. The writer has drawn some
very Interesting conclusions. I have
no time to read all that. He says:

“All the major non-aligned
States have shifted the emphasis
of their non-alignment in a sense
favourable to the West. This is
true of India."

It is for the External Affairs Min-
ister to state whether there is a shift
in our policy or not, The mover of
the Resolution, the spokesman of the
Swatantra Party, in moving the Reso-
lution has saig that this is the major
difference with the Congress Party, if
I remember him correctly. What is
this move? Formerly, Phillipines,
Thailand, Japan and Australia were in
some way or other in some military
pact. As you know, SEATO is the
recent thing—and this was before.
But what is the state of affairs now?
Are they military powers in any sense
even if you combine them? Unless
they form a sort of instrument for
the foreign strategy of America, can
they have any strength to stop this
China's expansionism? This must be
made very clear. This House knows
it very clearly. Even when China
attacked India, it was said by Panditji
then and it wag endorsed later on by
our Foreign Minister on two occasions,
if I remember correctly, that our
quarrel is with China, with their ex-
pansion, but our quarrel is not with
communlsm. Communism is a philo-
sophy. We will fight it as any other
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philosophy. We have a democratic
socialistic philosophy of our own.

What is the state of affairs of the
world? In the West. France wants a
different approach to China, as you
know wvery well. In the East, in
Japan, there is a big division and the

so-called socialists, Mr, Dwivedy's
counterparts there, are demanding
closer relationship with China snd

wanl to get away from America,

Shri Surendranath Dwivedy: We
have no counterparts.

Shri Khadilkar: I am talking about
the soclalist poliey. I think it is a
world movement; your movement is a
world movement. That party says,
“We do not want to remain under the
heels of American domination any
longer,” They are quite free to deve-
lop their strength. This is the posi-
tion.

Thailand is the seat of SEATO, the
military alliance. Put all these coun-
tries together. What does it mean?
It is a projection of the present
American policy. Now, former mili-
tary bases have lost all their meaning
with the new development of destruc-
tive weapons, and that too with a
great deal of speed to reach the tar-
gels. New 'military alliances have lost
al] their meaning and, therefore, the
Concord is a new idea and the spokes-
man of that idea is the Swatanira
Party leader in this House, Prof.
Ranga. I am surprised. With his
political past, a good political past, 1
must say, and everybody would he
proud of it, because we have worked
together, he comes forward with o
suggestion that we should join with
these small nations who are depen-
dent on some other power. They are
not independent in the true sense of
the word. Their power is very limi-
ted. At the same time, by the back-
door, what is America doing in Poland?
For several months, they are trying
to prove the China's mind on the
Polish soil, as you know. Continuous
negotiations are going on with China.
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What is the purpose? It
is to probe China's mind.
What is the secret about it? Their

secret reports are available here; they
are published documents, sort of
defence documents. They have stated
there that so far as Chinese military
potential  is concerned, it is not a
danger to Soviet Union or America.
‘The possibility is that ultimately you
will have to recognise China, whether
you like it or not. It is a fact that one
Asiatic power in this part of the
world, has, for the first time, acquired
the nuclear device and tried to break
the western monopoly. Whether we
like it or not. But if it poses a threat.
we must meet it. There is no doubt
about it. But that threat should not
drive us into a camp where the ins-
trument of policy is American policy
with o view to undermine the so-
called non-aligned countries whose
basic need today, is development, for
strengthening of their freedom, is
progress and, without peace, no pro-
gress is possible. Therefore, this Te-
solution 1ums counter to the basic
lenets of our policy. 1 am surprised
some people here, perhaps ignorant-
ly, cmotionally went over to
Prof. Ranga. They do not
know what they are taking. I
can understang their emotions; I can
understand  their  patriotism. But
patriotism and chauvinism gometimes
blind the people. With open cyes.
we must keep ourselves clear as tn
what is the policy that we have laid
down. what is the objective that is
before us. and reject the motion that
has been put forward by Acharya
Ranga because it runs counter to the
basic tenetls of our foreign policy of
peace, non-alignments and progress.

=t qoare Ty (FTeT) 0 AW
whre, arAdT @t € 2w wer
IR QAR Y 6 ww A
% g7 @ Memfeom w1 ghwn gvias
g1 &g W g § R o o
® S gart Ardwtw o & o
wrd  #fes I 9t sETT @ A #
a7 &, I H A® I N 4N 0 fr
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R mff 7 o S i A W
fadiz & & 1 92 BT qewi & g
A9 € AIH AEAT TE7 § | qg rferd
aEedl @ | g qifewdt & srE-ae
gfcaet AT Fomm |

AT 6T A 61 g fog T
f 7 2w ¥ 7o %3, AfeT 7 I EH
BE %7 aet A9 ¥ oI & & F qu
U 1 gef wgeg, s & At A
ww g T e g orer i@, forw g wre
qardy w3 ) afew v 7 dfem o
w7 faar s ag wfewr s &1 q7
i STEAT 338 ®Y wrfees w1 g7 e
AT § | XW AT A OF WITg A
# fomet e aed dwr & g T,
o g I A @ e ¥ A
fefn o s, & e gf W
fegeam 1 q7vw sgAT A3 wm |

W ¥ WA §A AW ¥ s
¥ § e & act i & AT wT AR
oY 39 # @ A 7 & gy e
g1 78 4 f o Sy a1 I g
tfmwidn s & AN 7
Nasd e FEmME | aTIAE
wi qudt § s ag Twr W s B,
A1 ag warw T & i & oa fon b I
T ¥ dnv f fs aw graA fr,
A e e gm ) AR
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[t arorarer far ]
& X Sl o wqy avew & FF T Ay
e @ o S w7 o oo agE
&Y T AH FT %, ¥ awd AW 0w
o w07 W oo fEw, FEET
1 AT A FT A%, wy F favmtw
Y T FT qrEi ? oAl

# oo ot wgaT § iR xz qw AAY
Z dE—ag ORI AT aifeE Ay I,
o1 fe ooz A qrfesdt § 1 o 7
T A A W A A A w0
Ffmamm g §, g o ¥
fag smmar gwr g-amowr fafe o
fewram % forq i wman §, e e
£ o & feg Al AT & L owr o K
wga1 § fF W fgeam a7 45§03
wgi %1 aery w1 W6 fear o, @ &
art garT % fam ow wmen’ sTw w7,
g ® gowr ooew agTET | W
qETC A 45 FOW s ®Y gETAr , ST
T & | IW X T € avea W I A

45 LT T qATT W T AR HT T
¥ 1wt ww i g gut | W
I E oA ¥ oA f, W T A
aw wies §, e g AT 9 #
AT AT AT § WA W W
e Wi W wT E, 9T TE OHER
¥ gft wral A Yo oAm” o Vaw
frama" & aT¥ 9v v far w1, W
framAl ®1 waA 930 9w g ¥
gy wATaT ATy, AT wrE W O dw W
O W A IIT WA & | W e
g & fie oy aoeTT g & ferg st
T 28 W v X wey §, dfew aw
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7 framat %7 TUTH FIT TG W EHETS
& forg mff fer & 1 g orferefY % sope-
T afrdr s aea @

Aq FATY FW & AwA-geAT
el @ T W@, W@ qwr-FAw
‘AT e HLET FAT A, T TE
wawET g g 1 & arr T wgar g
g f5 ag ween gro o ¥ g A
et G & g T8 B | & v Fermf
¥ oy qu & w9 & ¥% wedn, fw
famams, & ol & ¥ w7 TIEAT
7 : o Wk e e e
wfest dzw v fr A edqwen
TR F= T fraety w7 §2 pw 9 @ ofest
WTE WY ¥ WO |

fom for gmTt AT fadw WA
a3 TR 5 ™ ¥ o am
7 agi WA AT qg ® a5 AT w7
¥l arefs &y iy, 9w faw ww 2w
& o @R | el & AT g S
F o w7 T T g

oft ww fagrét Fgpdw : (fawrzle)
wvTafa wgrE, St gware fag ®1 weEr
wi % = gf fafegr & sgeft & a
@, frg ag wox faar, «fr gav fag,
FTET FHAT AT ATHT F FFEAT [T AT
foriy wradr 1 sy §  wnfAgas
=¥ gre W a9 wet, fom A a2t
nE qTATT §uT ¢

wamafe agvew : wiT Ay fra
A1 4% W« g1z T |

Shri D, C. Sharma (Gurdaspur):

They say that desperation brings toge-

ther strange bed-fellows. Though 1
have y greal deal of respect for Shri
Ranga and no end of affection for my

hon. friend Shri Sheo Narain, 1 find
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today thay some kind of mental exas-
peration or emotional disturbance or
intellectual maladjustment hag brought
these iwo gentlemen together. 1 am
very unhappy about this combination.

What does Shri Ranga want us to
do? He wants us to go to g wedding
feast where the wedding is almost
over.

Shri Sheo Naraln: My hon. friend
is a professor of English. So, he may

please explain the word ‘concord’
also.
Shri D. C. Bharma: Shri Ranga

wants us to have a defensive military
pact with these countries. Please look
at the fate of the military pacts all
over the world. What has happened
to the NATO? France does not want
an integrated mililary command, and
France ig telling the UK., and othe:
Fowers that they should take away
their bases and other things from that
country by 1970. That was the biggest
military pact that wag arrived at in
thi= world by any nation or by any
group of nations,

What has happcened to CENTO? 1t
used to be located in Baghdad; the
Prime Minister who was practically
the architeet of that pact was assas-
sinated, and now that pact is without
i home, and that pact has got those
members who were not there to begin
with, such as Iran and Turkey. What
have they got to do with that pact?

Again, take the BEATO Paet?
SEATO has a home in Thailand. 1
sometimes read accounts of the meet-
ing of that Pact. I wonder if SEATO
has been able tp establish any sense
of collective security among the na-
tions for which it is working. Take
the case of Thailand and Cambodia.
Take the case of Malaysia and even
Singapore. Take the cage of Indo-
nesia. [ think that all these pacts are
crumbling like old manuscripts made
of parchment paper because they are
moth-eaten,

take Australia and New
They have also a pact call-

Again,
Zealand.
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cd the ANZUS Pact. But have we
ever heard of that? I think it is not
to be seen anywhere. It is not func-
tioning anywhere,

Therefore, I would say that Acharya
Ranga like all teachers—] am also u
teacher myself—is very much behind
the times.

Shrl P. K. Deo (Ksalshandi): He is
ahead of the times.

Shri D. C. Sharma: He should have
brought forward this proposition ten
or fifteen ycars ago, and at that time
people might have looked at it from
a different point of view. But now
when these pacts have lost their
potency and all their virility and vita-
lity, it is no use asking India to jnin
those pacts,

Shrl Surendranath Dwivedy: Since
Shri D. C. Sharma is & professor, he
is also behind the times.

Shri D. C. Sharma: Moreover, why
does my hon. friend want us to enter
some kind of an alliance through the
back-door? I @m against back-door
policies, though in the Government of
India I know that back-door policies
matter much more than the other
kinds of policies. What is thig back-
door method?

Acharya Ranga should have said Lo
us: ‘Join America’, because Talwan
is under America, and in Japan there
are American bases, and New Zealand
and Australia are all under the influ-
ence of America, and Malaysia s
under U.K. He should have asked us
stroightway 1o join the American
military bloc. Then I think my hon.
triend Bhri Sheo Narain would hawve
said ‘No, we would not do so'. Bul
since he has put forward this propo-
sition in a roundabout way, I think
there has been some misunderstand.
ing, but I think the policy of our
couniry is not to join any military
blocs. Even if we had wanted to
join those military blocs, the time is
long past. Military blocs have come
to nothing. People have discovered
that they are a big failure.
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|Shri D. C. Sharma]

My hon. friend, Dr. L. M. Singhvi,
was talking about functional relation-
ships. I do not know what they mean
by that term. I can believe in orga-
nic relationship. But{ what organic
relationship can we have in this case?
I know Pakistan is having some kind
of religious relationship with other
Muslim countries and all that kind of
thing.

He referred lo the Council of
Europe. 1 read sometimes about the
procecdings of the Council of Europe,
The Council of Europe has been fight-
ing ull these days about agricultural
products, how much agricultural pro-
ducts one country should take, how
much another country should take.
They have arrived at no results. The
Couneil of Europe is more a forum
than an active organisation.

Therefore, 1 would submit very
respectfully that no useful purpose
will be served if we join these orga-
nisations and thesc countries. As
Shri  Yashpal Singh said, our only
safety lies in the augmenting of our

strength. I hope we are all conscious
of that,
Therefore, 1 would say that we

should not walk into the parlour of
this big country or that big country.
We should try to develop ourselves
in as many ways as possible,

Somebody talked about communism.
and said communism is not exported.
1 think capitalism was not exported
with as much ruthlessness as commu-
nism has been. Comrmunism has
been exported not in a suit-case, but
in a barrel. What has communism
brought to people? Dr. Lohia was
saying that in Communist China they
get only one yard of cloth per man
per year. This is communism. My
hon, friend Prof, Mukerjee says com-
munism wipes out the tears from the
eyes of peopie and communism gives
people hope. Communism is the
death of hope; it does not wipe tears
off the cheeks of people, it pours

APRIL 22, 1968

against Communist
Chinese Expangionism

12674

(Res.)
lears into their cyes making their
eyes more swollen than they ewver
can be,

Therefore, 1 would say that we are
neither communists, nor capitalists.
We are neither for this bloc nor that
bloc. We are Indians first, Indians last
and Indians evey time. We want to
build up a strong India which will
not have to depend on this or that
country, but which will depend upon
itself and its own strength.

Mo TM RATEC WifgaT (FEAETE)
awmfa wErEd, =t fam 9= I aai
F1 G T AW OF 19 I & 07 IAF
#r A ¥ wgAr 2 5 felt dfw
offg & a3 &1 mEme AF e ARy
W W wrAE W { Fare s
& o ardy T & e w0 A fear
Afer O aga A dfre dfiar § fork
TEE AT WO AW § | AY AW AT
W A qATH FoT § IS A ot
aw mrer 7 1 wefamn o i
71 afr g7 W, ArsTaratw ¥ ufa
IH 97 g B 4G a0 ¥ & fre
s wifed, st & awman § 5 9w
 TEEY W agd ST garT & e
& 39w Tl ¥ Ay, fos ww Ml
fr & &1 afeg ¥ =& 77 4, 7ga Tear
aaty gwr &, 3% F 4R ¥ @ g
arfe¥ |

¥ ox g F1 A A7 o ot wger
frEiamATaa I wagd
TE¥aRTd, " & 0% A & fegw
SeT gt W &, vt qff it & e
1 wifew %7 7g0 £, A JART "
a &g, MATemw A e 5
ATEATA ® AHTY, WIE IAWT ATGAT T
2N, I AT ¥ A quTer A w
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wifow T gFT wifgr 7 enfaT o
gardt farcteran #% Hifa & ag ot O
AT qw@ wr wifgd 1 Fd,
frderar A gt AR, aTR®@ TR F
g Ay 2, frdwer w1 wae
2 fr et fz w1 @A w1 Mg
qV ATHA W14, 9% faT v Tm
T | W fau & aF wew ¥ sy
T A fe agarT & @9 @
quren W fag o ol @ fe gw A
wHl# & wag AT & v faar @
W W AEY ¥ W At wie &
qwEa § s @Ew @ o g
FEL AIEAl ¥ SEwr wwder wea fy
fewram famet & ¥fFw o a & ww
@ WX ot T v o A Ay frefy
¢ g ¥I¥ grw & qErey ¥ werae
gt @i wfgd | F dew s g
W & IW OF AT T AL qF qwqw |
1942 ¥ ag o% wkdr wrfY ¥, oy
Wi w1 wrardr ¥ faw gy w@er
A 1 W AN T qewT WK
% arg o gfar % ara dw §, 9
it & formn &am  wrigen, st fisfa-
¥, =fir merfraT = amar ot am-
e, T a1a 29 &, &7 74 & w1 W 0

feram e
Arfr o wwt @ T Qe o, afew IH
7 g fadw @ifs & odw & fiee
97 ¥, AT A A Wy fadefr
Hifa =1 Fw 7 fadt qfmar & 3w, afer
g W F 2w woAr mrar ooy Y
§ fr ag e arim oY g fadely Aifs
350 (Ai) LSD—o.
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T Agu AT g 18 Al
Hogoh g mar &

%7 G & awr W W &, frmey
fr & worm ot w€m ) 9t W WA
9z T WY T, IAE feRe Aifw o
Tt qwdl | X % e OF W o
w1y § fadeit Aiforey aamd aw qmawr
o Aifr & s g wifgd | G
7 w4 e "maw o g yfgwr & aoa
wrx Ay o A agry &Y, ay o o
g | amaw aga warer § 4 v ot
wwdreT ¥ a &, Afew Afr @ndf ¢, oy
a1 wfgay S aavAr wifzgw 1+ weer
TorifeR ) 1T A qmaw W A
T R ®TAH FT T |

o AT Ay ark A wEr a9, AW
quirr A1 1918-19 #Y ayrf wew
£ & arz T ¥ gfrar weo o wart
FA W owfim oW W o¥
Ay ardt 7 wgr wwdwr & art #
“arqw g & e oard gfrar & ew
el - ¥ wofte & o= wrdw §, W am
L L 1

waafy wgww 10 wATHETE

o QRAATET Wifiyay : 10 wrdNl
ot xaTaElE ¥ amiy & w20 6 "
farrerY wrerfheT & W g AW W R
FH T 9T ¥W W@ A | Ik
a7q ®TY I A Wt ar- dfe v
IoeY sragifor fasierd i ) dare
gt &1 o ol & guf o o TeE
arq ®rg a1 aE A T aw AwTC
ot It &

avrafe wgww ;. gw ww & frae
H o w10

e TEMAC R - W w,
afe o 7w w1 w # ¥ w2 ATy

a% g g ¥ fe wromnd A
1948 % ¥z ot wwh A panfe
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[®1e T wgT Aifigar]

1919 ¥ @y ast & wafas wwdwT
& 41 T o wmfe & sefz
o agre whit ® g faeerd W
FOTC A w0 7€ 97 & 2 faem ay
g fe wifa &% g9 4 ot ama
feit &1 ot ¥ 5wl A
a1 oty & o @, S9% o A=A
ot §fee a7 av T o TR
FAT ST qr1 ¥ 1919 # T
w7 @ g | W W FY A gar qmwer
¢ fF wroa & qm amee T §, e
& & o far AmeAl & wEy q
s mf & Svfee oY wgrean aidt
Ft foredardy ¥ o 31 s fadwr Aife
AT ¥ aet R A A o e A 7
A A gaT & S gETt AT 2
ST WTCE ® AT I, 34y, dfaw
arsft Afe @ @ A1 ww avE At
I IHE THA WIAFTE | UF aTh
&9 ¥ W ¥ W oW wfey ad o8
e Tt o < & o g A I
v i FTAQE T W wOA
wfw w7 & 1 I & v
e W grm 7 W S SR O
¥ W T @ W g ofoe §
It dm w Twew e
sron W fee wmr g ! awaw &
ATHAT g & & §¥7 1 A wwre A
X FT H g At T A W A
ot O s s sl &
HqTAE ¥ WMo o7 FeaT WY AR
FaT A AN 7 9IX {19 §T wrean
& | Afew gy g AT $T wTe
¥ WA #, w o & A § O
AW g7 AT et § g ofoe #
fr formr &1 -tz g s

W qEEY ¥ W arE W A
Aify =T g A wy oWy A7
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graE & aw qO waw @Y W &
€W & arg gwy arg €, & gAwr
T FT | AfeR w safw ag
@M 994 g7 97 g faar # o
T AT qG A S AW Tz E I A
g & arfa= ¥ W9 W7 gA Aaw
wraw f&d a1 ar w9 & 79 qa qure
AT | ATEATA ST FrE WA aTHRA TH
@ T &, WA FTE AMGAT aTHT g
¢ fofeords a&fmar ofs foas
T Fw % frrn & 7 AvgEt area A
#1 wfar §1 mE 3| o7 9@ 9
FATE FT FUE ATIAT & 4T AT T
FATL FC U2 AT & Al J81 FHTE
famer st @21 arr 2w &Y o drar
T Wt A A R, g AE W)
My & T oAm § owd go
argan § e 5 e a7 o frame e ¥

wTafe W - @) aWg w9 9T
4, gEw w1 fean m@n g

Shri Basumatarl (Goalpara); Sir, I
had very high regard for Prof. Ranga
and I know him since 19046, But I did
not expect him to bring such a reso-
lution here. 1 was wondering if a
man changes colour, he changes his
mind also. He has brought such o
reactionary proposition here in the
Housz for discussion. Hig aim and
object is to make a military align-
ment with the small countries with
the idea that they are not supporting
us, I had the privilege of attending
the first general assembly, of Asian
parliamentary union. There, I found
that those countries which had been
referred to by Dr. Lohia and alsn
Jasvant Singh, a follower of Prof.
Ranga, had high regard for India, for
her policy of non-alignment and
peaceful co-existence. I had been to
half the world through the kindness
of our late Prime Minister and 1 had
found that in addition to our policy,
our great leader Mr. Nehru was res-
pected like anything, not only by the
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great leaders but by the common man,
The moment we gol in the car, we
wer: asked by the driver: “are you
from India?” We said: “Yes".
“What 8 great map you have lost”
they used to say. So, it ig not only
that he was a great man to our coun-
try; but he was a great man for the
whole world, 1 had the privilege of
m.eting the President of France also
who spoke highly of our great Prime
Minister Nehru and that his demise
was a irreparable loss to the whole
world. He said to the extent, “we ar:
sorry; that even in spite of being such
a leader, he could not be followed in
many respects, as in the case which
has been referred to by the so-called
leader Dr, Lohia."

Mr. Chairman: The hon. Member's
time is up.

Shri Basumatarl: Dr. Lohia has also
ref.rred to some countries, Dr. Lohia
and also Shri Yashpal Singh, about
whom [ have a high regard, oppose
everything, whatever the policy we
are following is mnot acceptable to
them! Dr. Lohia was referring to the
point that China should not be ad
mitted into the United Nations. They
also opposed it.  Firstly, both Pandit
Jawaharlal Nehru and the late Lal
Bahadur Shastri, our great Prime
Ministers, had explained the reasons;
they said that uncontrolled China
should be brought under some discip-
line and the Uniled Nations is the
only forum where aggressive China
can be brought to some discipline and
corffroiled.  Likewise, we have ex-
plained India's position, and they ac-
cepted it. In the minutes drafted,
you will see that they have accepted
our gtand. So, without knowing the
attitude and the mind of the people
over there Prof, Ranga brought such
a proposal in the House., It is grati-
fying that they think that we should
not be on the other side, than the side
of the small countries who are already
in a position to take the leadership
of India.

Shri Yashpal Singh said that we are
not strong. Nobody thinks that we
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are g weuk country; nobody outside
thinks so. OQur policy 1g such that
we are in a position to get help and
sympathy from all other countries.
All this has shown while Chinese
attacked us. It has also been proved
when Pakistan attacked us.

After sceing all this, if Shri Ranga
brings such a resolution to weaken
our country and under-estimate the
whole nation, it 1g a shameful thing.
1 hope he will take the lesson and not
bring in such a resolution by which
our honour and prestige are being
lowered out side by people like them.
1 therefore request him to withdraw
his reactionary resolution.

Shrl Swaran Singh: Sir, 1 have
very carefully listened to the speecher
made by the hon. Mover of this reso
lution and also several other Mem-
bers who have participated in this
debate. Very interesting observations
have been made which perhaps could
be made in the context of the debate
on the Demands of the External
Affairg Ministry. [ have no intention
to reply to the points that have been
made by several speakers who have
participated. Sobe of them are
directly relevant to the resolution and
others are interesting but not quite
relevant to the resolution that we are
discussing. Questions about recogni-
tion or non-recognition of any State
in South-east Asia are not at all rele-
vant for the discussion of this resolu-
tion, I would, therefore, like to
draw the attention of the House to the
resolution as such. Before I do that,
1 would like to say that some of the
points which had been raised by Prof.
Range in his opening speech and the
points that were mentioned by others
who have participated and who sup-
ported that idea either in its present
form or in some modified form, have
been effectively replied to by other
speakers both from the Opposition
Benches and from thig side. My
lask to that extent has been greatly
lightened. [ would, taherefore, like
to confine mysel! not to generalities
but to the Government's position on
a resolution of this type,
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[Shri Swaran Singh]

What is the resolution It
thus:

reads

“This House is of opinion that
Government should initiate steps
for development of Pacific con-
cord, embodying firm defensive
understandings with Japan and
Australia and other democratic
countries concerned with a view
to contain Communist Chinese
expansionism™,

There are several components of this
resolution. The first ig that we should
initiate steps for development ot
Pacific concord embodying firm defen-
sive understandings with such and
such countries. I must confess that
I have not been able to fully under-
stand the implications of these two
ideas, i.e. “development of Pacific
concord embodying firm defence
understandings”. 1f by Pacitic con-
cord it is suggested thal we should
participate increasingly in the streng-
thening of economic relations, ex-
change of technical know-how and in
every way helping each other for
development of our economy, trade
relations and educational and cultural
ties, I gupport him {fully, because I
am strongly of the opinion that we
should have very strong economic and
cultural relations; we should exchange
technical know-how and help each
other in every possible way to streng-
then our economy and enrich our
cultures. 1f by Pacific concord some
such idea is meant. ] am fully in
agreement with it. As you know,
Sir, we are already participating in
several activities of the nature in the
UN and several other organisations.
We have always played a very im-
portant role in discusion on econo-
mic and cultural matters, human
rights and several other activities in
the UN, ECAFE, World Bank and the
new Asian Development Bank which
has been mentioned as well as in the
Colombo Plan, There are several
sphereg of activity and we have al-
ways taken a very active part in
them. I would like to remind the
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mover that there is this concord on
specific and peaceful spheres like eco-
nomic development.

“Firm defensive understandings” is
a very interesting expression and 1
have not been able to find any prece-
dent for j1. If there is any new con-
cept, I do not really follow. But if
it is nothing but—to use a very old
expression, I would say almost a
hackneyed expression—"old Wwine in
new bottle”, it is the wine that
matters and not the bottle. If by this
it is meant that we ghould initiate
some action for entering into some
defence pacts, it has been very ably
dealt with by my friend, Shri D. C.
Sharma, who for once is absent when
1 am paying him a compliment, by
Mr. Khadilkar, Prof. Mukerjee and
severa] other members who have
participated in this debate. This is
directly opposad to the policy that we
have pursued all these years, which
hag yielded rich dividends in main-
taining peace in several parts of the
world and even in moments of crisis
and difficulty we have received sup-
port and understanding from coun-
tries belonging to the different so-
called military blocs, When [ look
at it from the national point of view,
in our own enlightened self-interest
in the pursuit of ideals for which we
have stood all these years—the ideals
of peace and non-alignment—there is
a clear reply to all these doubts that
have been raised. namely, the only
way to strengthen ourselves and
strengthen the forces of peace in this
part of the world, to continue to make
our contribution for lessening tem-
sions everywhere ig that we should
continue to adhere to the policy of
peace and non-alignment that we have
pursued all these years.

The world “concerned” has been
used. ] wanted to check up as to
what it really means. The only dic-
tionary I could lay my hands on
readily here in the House has given
the meaning of “concord” as “agree-
ment”. Whether it is a fact or an
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agreement or a concord the concept
is. the same., Is Professor Hanga
seriously urging that India should
give up its policy of non-alignment
and should enter into defence pacts!
Then, | am alraid‘ this js something
which ig totally opposed to our policy
and the more 1 think of it the more 1
feel convinced that we should conu-
nue to adhere to our policy in a stead-
tast and resolute manner and pot to
deviate from that policy merely be-
cause we might be facing some diffi-
culties at the moment, Difliculties
come and g9, and even to face those
difficulties it is better to stick to
principles rather than to give them up
when we are subject to some straun.
So 1 would say that we should not
leave the policy that we have pursu-
ed so far.

Again, what is the other content in
this resolution. He says we should
initiate steps for development ot
Pacific concord, embodying firm de-
fensive understandings with Japan
and Australia and other democratic
countries concerned. We have got
very good relations with practically
all the countries in South-East Asia.
It is our misfortune that in spite of
our best efforts our next door neigh-
bours in the north and in the west,
namely, Pakistan and China, have got
relations with us which are at the
moment bad, which are not good re-
lationg at all. I am sure that the
people of both India and Pakistan
want peace. It ig the present leader-
ship of Pakistan that is coming in the
way. Similarly, I refuse to believe
that the people of China have got any
animosity, and ill-will or any hatred
against the people of India. What-
ever may be our present difficulties,
whatever may be our present urrita-
tions, whatever may be the present
stresses and strains, we must not give
up the idea that ultimately with the
neighbouring countries we have to
develop relations which are based on
the normal good neighbourly rela-
tions and not to have for all times to
come an attitude of tension or of
animosity or of hatred. That will
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not be wise even in our
interest.

national

Then, what ig the resolution sug-
gesting? It says we should have some
firm defensive understandings with
Japan, Australia and other countries.
If the intention is that we should get
help from Japan, from Australia,
from any of these countries or irom
any part of the world, to strengthen
our defence potential, I support the
idea. We should try to acquire our
military hardware of any type Ifrom
any part of the world. 1 am prepared
to go to any country which 18 pre-
pared to help us. 1 am prepared to
get military hardware from any ot
these countries. I am also prepared
to get equipment which might help
the country to build those industries
which produce equipments which are
required for our defence. | am pre-
pared to get any help frum these
countries to strengthen the cconomy
and industrial base of the country be-
cause the real defence potential of a
country depends upon not only unon
the goldiers, air foree and the navy,
but also upon a strong industrial Lase
and a strong economy. Any help
that can be got from any of these
countrieg or, in fact, from any part of
the world, to strengthen India's ecc-
nomy and industrial base, 1 am pre-
pared to go and ask for that help and
assistance and collaboration from any
country. But if the idea is that there
should be this pact idea, that we
mortgage our freedom to judge any
issue when it arises, then, automati-
cally, because of the so-called firm
defensive understanding, we are un-
necessarily dragged into this whirl-
pool of the things that follow from
the clauses of any such agreement or
any such pact. Thenp I would say
that it is not proper that a country
of the size of India, a country that
has stood for certain ideals and cer-
tain principles, should mortgage its
freedom and independence, {reedom
of action in any given situation,
and should automatically be drawn
intoc the consequences of some-
thing happening somewhere alse.
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Hence, this policy of non-alignment,
thig policy of not entering any dcfence
pacts; we have consistently foliowed
this policy of ubhorring military pacte
because we feel that they increase
tension and that they do not so've
even the immediate problems, Therc-
fore, on this occasion io suggest thet
we should enter into these pacts 13
not good. As has been pointed oul
by geveral hon. Members, these pacte
themselves are changing in concept
and in content. Even their cttective-
ness is changing very much.

Many countries in South East Asia
are members of these pacts. Now,
did these pacts help them 1n the
Vietnam situation? ‘The Vietnam
situation 13 getting more and more
complicated every day. The Vietna-
mege are dying and it is Asian plond
that is being spilt there. Where are
those pacts? There are several other
situations which have arisen. Has
any of these defence pacts halped any
of these countries at the time of real
conflict or real trouble?

I would go a step further. At one
time, Pakistan was seriously consiger-
ing that her membership of SEATO
and of CENTO can give Pakistan cer-
tain guarantees under those pacts and
suv She could invoke those clauses
when the conflict took olace between
India and Pakistan as a rcsult of
Pakistan mounting an nggression
against us. But it did not help
Pakistan. The pact countries refused
to be drawn into this conflict on the
clear assessment that Pakistan bad
started this fight and the type of pacis
that were there could not at all be
invoked for this purpose. So. lheyv
had no enthusiasm for it.

We ipn India are in a Very pocuilar
situation. We have got the best of
rclations with many of the countries
who are our neighbours. Many uof
these countries are following a polizy
of non-alignment. Look at wur near
neighbours like Afghanistan, Nepal,
Burma and Ceylon. All these coun-
triecs who are almost next-door neigh-
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bours to us, they are absociutely non-
aligned vountries; they are no. mem-
bers of any pacts. So, what is ths
“firm defensive understanding” meant
for? Then, there are other coun-
tries like Cambodizg and Indonesia
where some new changes are taking
place. We have to look at the
picture as & whole and we should not
grip our minds with a problem which
has some special significance *o us in
view of the special situation ti:at has
arisen today. Even to manage Lha: it
15 pecessary to understand the situ-
ation and not be carried away Dby
considerations of the moment.

What is the real Chinese threat in
this part and in other parts? Per-
haps, Prolessor Ranga thinks that it
i1s purely military., There is a mih-
tary component of it but, 1 would
add, that there is something more
significant than just military compon-
ent of it. The policy which they are
pursuing and their activities in seve-
ral countries may perhaps not take
the form of a direct military conflict;
it might take many other forms. Un-
fortunately, the policy of non-inter-
terence in the internal affairs 1s not
fully understood and followed by a
country like China. It is ihe experi-
ence of the countries in the world that
there are several ways in which ¢an-
motions can be caused inside the
country. In & situation like that, it
is the strengthening of slrong pro-
gressive national lorces in those
countries that ig the biggest guaran-
tee against any attempts to causc
subversive activities of that nature
and no amount of military alliance
cap really be the answer in a situation
like that. It will be over-simplifica-
tion to attempt to meet the real threat
from China by thinking only of these
defence pacts and the like. Thers-
fore, for variety of reasons, the Gov-
ernment is firmly of the opinion that
to think in the terms of this Resolu-
tion iz really giving up of our policy
and pursuing a line of uction which
is opposed to our accepted stand and
is also against our national interest.
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I would, therefore, request FProf.
Ranga not to press his Resolution.

Shri Ranga: Mr. Chairman, Sir, I
am extremely sorry that my hon.
friend, Sardar Swaran Singh, has
missed this very good opportunity
that I have been able to provide with
the cooperation of these friends who
have suggested some amendments to
take time by its forelock and to glve
an indication to the people that Gov-
ernmept has a sense of realism in re-
gard to the present-day threat that is
held to us and to all these other coun-
tries also in the Pacific and the Indian
Oceans by China,

My hon. friend, Mr. Mukerjee,
committed an unpardonable mistake of
even after having, as he said, read by
speech, not noticing the distinction
that T made between Taiwan and
China. I myself took care to say that.
I was calling China as Communist
Ching for the simple reason that 1
wanted the House to distinguish one
from the other. It is not merely be-

Chinese Exrpansionism

(Res.)
continues to hold the threat of ex-
pansionism against all these countries
in the two oceans, it is necessary that
this Government should be prepared
to re-orient their foreign policy along
with their own defence policy and
also cultural policies and strengthen
thig country while helping other
countries to strengthen themselves
and gaining strength from those coun-
tries also through this kind of a
Concord.

Sir, it is wrong for my hon. friend
not to have laid sufficient stress on
this need for Concord as against the
Chinese expansionist threat. It s
very foolish of him, if I may say so,
holding this very important porifolio
in the Government......

Mr. Chalrman: Will thal be a par-
liamentary expression?

Shri Ranga: Yes, it is. 1t is irres-
ponsible enough for him, holding the
important position that he does in the
Gover t, no! to have laid as much

cause China happens to be ist
that she has become expansionist and
she poses a threat to us. At one time,
it was so. That was so of Russia also.
But after a time, we have found that
Russia has learnt the wisdom of living
in co-existence with the rest of the
world. Therefore, it Is not necessary
to style China as Communist Ching in
order to consider her to be an expan-
sionist power. Why did Russia give
up her policy of exporting her com-
munism through the threat of war, of
atomic power and arson? It iz be-
cause she realised that it would not
pay her to pursue that policy as she
found the rest of the world so orga-
nised enough to be able to resist her
threat and her policies. Therefore,
she has become pacific to this extent
that she has agreed to live in co-
existence. Similarly. a time might
come when China also, this Com-
munist China also, might see the wis-
dom of pursing such a policy. That
t=x exactly, I belleve, Russia Is recom-
mending to Communist China but she
has no mind to accept that policy at
all. So long as Communist China

attention to the need for India as well
as all these countries to develop suffi-
cient strength within themselves, in
their own countries, culturally, ccono-
mically and from a defence point of
view also, as lo by able to reason
with Communis; China, and persuade
Communisi{ China through the wvery
existence of their growing strength,
individually as well as collectively;
reason with her and persuade her not
to pursue the policy that she has been
following but, on the other hand,
adopt the kind of policy which even
the Soviet Russia has started pursu-
ing. T expected him to approach this
subject from that end; instead in a
lawyer-llke fashion—he had been a
lawyer—he dealt with it step by step
and then said. “there is nothing to
do”. There is everything in it. Why
it is that I have not used the word
‘pact'? Because T have known the
weaknesses of pacts, just as he him-
self has detailed and several other
friends have detailed. More than
pacts, it is an understanding between
these countries as to how to correlate
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their own defence programmes, deve-
lopments and ordnance factories,
military potential, civic, cultural and
economic potential, and to so develop
them that, at any moment whenever
any threat comes in, they would be
able to offer the kind of help that
these countries would need not only
in non-military affairs but also in
military affairs to the extent that it
would be possible for them. Once
there is that understanding, even
without their actual offer of military
help or cultural help, their very
psychological alignment with India
would prove to be a sufficient deter-
rent.

What happened when China came
upon us? All these talks of policies
that we have heard over all these
years become irrelevant in the light
of what happened when China invad-
ed us. What happened then? Did
we not look round the whole world
in order to see who, of all these coun-
tries, would like to be with us in
sympathy and did we not also be-
moan the fact that very few countries
were willing to side with us? And
you hang on to the policies that you
have followed over all these eighteen
years, quote the sayings of our earlier
leaders and then say “we are going
io stick tp it". You have stuck to it
so well that you were defeated on
the NEFA frontier; we were made to
eat the dust and we were humbled
in the face of the whole world. Tt
was all because we did not take suffi-
clent care to build up our own
national morale, our own economic
strength, our own defence potential,
nnd alsg to build this kind of a con-
rord between all these countrles.

In those years when I was working
‘with Pandit Jawaharlal Nehru and
all those other friends, when we were
all opposed to the idea of a pact, I
had the good fortune to initiate this
idea of Pacific Concord. Ewven then
there was the threat coming from the
Communist China, as it is even now,
and why was 1 able to take that
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initiative was because I took a warn-
ing from Jawaharlal Nehru's conces-
sion of Tibet to China and China was
becoming our neighbour over 4
distance of 2,700 miles on our
Himalayan front. 1 knew the threat
and in the face of that threat, what
was it that India could possibly do?
Therefore, I proposed that Pacific
Concord to my hon. friend, Pandit
Jawaharlal Nehru in all the various
Committees in which we had been
colleagues, but unfortunately he
would not take any initiative in this
direction, although he should have
done it in the light of the Resclution
that we passed in the First Asian
Conference that was held in Indra-
prastha. While Mahatma Gandhi was
still alive, he did not do that and we
know the consequences—the invasion
of India and the defeat of India at
the hands of the Chinese invaders.

Does my hon. friend see any dis-
tinction at all on the Communist
benches? 1 thought that, when they
divided themselves into rightists and
leftists—our  communist friends—
along with the help or support or
sympathy or understanding of some
of the fellow travellers like my
eloquent friend Mr. Khadilkar, there
would be a fundamental difference
between thess people on the anvil of
India’s safety and defence. But I
find now, when it comes to brass
tacks, however soft-spoken my hon.
friend, Mr. Hiren Mukerjee, may
happen to be, however good a friend
he happens to be personally, they are
all alike; the whole lot of them are
like the leopard which does not
change its spot.

Shri Swaran Singh: Personally the
hon. Member is also very friendly to
us.

Shri Ranga: So, this is the dificulty
with these friends. They are not able
to distinguish between Soviet Russia
and Communist China, just because
they are wedded to these two coun-
tries through that common wedding
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string of communism. But there is
a world of difference between these
two countries. It is quite possible
that a day might come, as 1T have
already said, when China would learn
the wisdom or the advantage of
pursuing the path of peace. So long
as China does not pursue that path
and does not accept that policy of
peace, so long as she continues to be
our neighbour over this huge distance
of 2700 miles; there can be no escape
for this Government from following
the policy that i suggested in this
resolution and also by several of my
hon. friends that there should be a
concord between all these countries
and we should aim at it.

When we aim at it, would these
countries be able to come to our
rescue if China were to attack us
again with or without the help or
assistance or collusion of Pakistan?
They may or may not. Even if they
do not, in their hearts, in their policy,
in their programme, in their radio
ang in all their publicity they would
be with us. They would be able to
give this token support. Even that
would be a much better thing because
that would put us in a much better
position than what we were in 1962,

A lot was talked about the USA
and the threat from the USA and so
on. The threat from America is not
so vital. You are seeing it now In
the case of Pakistan; you are seeing
it in the case of France. They have
all been beneficiaries of help from
America and yet they are not the
slaves of the USA. And we would
not be slaves to America or any other
country, more so when we assure our-
selves of this kind of 3 concord from
now onwards.

In conclusion, T wish to thank those
friends who have supporied this re-
solution and suggested various amend-
ments. | am all in agreement with
those amendments, and I hope that
Government, in spite of what my hon.
friend has said so publicly, will now
try and wee the wisdom of reorienting
their own policy and pursuing and

Chinese Expansionism
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developing & policy which would be
more realistlc, more positive, more
timely and more patriolic than their
present policy.

Mr. Chairman: Before I proceed
further, I wish to say that while Shri
Ranga was speaking, he wanted to
know whether ‘foolish’ would be an
unparliamentary  expression. 1 am
glad to find thay it has already been
held to be unparliamentary. There-
fore, 1 hold that it would be unparlia-
mentary.

Shrimati Savitri Nigam (Banda):
Then, that should be expunged.

Shri Ranga:
myself already.

I have amended it

Mr. Chairmam: Before 1 put the
main resolution to vote, I would like
to know whether the hon. Movers of
the substitute resolutions are press-
ing them.

Shri Shree Narayan Das: 1 seek
leave of the House tgp withdraw my
amendment.

The substitute motion (No. 3) was
by leave, withdrawn,

Shri V. B. Gandhi: I seek leave of
the House to withdraw my amend-
ment.

Shri Raghunath Singh: I seek leave
of the House to withdraw my amend-
ment.

Bhri Ranga: That is how the Con-
gress tames even the lion.

Shri Swaran Singh: That means the
strength of the party.

Mr. Chairman: Have these hon.
Members leave of the House to with-
draw their amendments?

Several hon. Members; Yes.

The amendmenty Nos. 2 and 4 were
by leave, withdrawn.

Mr. Chairman: The question is:

“This House is of opinion that
Government should initiate steps
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for development ol Pacific con-
cord embodying frm defensive
understandings with Japan and
Australia and other democratic
countries concerned with a view
to contain Communist Chinese
expansionism.”.

Let the Lobby be cleared.

The Lobbies have been cleared.
The question is:

“This House is of opinion that
Government should initiate steps
for development of Pacific con-
cord, embodying firm defensive
understandings with Japan and
Australia and other democratic
countries concerned with a view
to contain Commumist Chinese
expansionism™.

The motiom was negatived.

17.44 hrs.

RESOLUTION RE: REVOCATION O}
EMERGENCY AND DEFENCE OF
INDIA ACT

Shri Surendranath Dwivedy (Ken-
drapara): 1 move the following Reso-
lution:

“This House calls upon the Gov-
ernment to take steps to revoke
the Proclamation of Emergency
and to repeal the Defence of India
Act without delay”.

Sir, the fair name of our democracy
has been tarnished by the adoption
of these police methods by the pre-
sent Government. We have been
discussing about this proclamation of
emergency in the House almost from
the beginning of this session and we
had been assured several times by the
Prime Minister that this emergency
would not remain a day longer than
necegsary. She said that on Febru-
ary 28th while replying to the debate
on the President's Address, and
again on the 19th April, while addres-
sing a press nce, she repeated
the same thing, but in spite of that,
this continues, and today, while this
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House is discussing this very impor-
tant issue and wants to give a mandate
to the Government to Trevoke the
emergency and repeal . . .

Mr. Chalrman: 1 forgot to mention
one thing, that the hon. Home Min-
ister is at the moment busy in cer-
tain discussions with the Chief Min-
isters as already armounced in the
House; therefore, he could not be
present in the House. I thought he
might refer to it.

Shri  Surendranath Dwivedy: 1
think the Home Minister should have
been present in the House, because,
after all, if a mandate is to be given
regarding this matter, it is not the
Chief Ministers but this House, this
Parliament alone which can give it.
It is really surprising that when
Parliament is discussing this matter,
the Home Minister and the Prime
Minister are engaged in confabula-
tions with Chief Ministers who have
no locus standi on this matter. Who
are they? Who are these johnnies to
advise the Government of India about
the national security and defence of
this country? Who are they under
the Constitution, I want to ask. After
all, whether there is danger to demo-
cracy, whether there is danger to
national security, how to defend our
country—this assessment has to be
made not by the Chiet Ministers,
but . . .

Mr. Chairman: I must say they
have a position in the Constitution
of the country.

Shri Surendranath Dwivedy: They
have, but no locus standi so far as
this matter is concerned. After all,
it is Parliament that has vested the
Government with these powers, it is
not the Chief Ministers or the State
legislatures. After all, we have sus-
pended some provisions of our Con-
stitution for the sake of the security
of our nation, Chief Ministers or no
Chief Ministers. It is the duty of
this Gover t to lain to the
people, to take into account the pre-
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vailing situation and make a proper
assessment whether such continuance
of the emergency is in the best inter-
ests of the country or not.

We find nowadays that the Centre
has become almost powerless. The
Chief Ministers of the States are
controlling and are even going beyond
their own spheres. In this matter I
take strong exception, and again I
repeat that there is no Central Gov-
emment functioning today because
the Prime Minister of the country
has been elected as the Jeader of the
Congress Party by the combination of
some provincial bosses. Therefore,
they have completely abdicated their
authority, and Parliament's authority
is also being undermined.

The Constitution gives us certain
powers, some fundamental rights to
the citizens of the country. Because
of very special circumstances, we
agreed that those powers should be
suspended. The constitutional powers
are not given to the States. The
powers derived from the Constitution
are for the people. It is not for the
States, nor for the Chief Ministers,
but it is for this Parliament to decide.
I want to know why this conference
has been called. Were the Chief
Ministers consulted when the proela-
mation of emergency was made, when
the Defence of India Bill was intro-
duced in the House? Were they
called for a conference to decide
whether there was emergency in this
country or not? Nowhere were they
in the picture at that time.

Mr. Chalrman: I think they have
to remain in the picture.

Shri Surendranath Dwivedy: What-
ever may be your opinion, 1 want to
say that their convenience cannot be
the arbiter of our country’s future.
Therefore, I say that the State Chief
Ministers and the State Governments
have taken this emergency and the
Defence of India rules as a handy
weapon in order to muzzle public
opinion, suppress freedom and arrest
persong without any rhyme or reason,
or to take recourse to methods which
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arec unheard of in any democracy.
Are we a democratic State today? It
is a misfortune that although we are
the greatest democracy, although we
have a Constitution conferring on us
tfundamental rights, the powers have
been misused by the State and Central
Governments. It appears as if we are
not only under a constitutional dic-
tatorship but the dictatorship of the
ruling party. That is really in exist-
ence today in the name of emergency.
What have the states done? Always
they have taken recourse to the army,
the DIR and other special provisions
of law provided in the name of
emergency to deal with internal dis-
turbances or even peaceful agitations.
There is no uniform policy. I would
have agreed if the states had shown
that the internal situation is such that
it is impossible tg run the govern-
ment in this country without special
powers. The very fact that the Home
Minister is asking the states to res-
trict the use of the Defence of India
Rules only in certain respects shows
that these have been used and mis-
used without taking into sccount the
people’s freedom or comsidering whe-
ther it was at all necessary gr not.
The Central Government, all of us are
aware, due to the pressure of public
opinion, has seriously been thinking
about the revocation of the emer-
gency. Omly on the 10th of April,
when the Chief Ministers' conference
was called, they voted against it and
they said: no, we cannot take any
sleps to revoke the emergency. The
Home Minister got & rebuff from
them; even one Cheif Minister asked
the Home Minister: if you are pre-
pared to do away with the Defence
of India Act, start with Kerala; it is
under your own government; why do
vou ask us to do it. They are terrib-
ly afraid because they sre used in
such a mammer. I know in Bengal the
Chief Minister is afraid because in the
first instance in respect of an order
about preparation of sandesh the
court overruled and that order had
to be made again under the Defence
of India Act So, they have been
using this Act against the decisions of
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the court. He feels he will be in a
very compromising position. That is
the way they have been using this
Act. I think the government should
show greater respect and regard to
the Constitution, to the Parliament
and not g the gtate chief ministers.
They should not surrender the central
authority to the chief ministers, Are
they the proper authority to assess
whether the emergency has ended,
whether the Defence of India is to be
repealed or not or is it the Parlia-
ment and the Central Government?
This Parliament has never hesitated,
in case of need, to arm the govern-
ment with enormous powers. Six
days after the invasion of China,
there was this proclamation of emer-
gency. There was no hesitation when
the Defence of India Bill was brought
before the House. Almost unanimous-
ly the House supported it; there was
no declared war. Wherever such
special powers had been taken by
governments, it is in the midst of a
war. In order to meet such a con-
tingency special powers are wvested
with the executive. There are three
conditions under which these powers
which are special powers are vested
with the executive. The first is, when
there is a real, actual conduct of war
and preparations to meet that immi-
nent danger. The second is, when
there is threat or presence of internal
subversion, and the third is, when
there jg emergency caused by the
breakdown or potential breakdown in
the economy. When all these three
factors are there, it could exist. I am
told that even before our Constitu-
tion came into being, nowhere in the
world, in any of the democratic con-
stitutions, there was any provision
for preventive detention even. Here,
when the first Defence of India Act
was promulgated, that is, during the
British time, even in that very Act,
sub-section (4) of Section 1 of the
Defence of India Act, 1839, said that
the “Act shall be in force during the
continuance of the present war and
for a period of six months thereafter™.
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But here, it is continuing for the last
43 or 44 months, and yet they are not
ashamed of it. The Ministers have
come forward to defend it, by saying
that it is being used sparingly. During
these four years, when these powers
were given, there was no war. There
was threat of war: that is all right.
These powers were given for the pur-
pose of rallying our people and pre-
paring for the emergency, and at the
same time, people thought that they
are taking recourse to measures in
order to drive away the invaders
from the country. But what happen-
ed? The Chinese remain where they
were. If these people are sincere, if
they do not want to use these powers
for defending themselves from the
people’s wrath and anger as they
were mismanaging the whole coun-
try's affairs, then, the moment the
Chinese withdrew from NEFA, these
powers should have been withdrawn,
They did not do that. They went on
merrily. Then there was the Pakls-
tani war; that was also an undeclar-
ed war. We are maintaining rela-
tionship with both the countries, but
still, the people in their anxiety to
save the nation from the enemy gave
the Government ful] support. Powers
or no powers, when there is emer-
gency when there is the problem of
defending the country, the people as
a whole unitedly would support any
measures which will be in the inter-
ests of defending the country, There-
fore, even after that, when they are
talking of the Tashkent spirit, even
after the Tashkent declaration,—

. Shrl Bhep Narain (Bamsi): There
15 no gquorum.

Mr. Chairman: Quorum has been
challenged. The bell is being rung.

A agE AT off ag WA faw owH

The House stands
11 a.M. on Monday.
18,03 hra

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, April
25, 1966/Vaisakha 5, 1888(Saka).

adjourned till




